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The Lok Sabha met at Eleven of the
Clock.

[MR. SPeAKER 1 the Chair]

ORAL ANSWERS TO QUESTIONS

Retrenchment of Workers of Rourkela
Steel Plant

*281 SHRI ARJUN SETHI Will the
Minister of STEEL AND MINES be
pleased to state

(a) whether a large number of workers
in  Rourkela Stee!l Plant have been
retrenched recently ; and

(b} 1f 80, the reasons therefor ?

THE MINISTER OF STEEL AND
MINES (SHRI 8, MOHAN KUMARA.
MANGALAM) : () and (b). With effect
from 18t March, 1972, the services of 608
persopnel of the Secynty Department
of the Rourkela Steel Plant, who had not
opted to joit the Central Industual
Security Force, and who had become

surplys to requirement, had to be dispensed
with.

SHRI ARJUN SETHI: May I know
from the hon. Minister whether the

Eoa, ELET e ek g

Government have received any representas
tion from the employees of the HSL giving
rensons for their refusal to join the
industrial secunty force ?

SHRI S. MOHAN KUMARAMANGA-
LAM - Various representations have been
made arising out of uncertainty about
their future inside thie force. But we took
quyte constderable time and trouble and
tried to persuade them that their service
condstrons will be safeguarded when they
joined the Force provided they were
physically fit, and if they were
found not physically fit they would be
given alternative employment in the plant

SHRI ARJUN SETHI Apart from
the Industrial Security Force, has the
Government  considered the chance of
providing them any alternative job so that
they may be absorbed in service ?

SHRI S MOHAN KUMARAMANGA-
LAM - The offer made to all members of
the personnel of the securtly department
of the plant was that they should opt for
jornng the Central Industrial Security
Force, their service conditions would be

" safeguarded and they would not suffer any
disadvantage as a result of joining 1t. If on
exercising the option, they were found not
suitable for nclusion n the Cental
Industrial Security Force, the offer was
that they would be given definttely employ-
ment in the plant So, those who had
exercised that option are in a position to
take advantage of the offer made by the
management, and in respect of those who
were not prepared to exercise that option,
naturally their services have been found
surplus to our requirements,

SHRI DINEN BHATTACHARYYA :
May I know whether the Minister i3 aware
that the service coriditions of the Induse
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trial Security Force do not in any way
tally with the service gonditions of the per-
sonne] of the Security Department and it
was for that reason that a large pumber
of those employees do not want to opt
for that Service but rather wanted to be
absorbed in the plant itself. Is the Govern.
ment prepared even at this stage to consi-
der that aspect, and if an employee dec-
jared surplus comes forward, is the hon,
Minister prepared to absorb him in the
plant straightaway ?

SHRI S. MOHAN KUMARAMANGA-
LAM : I do not consider that the service
conditions in the Central Industrial Secu-
rity Force are in any way disadvantageous
to the personnel of the security department
and in certain aspects we have guaranteed
that the carlier conditions that prevailed
1 the security department for the person-
nel of that department would be protected.
Of course one great difference between the
security department and the Central Indus-
trial Security Force is that membership of
the force is linble to transfer. Hon. Mem-
bers will appreciate that this is probably
one of the principal reasons why we
wanted to introduce the Central Industrial
Security Force because if the local people
are kept in the same place, sometimes it is
difficult to enforce that discipline m a
separate security force as youcan when
they can be transferred from place 1o
place.

So far as the second part of the
yuestion is concerned I think it is diffi
cult because those who have opted will
naturally feel that it was not fair that the
offer should be given to those who did not
opt. But in any event I believe the
management is giving its attention to that
problem,

MR, SPEAKER : Next question. Mr.
Gangadeb. Absent, Mr, Dhandapani,
Absent. Some Members are continuously
absent, after tabling question, If they are
not prespot it means that they are depri-
ving some other Member from being
given an opportunity.
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Eviction of Temporary Shops ja E.P.D.P.
Colony, Kalkajl, New Delhi

4283, BHRI B. K. DASCHOW-
DHURY : Will the Minister of LABOUR
AND REHABILITATION be pleased to
state :

(a) whether officials of the Rehabilita-
tion Department have taken steps to evict
temporary shops in the EPDP Colony
near Kalkaji, which are catering to various
needs of residents of the Colony ; and

(b) il 0, the alternative arrangements
made by the Government to provide for
the daily necessities of the residents of the
Colony till regular shops are built by
Government ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI BALGOVIND
VERMA) : (a) No permission has been
given for opening temporary shbps.
Certain unauthorised temporary structures
which had sprung up in the Colony and
which constituted encroachments have
been removed. Some morc unauthorised
temporary structures have again come up
and steps are being taken to remove
these encroachments.

(b) There are shopping/market sites in
the Colony. The Government proposes
to auction these sites as soon as enough
number of houses have been construc-
ted in the Colony or request the Delhi
Municipal Corporation to construct
markets and shopping Contre on these
sites. Pending auctioning of shopping
sites after a sizeable number of houses
have been constructed or construction of
markets and shopping centres by the
Municipal Corporation of Delhi, Govern.
ment would be prepared to examine the
question of allotment of a suitable
shopping site for a co-operative store, i
the residents so desire.

$SHRI B.K. DASCHOWDHURY : This
is called EPDP colony; it bas not yet been



from-the date of the Tease, As @ matter of
- fact - abont . 'mumsoo perwns have already
wn;tmctad their houses “and “started’
lwmc them. ‘

M.R. ’SPEAKBR Please come to thc'
quesizcm ‘ '

SHRI B. K. DASCHOWDHURY
To cater to
demands, essential supplies, certain per-
sons started temporary shops. It is not
understood from the hon, Minister when
the Government and the Ministry of
Rehabilitation will start auctioning the
shop sites. On the other hand under
the terms, the structures must be built
within the stipulated period. I want to
know whether the Ministry will consider
all these facts and tell us why the shop
sites have not yet been anuctioned ? Will
they allow these  temporary shops to be
maintained to cater to the essential needs
of those who have started living in
that area ?.

SHRI BALGOVIND VERMA : It s
true that the name of the colony has not
been given so far. We have invited sugges-
tions from the residents, and some
suggestions have been received. We will
cml"li_der them after some time.

So far as the allotment of these plots is
concerned, they were actually allotted on
thc condition that ‘the houses in this
colony would be constructed by may, 1971
at least 50 per cent ifnot more, but up
tilt now only 200 houses have been cons-
tructed: out . of 1808 plots which have been
allotted ‘5o far. ‘Two ‘huridred more are
under cbnsﬁ-i:ction, This is the pomion
n'owj;ﬁ " R
: There nro p!aces mewed tbr thm"
mﬂms(md thowinu conties; but "
hove 10 “auction them ‘only after & suffici-
entpart nrm colony has*lsmoonﬂm

‘ ';ﬂroper price, md Twe e doing’thts nnly"_'_; :
' beauso dus coiony was there on’anos

MM a.udl bmld;m‘ ;pﬁkh e mrs ‘-'proﬂt no Ioss bms, and lf wenucnon the.

their daily needs, daily

- Screp Trade: Corporation” Lid. hﬁve come
© upiwitha proposal for export 6f 50, 00_ .

' _atee! minst thc earning fm

plots. now. it will' not go io the interests.
of those wha have been alloned hnd. it
will not reduee their premijum. : With: this
view we ire doing this. Then, thers are
ahoppmg centres in the. wcmlty of lekm
colony te cater. to the. noeds @f these

. residents,

" SHRI B.K. DASCHOWDHUKY I,
beg to differ from the hon. Mmutgr. '
There is no shopping centre in the viciaity
of this colony at Kalkaji. In view ‘of
this, I would request the hon. Minister
to reconsider regularising these temporary
shops which are catering to the essential
necds of the residents of the colony. -~ *:

SHRI BALGOVIND VERMA : I am
sorry. Government cannot permit unautho-
rised possession of land. In casc they
want their own shops, let them come .
forward with a co-operative proposai, and
we will consider it.

Export of Scrap Stee! through Barter Deals
+ _
*284. SHRI VEKARIA :
SHRI1 D. P, JADEJA :

Will the Minister of ST!ZEL AND
M!NES be pleased fo state : '

(a) whether there is any proposal for
making export of scrap. steel . through .
barter deals famhtating uw lmport of
ﬁnished steel; and

(b) ll‘ $0, - the main. f‘eatures thereof 2.

THE MIN!STER OF STEBL AND

" MINES (SHR1 8. MQHAN KUMARA-"“

MANGALAM) : (a). and (b): The Metal

tonnies of Mill: ‘Scale Scrap’ nd
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M/s, Hiadustan Steel Iid. have been
asked to examine the fesibifity of this
pmposal.

SHRI VEXARIA; Is it a fact that
good steol worth lakhs of rupees from
Bhilai stee! plant was sold as scarp iron,
and if so, may ! know what steps have
bieen taken against the officer concernad ?

SHRI S. MOHAN KUMARAMAN.
GALAM : No good steel worth lakhs of

supees has been sold as scrap from
Bhilai.

SHRI VEKARIA : Looking to the
requirements of steel in the country and
the heavy demand from the States to set
up mini-steel plants, may 1 know whether
the Government is thinking of setting up
moére mini steels plants.

MR. SPEAKER : Your question has
nothing to do with the supplementaries.

SHRI VEKARIA: ... instead of
importing steel, and secondly instead of

exporting screp steel and importing
stee] ?

SHRI S. MOHAN KUMARAMAN-
GALAM : Sofar as the first question is
concerned, I think the hon. Member would
help me by putting 1t asa separate ques-
tion. So far the question of export of
sorap 18 concerned, the export policy is
regulated so that interna! demand is first
met and only quantities and varieties of
scrap which are surplus are allowed to be
exported.

SHRI VEKARIA : Willit be in rupee
currency or foreign currency ?

SHRI 8. MOHAN KUMARAMAN-
GALAM ; When we export, naturally we
earn foreign exchange as a result of the
export.

SHRI D. P, JADEJA : Which are the
countries with whom negotiations are being
carvied on 7 Will this effort be made
through private enterprises or through
the public seetor ?

APRIL 6, 1972
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SHRI 8. MOHAN KUMARAMAN-
GALAM : I requost they don, member not
to press me. to answoe it, because 1t is s
subject-matter of commercial negotistiona
apd such things are better not spoken
about in public. Regarding the organisa.
tion through which these negotiarions are
being carried on, asI have said in my
answer, it 3s the Metal Scrap Trade Cor-
poration, in which Government have an
important share.

SHRI J}YOTIRMOY BOSU : Will he
tell us how much scrap iron fs available in
the country and how much of it could be
utilised by the proposed mini steel
plants ?

SHRI S MOHAN KUMARAMAN-
GALAM : May [ request him to put it
as a separate question, because the main
question is about export. Secondly, it
refers to export of steel scrap and not of
scarp 1ron.

SHRI JYOTIRMOY BOSU: 1 will
amend my question, May 1 know how
much of steel scrap is available in the
country . . .

MR. SPEAKER :
Mr, Pandey.

That 1s all right.

o wWewl ATTAY TR : & AHIL
¥ A9 eohq w1 Iq@r s Aw F
g Ag § 1 ? afy A€r § O wan
T A sen ot Aft @ oy
FaeT w9y @ 2w W IrAw Qe
v Jaw frafe g 7w g ?

SHRI S. MOHAN KUMARAMAN.
GALAM : The bon, member shoutd
have followed my ecarlier reply that
exports are tegulated in such a wsy that
internal demand s first mec and only
alter the internsl demand is met, quanti-
ties or verieties of mrap which are
surplus are aliowed to be exporied.
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+ to what 7  One of my learned friends, who

*285. SHRI N. K. SANGHI :
SHKIP. M. MEHTA :

Will the Mipister of STEEL AND
MINES be pleased to state ;

(2) whether steel supplies have recently
boeen suspended to certain fake industrial
units;

(b) if so, the reasons therefor ; and

() the action taken against the persons
who drew the supplies and also against the
officials who failed to verify the existence,
or otherwise, of these fake organisations
before the supplies were made ?

THE MINISTER OF STEEL? AND
MINES (SHRI S. MOHAN KUMARA-.
MANGALAM) : (a) and (b). Yes, Sir.
Reports have been received about some
units not in existence or not in operation
having received steel supplies, and pending
further investigation, supplies to some of
them have been suspended

(c) Several cases have been referred to
C, B.1./State Government for investigation.
Action against the concerned persons can
be taken only after the investigations aro
complete and the responsibility fixed.

SHR] N. K. SANGHI! : Since large
amounts of stee]l have been distributed
to certain industrial concerns which did
not exist and eince there is a long-drawn
procedure of distribution of steel, have
Government found out any measure by
which a revised administrative proosdure
can be laid down, so that these things
really do not bappen and Government is
able to find out whother the industrial
concstns do exist ?

BHRI 8. MOHAN KUMARAMANGA-
LAM : The hon, member may not be
entirely correct i daying that large
amounts of Steel hgve boon misused

sits there, is very large in relation to us.
That way, it is not really very lagge. Byt
we have tightened up the entire machinery
by appointing Assistant Regional Jron
and Steel Controllers in the main centres
like Dethi, Madras, Bombay and Calcutta.
1t is as a result of the investigations carried
on by these officers that we have been
able to locate and identify organisations
which either do not exist or have closed
down and are using whatever steel they
get for wrong purposes. As a resuit of
setting up this organisation, 1 think we
can be fairly confident of reducing the
misuse of steel to the minimum. But
there will always be a certain amount of
misuse, which it is ,impossible to check.
The very existence of 8 system of control
leads to a certain amount of miswse like
this. The object is to reduce it to the
minimum and I think, we are doing that
now,

SHRI N. K, SANGHI : Would it not
be a better procedure if the distribution of
steel is done through the State Governments
who are very much located there and who
would be in a better position to see that
misuse is not there? It will also reduce
a lot of work in the Central Ministry.

SHRI S. MOHAN KUMARAMANGA-
LAM : There is no question really of
distributing through the State Govern-
ments. You will appreciate that the
allotment of steel to consumers is done
on the sponsorship of Central or State
Government departments; that is to say,
any person, who applies for steel to the
Joint Plant Committee and then to the
Steel Priority Committeo, has 1o be
sponsored. The State Governmeats also
sponsor cerain applicanis, So far s
misuse is concerned, miisuse may be by
persons sponsored by the State or by the
Centre, I do not think that there is any
discrimioation so far as miswee iv conoer-
ned. So, putting it purely in the hands
of the State Governments is n6 yelation.
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SHRI1 P, M. MEHTA : I would like to
know from the hon. Minister the total
nutmber of units which do not exist ot
which exist on paper and are not in
operation. T would niso Iike to know the
quantum of steel supplied to those units
and whether any departmental action has
been taken by the Ministry to stop this
Jarge stale corruption; if so, what steps
have been taken to check this ?

SHRI 8. MOHAN KUMARAMANGA-
LAM : During fthe years 1970 and 1971,
58 cases of misus¢ of sieel have come to
the notice of Government, Out of these
58 cases, I am not yet in a position to say,
because investigations are still goingon,
as to what were the actual cases ot misuse.
17 cases have been referred to the CBI or
the State police authorities for 1nvesugation
and others are being inquired into by the
State Governments andfor the Regional
Iron and Steel Controller. So far as the
question of action is concerned, 1 have
mentioned m my answer to the main
question that action against the concerned
persons can obviously be taken only after
investigations are complete and the
responsibility has been fixed. 1 can assure
the hon. Member that that will be donc

SHRI P. VENKATASUBBAIAH : May
1 know from the hon. Minister to0 what
extent this mususe of stcel by the steel
uaits was responsible for the free
avatlability of steel in the open market at
a more exorbitant rate than the steel
that is available at the controlled rate ?

SHR}I 5. MOHAN KUMARAMANGA-
J.AM : I do not think I can give a quanti-
fied answer to that question, but  obviously
that has contributed to it. 1 would,
however, like to comment that if one takes
the entire 'steel “production {for the year,
the quantity that is available in the open
market at, what may be enphemistically
cilled, open market prices is not really a
very substantial preportion.

oft oy 3w ¢ RN W @
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SHRI S. MOHAN KUMARAMANGA-
LAM : If the hon. Member is anxious to
have the answer, perhaps he can ask me
jater when I can certainly give him the
information. Bnt at the moment thoss
details are not with me.

Islamic Conferen ce
«{,

*286 SHRI RAJDEO SINGH :
SHRI PILOO MODY :

Will the Minister of EXIERNAL
AFFAIRS be pleased 1o state ;

(a) whether Conferenee of Foregn
Minusters of Islamic countries was recenily
held in Jeddah ,

(b) whether Pakistan took advantage
of this Conference to mount anti-India
tirade ; and

(c) if so, its dehberations and the
reaction of the Government of India 1
this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH : (a)
Yes, Sir.

(b) Yes, Sir.

{¢) The Conference discussed a number
of subjects, including *‘the situation m the
Indo-Pakistan sub-continent",

2. According (to information available
with the Government of |India, the leader
of the Pakistani delegation made virulent
statements, full of falsshoods? and
halftruths, against India and sought {the
Conference's endorsement of the Pekistani
views,
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1t is 8 matter of sorhe regret that & few
delegates suppotted Pakistan and were
critical of Indis. Some others, Lowever,
orged modetation and & realistic approach.
The latter view appesrs to have prevailed
in the Joint Communique in which no
condemnatory reférences to India were
made,

SHRI RAJDEO SINGH : May I know
from the bon. Minister whether, on the
whole, the speeches delivered there indi~
cated & reconciliation of the existence of a
sovereign Bangladesh or otherwise?

SHRI SURENDRA PAL SINGH: In
the beginning, 2 few speeches were made
which were critical of India’s stand on the
whole crisis.  But later on, as I said m my
man reply, there was a change n their
attitudes and a consensus developed m
favour of moderation. We fecl that the
attitude of most of the countries there was
based on wrong analysis of the facts and
wrong assessment ot the situation, Later
on, after the emergence of Bangladesh,
there has been a change n their attitude.

SIIRI RAJDLO SINGH - May I know
the countries which took a moderate atti-
tude in the Conference?

SHRI SURENDRA PAL SINGH : The
list 15 quite large. I I name a few of them,
they are, Afghanistan, Indonesia, Malaysia,
Egypt, Senegal, Guinea, 8yria and a num-
ber of others which took a very moderate
attitude in the Conference

it gagre weas Wy ag 9@ g fw
agt ¢ fav 2qY & fggemw & faers
aey dar e fivar, ¥ wg Ak &
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SHRI RANABAHADUR SINGH: May
1 know whether in this Istamio Conforence
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}
Incha too was invited 8s & nation to partici-
patein it?

SHRI SURENDRA PAL SINGH : No,
Sir.

Compilation of Indo-Seviet Documents

*287. SHRI P. VENKATASUBBAIAH:
Wil the Munister of EXTERNAL AFFA-
IRB be pleased to state :

(a) whether a volume of Indo-Soviet
documents 1s being compiled to mark the
25th anmiversary ol the establishment of
diplomatic relations between the two ¢oun-
tries, »

(b) 1if so, the salient features thereof;
and

(¢) whether a Soviet Delegation visited
India recently n this regard and if so, the
outcome of their visit ?

THE DEPU1Y MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH):
(a) Yes, Sir

(b) The documents wiil reflect the
growth of Indo-Soviet relations in all fields
during the last 25 years of diplomatic rela.
tions between the two countries;

(¢) Yes, Sir The Delegation had pre~
lLiminary discussions on the modalities for
the compilation and publicauon of the
documents.

SHRI P. VENKATASUBBAIAH : It is

a very healthy and refreshing action that
the Government of India bas taken to matk
the 25th anniversary of the establishmeat
of Indo-Soviet diplomatic relations, In
this connection, may I know whether the
Government proposs to send any delegation
to Soviet Unjon to further strengthen the
{ies between the twa countiies and, if s,

ahether the decision will be 1aken soon?
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SHRI SURENDRA PAL SINGH : Yes,
Sir. A decision hag been taken o send a
delegation from India and it will be sent
very soon,

SHRI PRIYA RANSAN DAS MEINS! :
May 1 know from the hon. Minister whe-
ther in this document, the problem of
South-East Asia and the attitude of India
and Soviet Union against imperialism has
been highlighted.

SHRI SURENDRA PAL SINGH - It is
very difficult to say at thus stage what partis
cular aspects of policies of issues are likely
to be highlighted. These are [matters of
detail,

+ Bharati process of making Steel

»288. SHR!1 BHOGENDRA IBA :
Will the Minster of STEEL AND MINES
be pleased to state :

(a) whether examination of  the
Altekar iCommittee Report with regard to
the Bharati Process of making steel has
been completed;

(b) if so, the result thereof; and

(c) whether vested interests in the
steel industry and conventional technique
are resisting the new process, and if not,
the reasons for delay ?

THE MINISTER OF STEEL AND
MINES (SHRI S, MOHAN KUMARA.-
MANGALAM) : (a) Yes, Sir.

(b) and (c). A statement is placed on
the Table of the House,

STATEMENT

Alter careful sorutiny of ail the avail-
able data, the Altekar Committee camhe to
the conglusion that reduction fof iron ore
in a ¢oke oven type chamber and its
subsequent djscharge by a pusher saachine
anenvisaged in the “Bharati Process’, was
not a technically fassibie proposition,

APRIL 6, 1972
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Governmept did not wish to take a Soat
view on this sybject without the fullest
qonsideration. It was, thorelore, dacided
to invile the commenis of scisntists/meial-
lyrgista in the country. Accordingly, wide
publicity was given through & press hand-
out on Ogtober 6, 1971, summarising the
views of the Altekar Committee and
scientists/metaliurgists were invited to
furnish their commants on the practical
application of the process. Specialists in
the field of ferro-metaliurgy, thermo-dyna-
mics and practising metatlurgists who have
had considerable experience in operating
sophisticated steel  plant  equipment
responded to the appeal made by the
Government but they did not support
Shri Bhart's claim ot the feasbility of his
process. They had generally agreed with
the conclusions of the Altekar Committee.

On the basis of the information availa-
ble, Government, therefore, came to the
conclusion that further exploutation of the
process may Tot be feasible. A press
hand-out wasssued on March 11, 1972 on
the view taken by the Government on the
basis of the comments recetved from
scientists/metallurgists  Shry Bharati was
also informed of the reasons for the
decysion taken by the Government

There is no reason 10 think that the
scientists/metallurgists who studied the
material furnished by Shrt Bharati gave
their appraisal with any thing but the best
motives and the highest objectivity.

SHRI BHOGENDRA JHA : I could
not get a copy of the statement earher, if
you give me some time, 1 will go through
this, 8ir ..

MR. SPEAKER : That s not the
practice of the House Normally the
statement should reach the Member in
time. Shouid I enquire about it as lo
when it reached you ?

SHR] BHOGENDRA JHA: No 8,
I will ask my guestion. 1 would ilke to
hnow sbout the last part of the question.
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In it 8 fact that vested interests !in the
industty and the outmoded oild and
traditional techniques are resisting the
spplicstion of the mew process of making
steel in the country ?

SHRI S. MOHAN KUMARAMAN-
GALAM : I have actually no reason to
believe that the persons who advised us in
this matter—who included among them the
leading metallurgists in the country—had
anything but the highest motives snd
objectivity in giving their report.

SHRI BHOGENDRA JHA : Bbarati
challengingly ingisted that the process was
more economical, more productive and
more helpful for our economy asa whole
and for the steel industry in particular,
In that case, is any prectical experiment
being made on a wider scale? Is the
whole Ccmmittee convinced that the new
process will not be suitable ?

MR. SPEFAKER : Itis mentiored in

the statement.

SHRI 8. MOHAN KUMARAMAN-
GALAM : It was cxactly mn order to
enable the Government to arrive at a
proper decision 1egarding the vahidity of
the process and whether it should be tested
on a pilot plant scale that the matter was
referred to a committee of leading
metallurgists of this country for their
advice. The Committee consisted of, as
the hon. members may be aware, the
following : Direcior of the National
Metallurgical Laboratory, Jamshedpur—
Chanman; Dr. Bral m Prakash, Director,
Metallurgy  Group. Bhabha Atomic
Research Centre, Bombay; Dr. R. V.
Tamhankar, Director, Defence Metallurgi-
cal Laboratory, Hyderabad; Prof. T. R.
Anantaraman, Head of the Metallurgical
Depariment, Banaras Hindu University;
and Shri X, C. Mohan, Depuly Chief
Engineer, Central Engincering and Design-
ing Bureau. However, cven after we
received the report of this Commitfee and
the Committee advied us that it would not
be worthwhile starting a pilot plant, by

CHAITRA 17, 1894 (SAXA)

Oral Answers 13

way of abundant caution and to make
absolutely sure that this advice was correct
advice, Government on Sth October 1971
gave a wide publicity through a press
hand-out asking all or any other scientists
and metallurgists in this country to furnish
their comments if they wished to do so on
the report of this Committee and advise vs
as to what they felt about it. Only after
geting the replies from a number of
pessons who confirmed the original view
and the report of the Committee, we came
to the decision not to spend money on a
pilot project

SAR]I BHOGENDRA JHA : What was
the reaction of Bharati himself to the
findings ot this Commitiee 7 Was he
satsfied ? N

SHRI S. MOHAN KUMARAMAN-
GALAM : It is somewhat difficult some-
times to satisfy the inventors that their
inventions do not have a solid basis.

SHRI SHYAM SUNDER MOHA-
PATRA : The hon. Minister is aware that
1 was the first man in the Lok Sabha to
raise thia point about Bharati process.
The fcasibility report was prepared by
M/s. Koppers of West Germany, You
know, Sir, it is one of the top concerns in
the world; they had prepared the feasibility
report and while Bharati was roaming
round the world...

MR. SPEAKER : Please ask the

question.

SHR1 SHYAM SUNDER MOHA.
PATRA : Is it possible to spend about
Rs. 2 crotes for a pilot plant because the
process will give us a tonne of steel for
Rs. 502

SHRI S. MOHAN KUMARA -
MANGALAM : So far as the question of
Kopper's report js copcerned, it was only
a feasibility report in the sense that it
examines the metallurgical reactions
involved. It did not deal with the
problems of epgineering and process control
which would be involved evenin a plfot
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plant operation and rmuch mote %0, in8
commercial operation.  Koppers have
stated in two Jetters, coples of which were
given to us by Mr. Bbaratl himself, that
they were not prepacred to {inour dény
expendituee for further development of the
process. The Committee of high-standing
motallurgists whom we oppointed have
advised us that the cost of a pilot plant
operation may come to somewhere in the
vegion of Rs. 13 to Rs. 15 crores and even
ifone tries to instal the pilot plant on a
sothewhat smaller socale than what the
committee thought ddvissble, then, it
would certainly take us to about Rs, 10
crores and that is why we thought that it
was not worthwhile,

' Kadremukh Iron ore Project, Mysore

*289, SHRI PAMPAN GOWDA ;Wi
the Minister of STEEL AND MINES be
pleased to refer to the reply given to Un-
starred Question No. 707 on the 18th
November, 1971 regarding Kudremukh Iron
Ore Project and state :

(a) whether Government have since

t examined the detailed Project Report for

the Kudremukh Tron Ore Project in
Mysore; and

{b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OR STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : (a) The
report of the working Group on the De-
tailed Project Report for Kudremukh iron
ore deposits, has since been received by
CGovernment and is under examination.

(b) A statement giving a summary of the
Dstailed Project Report is placed on the
Table of the House, [ Placed in Library, See

No. LT—1666/72)

SHRI PAMPAN GOWDA : How maay
days or months will the Government take
10 take & dacision on this report ?

SHRI SHAHNAWAZ KHAN : The hon.

Mombor Iz aware of the fact that this is &
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very important project and a huge ex-
penditare has to be {ncurred. The detailed
veport was roooived in March 1971 und a
Working Group was set up to go into full
detailed and varioug aspoects and they have
also submitted their report whick is now
being examined by various Ministries and it
would be put up to the Cabinet very shorte
ty.

SHRI PAMPAN GOWDA : My ques
tion has not been answered —as to when the
Government is likely to take a decision.

SHRI SHAHNAWAZ RHAN: All 1 can
assure the hon. Member is that it will go be-
fore the Cabinet very soon, possibly within
a month or so.

SHRI P. VENKATASUBBAIJAH : 8ince
the Kudremukh iron ore is & low grade iron
ore and as thore are several other such
project in that area, may I know whether
the capacity of this project which is in-
tended 8o cater to the needs of that particu-
tar area, will be enhanced 50 ae to meet the
requirements of the other iron ore projects
which are having low-grade iron ore ?

SHRI SHAHNAWAZ KHAN : The
1ron ore found in this area is of a low grade
varying between 33 and 39 per cont. Itis

a magnetic type or which can be beneficiated
to 66 or 69%.

MR, SPEAKBR ; I haveseen it. Itisa
very simple question. Itis 74% which is
going upto 10%. Why don’t you finish it
in one minute ?

SHRI SHAHNAWAZ KHAN : The ex-
port in the initial stage would be 7} million
tonnes with a capacity to go upto 10
million totines.

MR. SPEAKER : That looks very
simple.

Shei Muhammed Sherilf-sbsent.

Shri Atul Bibarl Vajpayes—absent,

Shri Chittibabu—absnt.
Shai Laskar,



wm the Mlmmt of LABOUR AND

xammum'now be pleased  to refer'to

. the reply given 18 Unstarred Qmﬁon No.
647 on the I8th Novembcr. !971 and’
state o

{8) the progress' since made towards

achieving the object of one union for ome

industry; and

(b) the time by which the object is likely
to be achieved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION(SHRI BALGOVIND VERMA):
(a)and (b). At their meetings held on
March 13-15, 1972, the representatives of
the three Central Workers' Organisations.

namely the INTUC . the = AITUC
and the HMS, who have
been  holding consultations among

themselves, reached a limited accord on
the question of recognition of 2 sole bar-
gaining, agent, in a plant or industry. The
matter is being processed further.

SHRI NIHAR LASKAR : [ really fail
to understand why the Government is sitt -
ing tight over the matter for ‘such a long
period because it is the question of better-
ment of woakers® conditions.
to kriow when  they are likely to cometoa
decision in the matter.

THB MINISTER OF LABOUR AND
RBHABILITATION
KHAD]LKA’R) Tn the last conference when
this- quosﬁon ‘way ralsed, I hawlm a
timumtt. In: October this question was
raised snd T have told them, the mnximum
limit- h;"ﬁ-mmths and nﬂer 6 months

I'would like

{(SHRI R. K

ﬁ&%‘ifnw&wﬁwtﬂ ﬁn q«_ :
séfmm-m gﬁww e mfm i
Tub q1g 18 Agrax 1971 W vl

 wrre et @t fi mmgﬁm~w~*

xv&ﬁaﬂﬁwmmmgl T
W OIS H FOR O @ g ﬁ |
Tar 8, wraw frja €9 aw w7
war faia & fore Y6 frare A @
g, wafafnde fifae gar g ?

SHRIR. K. KHADILKAR @ ‘1 fuly
appreciate the anxiety expressed by the
Member regarding the outcome of the tatks
and deliberations, In a matter like this -
usually Labour Ministry is guided by, ‘the
advice, if possible, or at least a consensus,
among the various trade unions. ‘The
period is now almost commg to an end
and I hope we will be able to take a decision
soon. : L

it qw q‘w"nlvn : To mi.o.z'h go |
dto s uwro qwe THo ¥ Wiy ¥ firgw
fr & war wadde # m R g :
g

SHRIR. K. KHADKLKAR One pomc
is regarding recognition of a representative . -
union;. That is one question.  As has been .
replied to earlier,-we have reached g limited
accord because they want to exclude areas
where different types. oﬂeglslations exist } H

- for.axample, different types of legislations e
-exist in Maharashtra, Gujarat and Madhya:
‘Pradesh etc:. '

. asreemem as yet and we are tryiuz to brim oy

On that point there..is Bo

them. together.on thil poim: as, welL
SHRI 5. B. GIRI: For the ”m 28 years -
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duction also suffers, Is the hoa. M inister
having any proposal, in view of his
experionce, to bring about a legislation to
amend the Trade Union Act, Inorder to
have one Union for one establishment ?

SHRI R. K. KHADILKAR : That is
our effort bot, as Isaid earlier, we thought
whether we could legislate after some
agreement, because agreement gives sance
tion from the trade unions side, and so
that is our effort.

SHRI K. MANOHARAN : There was
a suggestion made by our Chief Minister
also,

SHRI INDRAJT GUPTA: Are we
to take it from the reply given a little while
g0, in case the three central trade unions
organisations are not able to reach an
agreement at an early date on that question
about Maharashtra, Gujarat, etc.

Will the Labour Ministty be not dis-
posed to accept the agreed formula reached
in respect of the other States ?

SHRI R.K. KHADILKAR: Certainly
we will b2 giving effect to the agreed fore
mula bat we will have to find out some
ways how far this minimum formula could
be worked, if I may say so, how far
the Bombay Industrial Relationas Act could
be kept in absyance or bs operative fora

limited.

SHRI INDRAJIT GUPTA : That is
being left to you,

Indisas Workiang In U.N Services

*293. SHRI INDRAJIT GUPTA:
Will the Mumister of EXTERNAL
AFRFAIRS pleased to state ;

{2) the number of Indian nationals wore
king at present in U.N, Administrative
Services and how many of them are holding
executivé posts ;

{») whether Government think that
India’s represontation in the U. N,
Admijnistrative Services is adequate ; and
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{c) if not, the steps taken to increase
India’s representation ?

THE DEPUTY MINISTBR IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) As
on 3ist August, 1971, the total mumber
of Indian nationals employed in the
UN Secretariat was 143, Quat of these,
56 are holding posts in tbe profsssional
and higher grades, which can be regarded
as ‘“‘executive’’ posts,

(b) and (c). Indian representation in
professional and higher grades in the UN
Secretariat is considered, on the whole, to
be adequate. Bvery effort is made to
improve Indian representation in the higher

echelons by recommending, whenever
opportunity arises, suitable and well
qualified Indians.

SHRI INDRAJIT GUPTA : The hon.
Deputy Minister has said that the repre-
seatation of Indians in the UN Adminis-
tration ssrvice is on the whole considered
adeguate or satisfactory. I would like
to know on what basis this has been
assessed. I3 it in proportion to the nationals
of other countries working there, or else
what are the criteria by which Goverament
decide whether this degree of representation
is adequate or not adequate ?

SHRI SURENDRA PAL SINGH : No
clear-cut or hard and fast rules have been
laid down by the UN Secretariat about
recruitmant of personnel from various
countries, But there are csrtain broad
factors which are taken into consideration
before recruitment takes place, and they
are that as far as possible, the distribution
should be on an eoquitable geographical
basis, but at the same tims, they take into
consideration also the competence and
suitability of the person for the servics etc.
So, certain guidelines are there with the
help of which they have laid down a certain
desirable range or quota for various
countries, and according to that we feel that
our represeatation in the UN Scretariat
is, adequate on the whale.
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SHRT INDRAJIT GUPTA : As fur as
the repommendations made by our Goveras
ment go, I would like to know the guide-
lines which Government follow ? That is
to say, are the personnel who are reco-
mmended by us generally drawn from
among people who are already serving or
have in the past served in the Government,
that is to say, civilian Government servant
or do Government give adequate
representation in their recommendations to
non-officials also ?

SHRI SURENDRA PAL SINGH : The
main criterion is the suuability of the
candiudate for the job offered. He may be
from any walk of life.

SHRI INPRAJ IT GUPTA : 1am only
asking a question of fact. In the past,
recommendations have been made by
Government. 1Is it a fact that mainly the
recommendations have been regarding per-
sons who are already employed m Govern-
ment service or who have served the
Government or have the bulk of the recom-
mendations been in respect of those people
who are non-officials or who are specialists
or experts 1a particular fields ?

SHRI SURENDRA PAL SINGH:
People from all walks of life are recommen-
ded, such as university professors or
technocrats or sometimes people from other
professions also.

sft fagfer fowr : wowm o), it
st adiew ¥ sy f&  gfafad,
seflear Wi shafese-ufad &
g qe Y &1 & oy wrgar §
fe gifafedt s wefear vl
atq gt ? W gy ¥ fe waz
g % wgy @ gy fergeam
¥ A 9y @wn, o) & s wrgar
 fe gifufadt sty sodide &1 wix
FO ardt fggeama ¥ sl @ weq
§ =t T wiifonfcd wrcdeg § 7

CHAITRA 17, 1894 (S 4£4)

Oral Answyrs 26

oft gtx are fag :  worw o, AT
wATE F o Ay W §

oft frgfy frw: aror W dr
gor §, w81 Few arer H o & I
wrwg ey g1

sty fog: Regrw fs
VRN ¥ W TG Qo NG @
wx wral ®) grear § s fiead sl
wet ¥ Y Wiy, Wt @y @ e
urar § fe uredt st @Y @,
cfefde @ § wfs I afim
wE @, ™ §F aal W t@w}
Tk B o §, W ¥ -
fearfedt srodwen sy g A § 1

SHRI N. SREEKANTAN NAIR :
May I know whether this proportion or
allotm2nt is based on the quantum of
money paid by each nation to the UN
Fund or it is based on something else ?

SHRI SURENDRA PAL SINGH: As
I said carlter, there are various factors,
and this is also one of the factors to be
taken into consideration, namely the
contribution made by the country towards
the UN budget.

SHRI K, MANOHARAN : What are
the factors coatributing generally to this ?
The hon. Deputy Minister said that it
mught be one of the faciors, and similarly
he says that geography may be one of the
factors.

MR. SPEAKER :The hon, Member
should have the courtesy to ask for my
permiasion before putting the question.

SHRI DINEN BHATTACHARYYA
it was & spontanieous upsurge

SHRI JYOTIRMOY BOSU : Outof
the serving Intdians ia the UN at present,
how many were officials of the Govern-
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ment and how many were taken ftom
von-bifficials ?

8HRI SURENDRA PAL SINGH: 1
do pot have that information at present
with e,

SHRI JYOTIRMOY BOSU :1 seek
your protection. This ¥ a very relevant
question which should have been antici-
pated and the hon. Minister ghould have
come prepared for this. This is  very
regrettable,

SHRI SHANKER RAO SAVANT : Do
the recruitment rules of the UN provide
for reservation to different nationalities ?
If oot, what can wedo to increase such
representation ?

MR. SPEAKER .
that.
]

SHRI SURENDRA PAL SINGH : As
far as increasing Indian representation 18
concerned. 1 have already ssid that we
keep on making efforte to that end.
Whenever there is a vacancy, we do propose
the names of Indians and this is & contun-
uous effort. As regards the rules and
regulations, there is no hard and fast rule
laid down in this regard.

SHRIMATI MUKUL BANERIJI : How
many women are there in the UN service ?
Is there any effort made on behalf of our
Government to send more capable women
to the UN so as to give a correct picture of
our women abroad ?

SHRI SURENDRA PAL SINGH : 1
am not {in a position to give the exact
number of women serving 1n the UN._But
I do agree with the hon, lady member that
adequate representation should be given to
women also.

He has repled to

WIC-ane g3 & wafer Coim o’

%297. oft st e Wl :
oft yyorwen araf ¢
vy fidw st wx aw® R gor
wik fir
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(%) wr wa-a0F @ & avaPwn
wgd aqr wefer wor o qw
"oy ax” fawrwr o) sy o ok &
e .

(w) afi g, & @@ 9T g o
w7 wfafwar § 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) and (b) Government have seen
some suggestions thata White Paper on
this subject be brought out. Government
have already brought out a volume
entitled ‘Bangla Desh Documents’. Govern-
ment have not considered 1t necessary lo
bring out a White Paper

sit wneTe e WA ¢ wew
wgizg, 78 waw gafag Isar g I
wge feal & a oY geaw ww #
HUS AU gAT A I 3T A ghEa
TR & ITO gwEw AT 32 faerw &%
Nigr g§ waF @iz waary ¥ 3y
axen fAsS, Wo YTIH AT T AN
frr—dn st g @R o
vaTEve— 1T ST Awar s
3% agveq fawar B Freate fra o
firer oy ot g7 ifeea & g@) WA
# e ¥y, wafag & ol wEiee &
WAt wrgar § 4% gdf O a7 e
2w & gfer wr qF fafeas wer w0
&Y & wur qfewdt ANF g A wgr
argarang) ¥ gaar fear ot aqAr wrg
w5 gr a7 Al ! afe 91 weg qv &Y
war 7

weuw W@ : T e A ¥
IR qur 47 ) U warw oY Sear
1 & vt gy o ¥ e
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W wpare o oy i 4y &
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THE MINISTER OF EXTBRNAL
AFFAIRS (SHRISWARAN SINGH) :

This has nothing to do with the White
Paper.

SHRI JAGANNATHRAO JOSHI :
That is the question. (Interruption)

MR. SPBAKER : You are alsenior
Member, Do not ask such questions.

ot werre vk Wit ;o dtar B
arwr @ W g wr @ ow
fafwy wwr wr¥% § war gfend
¥ 7o wed §f gAY e WO
w7 oqar a5 T4 o1 7 - (vqwer) o0
ware mft ¥y § oY vy @ifag feny
wet pardy e woft wifge

WR, SPEAKER : It is dot relevant
bere,
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Supply of Qxygen Gas by Indias Oxygee
Limited to Piagts voder Hindusten Stesl
Limbted and Government-owned Mines

*298. DR. RANEN SEN: Will the
Minister of STEEL. AND MINES be
pleased to state ;

(a) whether oxygen gas is supplied fo
the plants under Hindustan Steed Limfted
and Government<owned mines by the
Indian Oxygen Limited ;

(b) ifso, whether by virtue of their
monopoly position, thé Indian Oxygen
Limited is dictating thelr terms in reégard
to’prices of gas ; and

(c¢) if so, the steps taken to break
pthe monopoly position of the Indian
Oxygea Limited ?

THE -MINISTBR OF STERL AND
MINBS (SHRI S. MOHAN KUMARA -
MANGALAM) : Information with regard
to Government owned Mines is being
collected and will be laid on the Table of
the House, So far as Hindustan Steel is
concerned, the position is indicated below :

(a) The requirements of Oxygen gas
m the Rourkela and Bhilai Steel Plants of
Hindustan Steel Ltd. are met by their own
Tonnage Oxygen Plants. The bulk of the
requirements of Durgapur Steel Plant and
Alloy Steels Plant are met by the Tonnage
Oxygen Plant of Durgdpur Steel Plant.
Small quantities are, however, purchased
occasionally from Indian Oxygen Limited
by Durgapur Steel Plant and Alloy Stdels
Plant and from M/s. Hindustan Gus and
Industries Ltd. by Durgapur Steel Plant,
These purchases are on DGS&XD rate
contract,

(b) and (¢). Do not arise in view of
the reply to (a) above,

DR RANEN SEN: Is the Minigter
sware of the fact that In all these Hindustan
Btod plants, thers fse standdy atoange-
ment for supplying gan, sud in all these
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HSL plants thete standuby arrangements
ate made by the Indran Oxygen Limited
and, if so, mdy ! know why the Govern-
ment of Indis till now has not made ita
peint to have tleir own stand-by arrange-
ments also ?

SHR1 S. MOHAN KUMARAMANGA-
LAM : Ithouyght I made it clear in the
ahswer that that the requirements are met
by the Tonnage Oxygen Plant mn the plants
themaselves. So far as the stand-by arnange-
ment is concerned, 1 donot think that it
is baought into use except on very emergent
occasions. 1 amnot ina position to say
whether it is by the Indian Oxygen Limited
or by the Plants. I will enquire and find

out,

DR. RANEN SEN : Is it also a fact that
the price of gas supplied by Indian Oxygen
Limued is higher than the price that 1s
available inside the plants of the Hindustan
Steel, and secondly, is it also a fact that in
other steel plants, this Indian Oxygea Com-
papy enjoys a monopoly in the matter of
distribution of gas ?

SHRI S. MOHAN KUMARAMANGA-
LAM ¢ So far as the other steel plants are
concerned, 1 have no information and it

does not ariss out of this question. So far
as prices are concerned, the price is settled
on the DGS&D rate contract and we think
that is sufficient assurance of fixing of a
reasonable price, There is no price as such
inside tho steel plant itself. One can only
g0 on the basis of the cost of production.
But the Qovernment is satisfied that all
steps have been taken to see that when we
do have to buy and it isa very small
quantity which we buy—it is bought ata
reasonable rate.

Propagsnda of USIS sgainst Indie

*299 SHRIR.S. PANDEY: Will the
Minister of EXTERNAL AFFAIRS be
plessed to state ¢
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(a) whetber United States Tnforma-
tion Service have been sarrylog on propas
ganda criticising India on the Bangla Desh
and allied problems during the recent
past;

(b) whether such propaganda by the
United States Information Service still
continues; and

f¢) ifso, the reaction of Government
thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
and (b). Any Governmental Information
Agency publicises the views of its own
Government. The views of the U.S.
Government about India and the Bangla
Desh crisis are well known and the U.S.1.S.
has circulated these views.

{¢) Government of India’s assessment
of these matters is not the same as that of
the U,S. Government,

SHRI R.S. PANDEY : Apart from the
statements and communiques jssued by the
W1 ite House and the American adminis-
tration which of course are printed and
are known t0 the Government—

MR. Please ask the
question.

SPEAKER :

SHRIR.S. PANDEY : May 1 know
whether it is not a fact that a good lot of
propeganda is gong on agamnst Indis,
against the President of India and the
Prime Minister of India with regard to the
question of our 1elations with Kangla
Desh, and may 1 know whether the CIA
and many other agencies are invelved in
this? Have you got any precise informa-
tion and can you let the House know
about it?

SHRI SWARAN SINGXH : The present
question relates to the activities of the
USIS and | think 1 have given the relevant
fnformetion.
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SHRI 8.85. PANDEY May: 1l keow
whetlvy the Governmet sre aware of the
report sent from India by the correspon-
dent of the Amsociated Pross of Americs to
American newanetwork in order 10 croate
confinion in the world cutside, as also the
propaganda ourried on by U.S. organisa-
tions, that Bangls Desh is being influenced
or ruled by Hindus?

SHRI SWARAN SINGH : The whole
world knows that the Bangla Desh Govern-~
ment is representative of the people and
that Sheikh Mujibhur Rahman is the un-
disputed leader of the people of Bangla
Desh. Any statement which is contrary to
this is not accepted in any part of the
world....., (Interruptions.)

MR. SPEAKER : The Question Hour
is over.

o g

WRITTEN ANSWERS TO QUESTIONS
Manganese Ore Production

#282. SHRIP. GANGADEB:
SHRI C. T. DHANDAPANI :

Will the Minister of STEEL AND
MINES be pleased to state |

(a) whether Manganese Ore produc-
tion has been greatly hit; and

(b) if so, the reasons therefor and the
steps being taken to improve it?

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA.-
MANGALAM) : (2) No Sir, Total produc-
tion of manganese ore indicates an increas-
ing trend during the years 1969 to 1971 as
given below :»

Yeur Quantity (in 000 tonnes)
1989 1,486
1970 1,673
1o 1,779

(] ﬁo«notminvkwo{ the reply
to (8) above.
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Olor of pelp by UB.ER. lor sstiismont
of Indo-Pak dispuies

290, SHRI MEHAMMED SHERIPF:
SHRI ATAL BIHARI VAJ.
PAYER :

Will the Minister of EXTERNAL
AFFAIRS be pleased to stato ¢

() whether Government are aware of
the Soviet Union offer to help find a
political settlement between Indis and
Pakistan; and

(b) if so, the aature thereof and the
reaction of Government theroto ?

THE DEPUTY MINISTBR IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH )-:
(8) No, Sir.

(b) Does not arise.

Entrasting procurement of Requirements
to respective Ministries

*291. SHRI C. CHITTIBABU : Will
the Minister of SUPPLY be pleased to
state :

(a) whether there is any proposal to
entrust the procurement of the requirements
of each Ministry and the Department to
the respective Ministry and the Depart-
ment as is the case in Public Undertakings;
and

(b) if 8o, the salicnt features of this
proposal ?

THE MINISTER OF SUPPLY (SHRI
D. R. CHAVAN) : No, Bir,

{t) Does not arise,

avcefiy ofige’t ot wnf ¥ ot of
wefer & aniy % gumwon

*294, ot gew Wy wuw : wT
febr woft wg wwrd o g w0 B
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Production of Non-ferrous Metals

95, SHRI S. R. DAMANI : wWill
the Minister of STEEL AND MINES be
pleased to state :

(a) the progress made in increasing
indigenous production of non-ferrous
metals like copper, zinc and aluminium
in 1971;

{b) the works planned for 1972; and

(c) the bottienecks which are coming
in the way of planned execution of the
works ?

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA.
MANGALAM) () to (c). A staternent
indicating the progress made in increasing
indigenious  production of non-ferrous
metals i3 laid on the tabie of the House.
{Ptaced in Library. See No. LT- 1687172}

AFRA, 6,012
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Ourblng of Athltiary powers of ludastriitiite
to Jiemiss workers

*290, SHRI BANAMALI PATNAIK ¢
Will the Ministr of LABOUR AND
REHABILITATION be pleased to state :

(a) whether Government were consf-
dering preparation of a Bill to curb the

arbitrary powers of industrinlists to dismiss
workers;

(b) if so, the salient features of the
Bill under preparation; and

{c) thetime by which it is hikely to be
brought before the Parliament ?

THE MINISTER OF LABOUR AND
REHABILITATION ( SHRI R. K.
KHADILKAR ): (a)to(c). The Indus-
trial Disputes Act, 1947 has been amended
from time to time—the last amendment
being in December 1971—to make it
difficult for industrialists to arbitrarily
dismiss their workers. There is no
proposal at present to legisiate further in
this regard.

Asian Collective Security Scheme

*30p. SHRIH. M. PATEL :

SHRI BISHWANATH JHUN.
JHUNWALA -

Will the Minister of EXTERNAL
AFFAIRS be pleased to state ;

{a) whether the Prime Minister of
U.S. S. R. has revised his carligr call for
Asian Collective Security Scheme; and

(b) if 8o, the reaction of the Govern.
ment of India thereto ?

THE DBPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH)
{(a) Yes, Sir.

(b) Government of India are generally
in favonr of al Initiatives aimed
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promiotion of peace aad security and for
the reifuotion of fnternaticasl tensipns and
would be prepared to consider any concrete
proposals in this regard.

Repatriates frem Ceylon

2068, SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
EXTERNAL AFFAIRS be pleased to
state ¢

(a) whether a proposal for a phased
withdrawal of Indmns from Ceylon is
being negotiated with the Government of
Ceylon under the ‘Pur1 Plan®

(b) 1fso, the particulars of the plan
which 18 now under consideration and
whether any decisson 1n this regard has
been taken; and

(c) the number of Indians who will
have to be repatnated to India under the
plan and the present rate of repatriation ?

THE DEPU1Y MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
( SHRI SURENDRA PAL SINGH)
(a) No, Su.

(b and (¢) Do not arse except that
53,563 persons have been repatniated to
India til) March 18, 1972,

Increase in  Employment opportunities in
Western Zone

2089 KUMARI KAMLA KUMARI -
Will the Minister of LABOUR AND
REHABILITATION be pleased to state -

(s) whether there has been an mcicase
in employment opportunities in the Western
Zone, and

(b il so, the mawn features thereof?

THE MINISTER OF LABOUR AND
REHABILITATION  (SHR! R K,

KHADILKAR) : (2) and (b). Precise esti.
mates of additional employment generated
in the Western Zone (or for that matter 1n
the country as a wholt) aré not available.
However, according to the provisional data,
collested under the Employment Market
Information Programme, which relates to
the Organised® Sector, employment in the
Western Zone increased by 4.5 percent
during the period April, 1970 to March,
1971 a8 compared to an increase of 3.2
percent in the previous year. The mcrease
in employment was significant 1 Cons-
truction Work, banks, railways, program-
mes of Zilla Parishads, cotton textiles,
education, medical and health services and
road transport

Fall time Chairman for E.P.F, Organisation

2070, SHRI VAYALAR RAVI - Will
the Minister of LABOUR AND REHA-
BILITATION be pleased to state ,

(a) whether the Employees Provident
Fund Organisation 18 looking after the
interest of industrial workers,

(b) whether this organization 15 not
having a full time Chairman, and

(¢) 1f so, whether there 15 any propo-
sal under consideratsen to appomt full ume
Chairman for this organisation?

THE MINISTFER OF LABOUR AND
REHABILITATION (SHRI R.K,
KHADILKAR) (a) The Employses’ Pro-
vident Fund Organisation looks after one
aspect of social security of industrial
workers, viz , Provident Fund and Famuly
Punsion.

(b) The Ceniral Board of Trustees
which administers the Employees Prov-
dent Fund does not have a full ume
Chairman.

{¢) No, It is nut considered neressary
to appoint a full time Chairman,

ARl establishment in the Public Sectoss #nd pom-agricultural establishments in the

private sedtor employing 10 or more persons
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Silting of sand by flood of river Sankha

2071. SHRI GAJADHAR MAJHI :
Will the Minister of STEEL AND MINES
be pleased to state :

(a) the steps Government have taken
to protect the lands of people in the peri-
phery area of Mahindra Dam from silting
of sand caused by the floods of river
Sankha during 1971; and

(b) whether there is a danger of river
Sankha changing its course, if sufficient

measures are not taken from right now to

check it ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) (a): and
(b'). Information is being collected and
will be laid on the Table of the House.

Central Board of Trustees of E.P.F.

- 2072. SHRI VAYALAR RAVI: Will
the Minister of LABOUR AND REHA-
BILITATION be pleased to state :

(a) whether the Central Board of
Trustees of Employees Provident Fund is a
tripartite body comprising the employees,
employers and Central as well as State
Government representatives;

(b) whether the decisions taken by the
Central Board of Trustees are again
examined by Government; and

(c) if so, the reasons therefor ?

THE MINISTER OF LABOUR AND
REHABILITATION  (SHRI  R.K.
KHADILKAR) : [(a) Yes.

(b) and (c). The provisions of the
Employees’ Provident Fund and Family
Pension Fund Act, 1952 and the Employees’
Provident Fund and Employees’ Family
Pension Schemes framed thereunder specify
clearly the powers of the Central Board of
Trustees, the powers exercisable by the
Central Government and also the powers

APRIL 6, 1972
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to be exercised by an appropriate’ Govern-
ment as defined in the Act. The decisions
taken by the Central Board of Trustees are
referred to Central Government for their
approval where necessary in terms of the
provisions of Act and the schemes there-
under.

Soviet Delegations

2073. SHRI S.D. SOMASUNDARAM:
Will the  Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of Soviet Delegations
which visited India during April, 1971
—February, 1972 ;

(b) the composition of these Delega-
tions; and

(c) the purpose of their visits and the
results achieved?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) to
(¢). Information is being collected and
will be laid on the Table of the House.

Survey of Bauxite Depos_its in Kerala

2074. SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister of
STEEL AND MINES be pleased to state:

(a) the progress made in the survey of
bauxite deposits in Nileswaram area of
Kerala; and

(b) the steps taken for its commercial
exploitation?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) : (a) As
a result of investigations conducted by
Geological Survey of India, four blocks
have been delineated for detailed investi-
gations for bauxite in the Nileswar area of
Cannanore district in Kerala. Drilling
has been completed in Block-1 and taken
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up in Block-II. Test drilling is in progress
in Block-IIT and IV. The reserve and the
grade of the ore available in Block-I would

be assessed after completion of analytical
work.

(b) The scope for commercial exploita-
tion will depend upon the results obtained
from the test being carried out in the area.

Fire in Bokaro Steel Plant

2076. SHRI SWARAN SINGH
SOKHI: Will the Minister of STEEL
AND MINES be pleased to state :

(a) whether the Report of the Enquiry
Committee set up to inquire into the fire
(which broke out in December, 1971 at
Bokaro Steel Plant has been received ;

{(b) if so, the findings thereof ; and

(c) the action taken against the officers
responsible for this.

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : (a) Yes,
Sir. The Report of the Enquiry Commit-
tee set up by Bokaro Steel Ltd. to investi-
gate into the fire that broke out on the 30th
November, 1971, in Refractory Shed No. 2
in the Coke Oven Zone of the Bokaro
Steel Plant has been received,

(b) The Committee as also Centrai
Bureau of Investigation, who investigated
the matter. have ruled out any possibility
of sabotage as the cause of fire. The net
loss estimated by the Committee on
account of damage to refractories, storage
shed, etc., is about Rs.” 60 lakhs. The
Committee has recommended the stren-
gthening of Fire Fighting Organisation of
Bokaro Steel Ltd.

(c) Departmental action is being taken
against six cfficers of the Company in this
regard. Action is also being taken against
the contractor who should have removed
the empty boxes and packing materials.

CHAITRA 17, 1894 (SAKA)
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Supply of Iron Rods for Balapattam
Road Bridge in Kerala

2077. SHRI RAMACHANDRAN
KADANNAPPALLI ; Will the Minister
of STEEL. AND MINES be pleased to
state :

(a) whether Government are aware that
the authorities are not in a position to start
the work of Balapattam road bridge in
Cannanore District of Kerala due to
scarcity of iron rods ; and

(b) if so, the steps taken to supply
enough iron rods for the construction of
this bridge ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)and
(b). A request for allocation of 390
tonnes of 6 mm to 25 mm M.S. Rods from
the Steel Controller’s reserve was received
from the Chief Engineer (Irrigation)
Kerala Government during the period
January—March. 1972 for construction of
Balapattam road bridge in Cannanore
District of Kerala., Due to inadequate
availability to meet all the competing
requests the demand could not be met
during the period, However, efforts are
being made to meet the demand to the
extent possible through either Steel Priority
Committee allocation or Billet Re-rollers
Committee allocation during the period
April—June, 1972,

Overstocking of Iron and Steel at
Rourkela and Bhilai Steel Plants

2078. SHRI SWARAN SINGH
SOKHI : Will the Minister of STEEL
AND MINES be pleased to state :

(a) whether there has been overstocking
of Iron and Steel at Rourkela and Bhilai
Steel Plants in 1971 and even at present §
and

(b) if so, to what extent (in tonnage
and amount) ?
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THE MINISTER OF STATS IN THE {) whether Todia and Polapd have
MIMISTRY OF STREL AND MINES  agreed to expand their economic PO-OpETN,
(BHR] SHAHNAWAZ KHAN) ¢ (a) and tion and trade in & big way under an agtee-
(). There bed been somw sccumulation  ment aigned between the two comutties on

of stock of pig iron and saleable steed st
Boilal and Rouorkels Stee! Plants during
the last quarter of 1971. However, from
January onwards, there was an improves
ment in ths availability of wagoms for
movement of steel and the bulk of the
sdcumuinted stocks was moved out. As on
31.3.72, the stocks of pig fron for ssle and
saleablo steel awaiting despatch were not
considerable. In Bhilal saleable steel
awaiting despatch was around 22,150
tonnes and pig iron around 24,000 tonnes
The stock of saleable steel represents 5or
6 days production. In Rourkela, the stock
of saleable steel awaiting despatch is
around 23,000 tonnes representing about
12 days production.

Baie of wagons by Steel Plants

2079, SHRI SWARAN SINGH
SOKHI: Will the Minister of STEEL
AND MINES be pleased to state :

() whether hundreds of wagons, which
can bo repaired and uscd, are being sold by
Rourkela, Bhilai and Durgapur Steel
Plants, when there is acute shortage of
wagons on the Raflways ; and

{b) if so, the reasons therefor ¢

THB MINISTER OF STATE IN THE
MINISTRY OF STBEL AND MINES
{SHR1 SHAHNAWAZ KHAN): (a) No,
Sir. Only thoss wagons which cannot be
economically repaired and used are offered
for sale,

(b) Does not arise.
Jado-Poland Trade Economic Co-operation
Agrooment

2080, SHRI P, GANGADES ;
SHRI C. T. DHANDAPANI

Wil the Minltet of EXTERNAL
AFFPAIRB be pleased to state

the Mth Jaouary, 1972 ; and

o If 50, the broad outline of the agres-
ment

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(a) During the recent visit to New Defhi
of Polish Deputy Premier Jan Mitrega,
letters were exchanged with him op 14th
January 1972, establishing an Indo-Polish
Commission for Economie, Trade, Scien.
tific and Technical Cooperation. It Is
expected that through the functioning of
this Commission, the bilateral relations
between the two countries will be further
strengthened, thus promoting our mutual
trade and benefitting our industries and
scientific institutions,

(b) It has been mgroed that the Tndo-
Polish Joint Commission will consist of
ministerial level representatives of the two
Governments. It may set up such Commi.
ttees at the offictal level as may be consider-
ed appropriate for a detailed discussion of
items under consideration.

The man functions of the Commission
will be to enlarge areas of cooperation in
the fields of its competence. This will be
done through joint studies of development
programmes and eclaboration of measures
for collaboration 1n trade, industry, science
and technology as well ax through peciodi-
cal reviews of on-going programmes of
cooperation.

Implomentation of award for Newspaper
Workers

2081, SHRI SHASH] BHUSHAN ;
Will, the Minister of LABOUR AND
REHABILITATION be pleased to $iate

{») theextent to which the Award for
Dowspaper workers has been lmplemeted
by variouns sewapaper indusiries ; snd
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(b} the theasutes adopted ly Govern.
w&n’m (e implementation of the
AWl

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R, K.
KHADILKAR) : (a) and (b). The Award
piven by Justice Shri B. N. Banerjes on the
dispute over the non-implementation of the
recommendations of the Wage Board for
Non-Journalists Employees was published
in the Gazette of Indis Extraordinary on
3rd August, 1970, The responsibility to
secure the implementation of the Award
rests with the Stat¢ Governments.

Joint Indo-Iranian Survey Team

2082, SHRI RAJDEO SINGH: Wil
the Mmister of EXTERNAL AFFAIRS
be pleased to state :

{a) whether a joint Indo-Iranian Survey
Team has nvestigated prospects of trans-
mitting Indian exports and imports through
Iran and have found such a route viable ;
and

(b) whether the surveyed route s sea-
cum-land route and it cuts transport costs
which had been made prohibitive by the
closure of Suez Canal.

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
Under the auspices of the Indo-Iran Joint
Commission for Fconomic, Trade and
Technical Cocoperation a Joint Survey
Team has completed investigating the
prospects of transitting Indian exports and
imports through Iran. The report on these
investigations, prepared on behalf of the
Joint Survey Team by its Indien members
is currently under exsmination with & view
to determining the viebility of the route,

(b) The surveyed route is for searcium.
land teansit. The econemies of this route
ars yader comideration.
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Fore ga Naval Snses by Indien Ocese

2008, SHRIO, Y. KRISHNAN :

SHRI RIRENDER SINGH
RAQ:

Wil the Minister of EXTERNAL
AFFAIRS be pleased to state :

(&) whether the Soviet Usion has
expressed its willingness to withdraw its
fleet from the Indian Qcean, if Western
countries do the same; and

(b) ifso, the names of the Wastern
countries who are basing their naval
strength in the Indien Ocesn and the
location of their flects ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
U.S. 8, R, Government has expressed its
readiness to study the question that the
Indian Ocean area should be made a one
of peace and to solve it topether with other
powers on an equal basis.

(b) According to the information
available with Government, the United
Kingdom, France and US.A. have their
naval ships in the Indian Ocean; the exact
focation at any given time of the ships of
these powers is not knowa.

Pak Presideat’s moeting with the Prime
Minister of India

2084, SHRI NARSINGH NARAIN
PANDEY :

SHR1JYOTIRMOY BOSU :

will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether there is any proposal from
Pakistan President, Mr, Bhutto, fo moet
the Prime Minfster of India; and

(b) if w0, &t what stage it stands ?

THE DEPUTY MINISTER IN THR
MINISTRY OF EXTERNAL AFRAIRS
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 Taking over ‘of Non fervous Metal
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2067. SHRI VEKARIA :
" SHRID. P. JADEJA :

Wit the Minister of STEEL ANB -
MINES be pleased to state :

‘(l) whether Government propou to
take over non-ferrous ‘metal units; and

{b) if so, the name of the units likely
1o be taken over?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) There
is no such proposat before Government at

(5) .Does not ariss. -
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: THB MLNISTER OF LABOUR AND
RBHABIL!TATION (SHRI R. K.
KHAD!LKAR) {s) According to
‘uvailable mi‘onnluon.

: aml)

(b)Y ’I'he lndustnal Relmlms Msch1~
" nery continues to make efforts to minimise
work-stoppages. ' ‘through -prefimipary
discussions, conciliatmn and adjudlcatron
of ' arbitration 'as:
existing statutory machinery and voluatary
-arrangements.  Government have also
been helding discussions with the interests
concerned, including the !

Employers’ Organisations, to evolve agreed
measures to secure improvements in the
industrial relations system,

Requirements of Steel for Industries

2089, SHRI JYOTIRMOY BOSU :
Will the Minister of STEEL AND MINES
be pleased to state the State-wise demand
and supply of various catcgories of steol
for large-scale, medium-scale and smail-
scale industries, yoar-wise, from 1969-70 to
1971-72 17

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
( SHRI SHAH NAWAZ KHAN) :
Under the - present distribution: system
‘there are no state-wise allocations of iron
and- steel. - Allocations of steel are regu-
‘latcd by the Steet Pﬂority Committee . after
uking Into_account the end-use for which
is mquired, the avallablmy. and. the
cumpatmu demmds o S

However, mformntion of actual alloca-
tiom mndé is belns collected to the extent

) mﬂxbh and willha hM on: the’fable of
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Plants for 1972-73 is the woductmn of 7 2
million tonncs of steel mgom. L

) The dlfference bctween Uus targe-
ted production and the estimatéd ‘requite-
ment of finished steel in. 1972:73 - will be
-about 0.5 to 0.8 millions tonnes. If the -
net imports of stee! during the year are also "
taken into consideration, the  actual nhor- -
tage will be vezy much. less ‘

-

Expenditure on’ Transport for chltriaﬂon |
of Bangla Desh Ilcﬂlgaes '

2091. SHRI S. C SAMANTA Will
the Minister of LABOUR AND' REHA.
BILITATION be pleased to state the total
expenditure incurred on transport ‘ for
repatriation of Bangla Dcsh refuaees to §

their coun try?

THE MINISTER OF LABOUR AND :
REHABILITATION ~ (SHRI. = R.K.
KHADILKAR) : The total expanditure on
transport for repamaz lon of camp “refugees
from Bangla Desh to their ‘country, which v
was oompleted only on- 2531972, . stift

- to be complied by the: varieus Stiate Goverst= .

ments and Cemral

C&mp uuthorlues,f
concernedA _ St

* Fiaancial Assistance for U.N, Fo
e nmta mn‘j ‘
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THE MINISTER OF LABOUR AND
REHABILITATION  (SHRI K,
KBADILKAR) ; Against the promised aid
of about Rs. 150 crores for Bangladesh
refugees by the UN. Fecal Point, the
CGovernment of India have received aid
worth Rs. 107,02 crores which includesa
sum of Rs, 35.06 crores received in cash,

Fiasncial Position of UN.

2093. SHR1 INDRANT GUPTA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the present financial position of
the United Nations;

(b) whether any concrete proposals are
being considered to improve the finances
of the U.N.; and

{¢) what are India’s views thereon?

THE DBPUTY MINISTER ‘IN THE
MINISTRY OF LXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
The Secretary-General informed the Gene-
ral Assombly towards the end of last year
that ten years deficit had resulted in the
depletion of cash resources of the U.N, to
such an extent that the Organsation was
literally living from hand to mouth. Un-
paid budget assessments by the end of 1971
were expected 1o exceed § 65 mullion of
which &t icast § 33'S million were regarded
as uncallectable, In additions, more
than & 50 million of debts incurred for
past and present peace keeping operations
remained unsettled.

(b) An Ad Hoc Commitice of Experts
to examine the finances of the UN and its
Specialised Agencies, of which India was
a member, submitted a report in 1966
which, among other things, recommended
improvement in budgetary methods and
procedures, establishment af 2 joint inspec+
tion unit and various suggestions designed
to enhance cost-effectiveness, A  now
Committee has now been formed consisting
of 15 members including Indis, to consider
again the financial situation of the UN,

APRIL & 1972

Wrilten Answers 52

(¢} The Indian position basically is to
continue to support the implémentation of
earlier recommendations and to makes
worthwhile contribution 10 the woarking of
the new committee,
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Strengtbening of Diplomatic Corps In
Arab Couniries

2095. SHR! RAJDEO SINGH ; wWill
the Minister of EXTERNAL AFFAIRS
be pleased to state:



nat 'corps in'. lhme mnws' snd
(c) if %0, lm outline theteor ?

THE DEPUTY MINlﬂER IN THE
'MINIETRY OF EXTERNAL AFFA]RS
(SHRI SURENDRA PAL SINGH) : (a)
‘and(b) Although we were disappointed
in the attitude of some Arab ' countries in

" the récent developmeats in the Indian Sub-
continent, on the whole our relations with
most of them arc quite friendly. 'We keep

the strength of our Missions abroad under

constant review. Recently we decided (o
open some new missions and to strengthen
afew others in the ‘Arab world. New
missions are being opened in the United
Arab Emirates and Qatar. 1n addition, the
missions in Oman and Bahrain have been
upgraded and the Embassies in Libya and
Saudi Arabia are being strengthened,

Share of Participation of  Indian Engi-
neers in Pabrication of Bokare Steel Plant

2096. SHRI RAJDEO SINGH : Will
the Minister of STEEL. AND MINES
be plased to state :

(a) whether after being associated in the
fabrication of some steel .mills, our Engi-
neers are now able to - fabricate steel mills
in future on their own without importing
technical and sieel engincering know=how;

* (b if 50, the share of - our - énaméers‘

- participation m the. fabrmnon of the
‘Bokaro Swel Plunt H

THE M!NIBTER OF STATE IN THE

MlNlST!lY ‘OF STEEL AND MINES
(SHM SHAHNAWAZ KHAN) {a) and :
(). 1‘he !ndum ‘Engineers . ‘have’ now. ..
reached & stage whén - they cdn prcwder_
‘Mwhmcyuwimfmthe dm:nmg and -

i t,ss prbpmim 19 meu.tlm! the dipld-' )

‘ '.',,f.u blnmmﬂ Quipment. th ndum'manm"“.'f__::
_.faatnrm can now. manufacture. ‘most. voﬂhz S

ateel plant cquipmem

. For the Fust Stage of Boquo s;m'--w ,

Pllnt, 90%, of bulldm; structures, mo% of )
-technological structyres, 65% of mechamm .
" equipment 48% of ciuctrical equlpmem andu-l
"80% of .instriments are: being. manu-

factured within the country. Every effort -

is being mude to progressively increase ithe -
indigenous content of the steel plant equip-
ment and for the Second ‘Stage of ‘Bokaro,
taking its capacity to 4 million tonnes, the-
present estimates arc that  more : than 80%
of the equipment would be - mmul’actumd
in India.

Indigenous Production of equimga_“a" IM _
Structurals for Bokaro Steecl . Phnt

2097. SHRI RAJDEO SINGH : Will
the Minister of STEEL. AND MINES‘ :
be pleased 1o state :

(a) whether as per. Project l‘qporx»”"lo
per cent of the equipments and 95 per cent
of the structurals . required for building
the huge complex of Bokaro Steel Plant
arc to be produced m India; and ~

(b) if so, whether these pcrcemues are,
maintained; if not, the reasons thereof 7"

THE MINISTER OF STATEIN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : (a)yand
(b). The detailed Project Report of

Bokaro Steel Plant did not stipulate the per-'._,

centages -of equipment and structurals'to
" be  obtained ;
- for'the 1st stage (1.7 million ingot :tonne L
 stage) according to . the. - originat. uﬁmm
- 549 of the equipment and: mwhlnery 4

ind:genously Homver.-

92% of the structural steel v{r‘fr_g wcr :




structures are befog obtained from  within
the country, The import of only these
materials 3¢ dre vot availablo indigenously
to-suit the construction schedule of Bokaro
Steel Plant has been permitied.

Destruction of Property Due to Indo-Pak
War

2098. PROF. NARAIN CHAND
PARASHAR : Wilt the Minister of
LABOUR AND REHABILITATION be
pleased to state :

(a) the exact number of people whose
property has been destroyed during the
recent Indo-Pak confiict (1971); and

«(b) the break-up State-wise ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHA.
DILKAR) : (a)and (b) The information
has been asked for from the State Govern-
ments and it will be laid on the Table of
the Sabha as soon as 1t hecomes available,

Supply of Equipment for RBokaro Steel
Plant

2099, SHRI S R. DAMANI: Will the
Mmister of STEEL AND MINES be
pleased to state :

(a) whethsr supplies of equipments and
materials for Bokaro Steel Plant from the
Heavy Engineering Corporation, Ranchi
and foreign sources are now arriving accor-
ding to the schedule of deliveries; and

(b) if not, the items which have fallen
behind schedule ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHR! SHAHNAWAZ KHAN): (a) and
{b). While the supplies of eguipment and
materigls for the firet atage of Bokaro Stecl
Plant from foreign sources are generally
complete, thore hiave been cettain shortfalls
in supplies of equipment from the Heavy
Bngineering Corporation, The shortfalls

are, however, being progressively made
up by increasing the rate of production, by
import of some completing components
and by off-loading some jtems on other
indigenous munufacturers,
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Publication of Labour Code in Hindi

2106. KUMARI KAMLA KUMARI .
Will the Munister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether the Labour Code has not
been published in Hinds;

(b) whether there 18 any pioposal to
publish the same 10 Hind: consisting of all
Labour Acts and Rules; and

() f so, the main features thereof?

THE MINISTER OF LAROUR AND
REHABILITATION (SHRI R K,
KHADILKAR) : (a) to (c) There is no
proposal to publish sucha Code either m
English or Hindi.

Central Engineering and Design Bureau
of Hindwstan Stee! Limited

2i07. KUMARI KAMLA KUMARI :
Will the Minister of STEEL AND
MINES be plsased to state :

(a) whether subsequent to the finalisa-
tion of the Fourth Plan, it was decided to
jocorporate the Centeal Eugineering aad
Design Bureau of Hindustan Steel Limted
ag @ separdte Conipaay; and

APRIL 6, 1973
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(b) if 30, the broad features theveof?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) : (a) and
(b) Having regard to its present cupabili-
ties, the assignments which it has alremdy
undertaken and its emerging role mn the
context of the future expansion of the
steel indusiry in the country, Government
have recently decided to convert the
Central Bngineering and Design Bureau of
Hindustan Steel limited imto a separate
Company. It will ulumately be a 100%
subsidiary ef the Holding Company pro-
posed to be set up for Steel and assocated
input industries like coking coal, tron ore
manganese etc.

Expsnsion of Hindustan Aluminjum
Corporation

2108. KUMARI KAMLA KUMARI
Wil the Minister of STEFL. AND MINES
be pleased to state

(&) whether
Corporation 18 under
gramme; and

Hindustan Aluminium
expansion  pro-

(b} 1f so, the name of the places from
where the Bauxite will be brought for
exploitation?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): {a) Yes,
Sir.

(b) Mis. Hindustan Aluminium Cor-
poration Limited would procure bauxite
fromn mines situated in  Palamau in  Bihar
and Amarkantak in Madhya Pradesh for
thewr expansion.

1. 8, Naval instaliations in the Indinn
Ocean

2109, SHRI ARJUN SETHI: Wwill
the Minfster of BXTERNAL AFFAIRS
be pleaged to siate :
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i) whother Giovernment are aware of
the reported recent U.5.A.’s move of esta-
blishing new naval instalations in the
Indlan Ootan on Bahreln Bstand; and

(&) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):(a)
Yes, Sir. Government s aware that the
United States has ohtamed base facilities
at Bahrein in the Persian Guif

(b) Government policy on the subject
has been already indicated n the Presi-
dent’s Address to this Session of Parlia-
ment. The presence and operation of the
fieets of major powers 1n the Indian Ocean
will lead to tension and nvalries particu
larly detrimentel to the interests of the
Inttoral states  Government subscribed to
the Lusaka Declaration and was one of the
co-sponsors of the U.N. General Assembly
Resolution No, 2832XXVI) of 1st Decem-
ber, 1971, calling on all powers to maintain
the Indian Ocean area as a zone of peace

Non-Transferabie Employees in Indian
Embassies Abroad

2110, SHRI VAYALAR RAVI: will
the Minister of BEXTERNAL AFFAIRS
be pleased to state :

(a) the total number of non-tvsasfer-
sble employees working at present in our
different Embassies abroad, and

{b) why such a calegory of employees
ia being maintained even now?

THE DEPUTY MINISTER IN THE
MINISTRY OF BXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (3)
Thers ate no India-based non-transferabie
pessonnel working in any Indian Mussion/
Post abroad. Hawever, there are 1841
tocally-recruliad non-transferable employees
under the admiihistrative oontrol of the
Ministry of Extetriut Atfairs sworking in dur
Missions/Posts abroad.
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b} Locally-recriited personnel are
tmployed in our Missions/ Posta because
it is necessary to finve sooie employees with
locat knowiedge and background and also
In the interests of economy in expenditure.

Deletion of Para 26 of E.P.R Act

2111, SHRI R.P. YADAV ' Will the
Minister of LABOUR AND REHABI! I-
TATION be pleased to state :

(2) whether Government are aware
that the ¢mployees of the factories and
mines in various units are deprived of
various facilities provided by several socmal
security laws like Employees Provident
Funds Ac\, 1952 as the names of the
workers are changed every three monthd so
as to deptive them of the entitlement of
Provident Fund membership and bonus;

{b) 1f <o, the steps being considered to
combat the ewvil practices adopted by the
employers; and

(c) whether deletion of Para 26 of the
Employees’ Provident Funds Act comp-~
letely 1o entitle every worker to become
member of Employees Provident Fund
compulsorily has been considered?

THE MINISTER OF LABOUR AND
REHABILITATION (SHR] R.K.
KHADILKAR) . (a) to (¢). (i) Employses’
Providers Fund The Employees' Provie
dent Fund Authoritics have reported that
irregularities referred to are not generally
observed 1 the case of vast number of
establishments covered under the Employe-
&s" Provident Funds and Family Pension
Fund Act, 1952 The deletion of para 26
of the Employees’ Provident -Fund Schemes
1 not likely tv contribute to sioppage of
such irregularities but on the other hand
may give rise {0 evasion n other forms
as well as lead (o other complexities.

() Coal Mines Prosident Fund ; The
Coal Mines Provident Fund asuthorities
have reported that the problep lins been
solved to some extent consequent on Yaking
over the mansgement of coking econ!
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mines by thie Governmedt aatl by iatendi-

fying inspections. Soine vesommendations
of the Administrative Reforms Department
i this regard are diso under vonsideration,

Recommendations of A.R.C, Regarding
Working of EP.F.O,

2112, SHRI R.P, YADAV : Will the
Minister of LABOUR AND REHABILI-
TATION be pleased to state ;

(a) the specific recommendations of
the Admimstrative Reforms Commission
segarding the working of Employees® Pro-
vident Fuad Organisation;

(b) the recommendations which have
been partly implemented by the Board of
Trustees; and

(e) the recommendations yet 1o be
mplemented and the date by which the
same will be implemented?

THE MINISTIER OF LABOUR AND
REHABILITATION (SHR1 R. K.
KHADILKAR) . The Provident Fund
authorities have reported as onder :—

(8) . The Adminsirative Reforms
Commission bave not made any recom-
mendation regarding the worlung of the
Employees’ Provident Fund Organisation

(b) and (¢) Do not anse.

Corruption in  E.P F. Organisation

2113, SHRI Md, JAMILURRAHMAN:
‘Wil the Ministet of LABOUR AND
REHRABILITATION be pleased to state :

(#) whether Government are aware
that officisle and staff in the Accounis
branch of the various vegional offices under
she Bmployees’ Provident Fuad Organisa-
von bold up the cleim appliontions on the
plea thas proper fornw bave sot been filled
mn and later on ¢laim appheations are passed
bn the sama forms when stall are approach-
&d dad obilpsd; ’

(b) whether sven Retwns submitted
nadee Registerad AJD: comes are fost and
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then emplovers arc asked to romibmit the
same; and

(o) if so, the further Improwgents
considered for expeditious disposal of the
claim applications and grant of advaaces?

THE MINISTER OF LABOUR AND
REHABILITATION {(SHRI R. K.
KHADILKAK) : The Provident PFund
Authorities have reported as under s»—

(a) to (¢} The claim apphications generally
receive prompt attention, However, incorti-
plete or defective applications are returnad
for completion and removal of defects
Various returns when recetved are kept in
the records of the Regional Offices. In
some cases, however, where returns
reoeived are not readity available, duph-
cate copies would have to be called for
The progress of settiement of claim 1s kept
under periodical review by ithe Central
Board of Trustées

fvasion of Labowr Laws in Gindih
Sab-Division of District Hazaribagh

2114 SHRI Md JAMILURRAHMAN:
Will the Mnster of LABOUR AND
REHABILITATION be pleased to state

(a) whether Government are aware
that there is large scale evasion of labour
laws at Giridih Sub-Division in Hazanbagh
Disinct (Bihar), where name of ecach
worker 18 changed every threc months and
all the records are masmtamed in duplionte
to deprive the poor workers of their rights
conferred by Minimum Wages Act,
Employees’ Provident Funds Act and
Employees’ State Insurance Act; aad

(b) if so, whether it is proposed to
conduct & high level enquiry about the
conditions of the workert in Mica rines
to amoliorate their plight?

THE MANISTER OF LABOUR AND
REHABILITATION (S8HRI R. K.
KHADILKAR) : (o) Mo speific odn-
plaints Aave.boen reoeived by the Citenl
Oovernment. !
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Ingdo-Boomese Bomndary Comfergnce

2115 SHRIP. GANGADES :
SHRI P.M, MEHTA :

Will the Minister of EXTERNAL AFF-
AIRS be pleased to state :

(a) whether an Indo-Burmese Boun-
dary Conference was held in March on the
Burmese border; and
* (b) if s0, the outcome thereol?

THE DEPUTY MINISTER IN THR
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
WNo, Sir.

(b) Does not arise,

Formation of a Three-Year Relling
Plan

2116 SHRI P, GANGADEB:
SHRI P. M MEHTA:

Will the Minister of STEEL AND
MINES be pleased to state ;

{a8) whether  despite the opposition
from the Finance Ministiy, Covernment
have taken a decision for the formation of
a three year tolling plan, and

(b) of s0, the main features theroof?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRT SHAHNAWAZ KHAN): (g) and (b);
The Department of Steel have formulsted
a Three-Yoar Plan of requirgments of raw
mnterials, spaces, refcactories, rolls and
other consumable stores for Steel Plants
both in the private and the public sectors.
This will eanble the projestion of the roqui-
tements of foreign up;um for mmports
over § thees year pariod, main advan.
e of thiy ppercips wopld be that the

wmwﬁ' m&w

the commenctment of te opera-

Wrinen dnsvers B

o sl oo 95 wps
mope /] ;
for import substitution and would m
in price sdvantages whish a short term
procyrement cannot  secure. ‘The Plan
would also lead (o more economic main-
tenance and improvements in productivity
of stecl plants arising from better mainte-
nance,

There was no oppasition to the propo.
sal from the Ministry of Finance. Ia Tact
the scheme was drawn up and
with full cooperation from them.

Steel Requirements for Construction of
Houses in Delbl

2]17. SHRI S. M. BANERJER: Will
the Minister of STEEL AND MINMES be
pleased to state ;

(a) whether there isa shortage of stecl
in the capital,

(b) 1f s0, the steps taken to overcome
this duficulty experienced speciglly by the
lowpaid employees in procuring stesl for the
construction of their houses; and

(c) whether black-marketing of stesl is
on the inctease day-by-day and if so. the
steps taken by Giovernment to curb the
same ?

THE MINISTER OF STATE IN THE
MINISTRY OF STREL AND MINES
(SHRI SHAHNAWAZ KHAN) : ()
There1s a geasral shortage of stee] and
this shortage 13 being experienced in the
capita] also.

(b} Presumably, the Hon'ble Member
refers to the position i Delhi. From
October, 1971 & Committes nsmed Main
Steel Producers' Committes is fuvetioniag
in Delhi. They pool the availability of
matonals for hoose-buflders in the stockya
rds of all the threa producers and dhstrdbiste
themto houss builders in snd aroedd
Dolhi in & coordinated munter, A bettaln
percentage of stoa] is reserved speciatly Yor
sanal} houss-buiidats whaws plet e doss
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not exoeed 250 5q. ‘Ydy, and whose require-
mént of stee} does not exceed 3 toknes.

(¢) Some cases of misutilisation of steel
came to the notice of Covernment and
several measures have been taken to check
such misuse, According to one of the
amendments to Iron & Steel (Control)
Order, 1956 made in March 1971, the use
of siee! for any purpose other than that for
which it is applied for or allotted is a
violation of the Control Order and thus
punishable under the Essential Commodi-
ties Act, Regional Offices of Iron & Steel
Controller have been set up and their
functions jnter alia include keeping waich
over proper utilisation of steel and under-
takiog of detailed spot checks where nece-
sy, The help of theC.B. 1. is also
taken in this regard wherever necessary.

Closure of Manganese Mines in
Orisea

2118, SHRI GAJADHAR MAJHI :
Will the Minister of STREL. AND MINES
be pleased to state:

(8) the gumber of dead manganese mines
in Sundergarh District (Orisss) and the
reasons for closures of those mines; and

(b) whether there is any propossl for
re-opening of those mines in the near
future ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : (a)
Ascording to the information teceived by
the Indian Bureau of Mines under Mineral
Conservation & Development Rules, 1958,
one mine in Suodergarh District was closed
in 1971 on scoount of shortage of labour.
Earlier, another mine in the same District
had bown closed in 1970, but it has boen re-
opensd from Janugry, 1972,

(b) Information with regard to the
mife closed in 1971 is wot avaiiable.
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Mr. Sisce’s Ststpwent Belfose Cene
tral Tieaty Organieation

2119, SHRI H. M. PATEL : Wil the
Minister ‘of EXTERNAL AFFAIRS be
pleased to state :

(a) whether attention of Government
has been invited to a statement made by
the U. S. Assistant Sectetary of State Mr.
Sisco, before the Central Treaty Orgapiss-
tion in Washington on the Mth March
stating that the U. S. sought *‘a construc-
tive relationship” with India, Pakistan and

Bangie Desh;

(b) whether Government of India has
agsessed the implications of this statement,
and

(¢) the reaction of Government in this
regard ? :

THE DEPUTY MINISTLR IN THE
MINISTRY OF EXTERNAL AFFAIRS
(8HR1 SURENDRA PAL SINGH): (»)
and (b) Yes Sir.

(¢) An assessinent of the desire for a
“saon structive relationship™ would have to
be made over a period of time and the
criterion would be whether the U. S
Administratiop shows a clearer apprecia-
tion of the realities of the situation in
South Asis.

Setting up of Alumisium Plaat in Orlssa

2120. SHRI K. PRADHANI : Wil the
Minister of STEEL AND MINES be pleas-
eod to state :

(a) whether there is a proposal to st
an aluminium plant at Jaypore in Orisss;
and

(b) if s0, the main features thereof ?

\
THR MINISTER OF STATE IN
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) (a)and(b) :
An Industrial Licones was grantdd ot 16ih

Pebruwry 1971 to Mesgs,  Aluminium
Cerposation of India Limited, Calouils,
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for the ssiabtistmoent of & new nodsrtaking
nesr Jaypore in Koraput district in  Otima

for production of 30,000 tonnes of Alu-
miniom metal per apnum, The firm is re-

quired to comnplete the establishment of the

plant by December 1974,

wur-win Wy e faw § wawrd
wfwey fufin w wdtfomt

2121, »ft st wow Atfaw : war
ww Wit grate T a8 Al F g
& fir:

(%) warwen w'w oy g fory
¥ &1l v ay saafa) & ¥a9 &
wfaey fafa o wfir ;e o war &
oY

(w) afegr, ) waax frad ufw
urfry wr AT af § ?

a3 s gawte Wit (Wit wreo &o
wifeewt) : wfesn fafe wfewfe
& faeevaare gfaa frar g ;-

(%) wex wdw oy g g &
w1 wY Ay wiwifa ¥ Jaw ¥
wfasy fafy dggm i vfw  qrwa:
& At 2 qurfy, W ¥
Fargear it Srew go

(=) sad, 1972 ¥ v aw
wex ¥ uf gu ufy awwr 12 o
Lol

wht fadr & ik & Fowra) 0 qar
ani & fog wwe

2122, wre vtfewe wre fomeficar .
wyqr yequy Wi o s og ward o
oy ol i
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(%) war qoerc ot fawre it
fad & agmer amw ey 9T Ak B
fRRet wr qar wmA & few W
wdaQ W wr ¥ st

(w) afx g, St ag w1 »x aw
g1 & iy ?

o wl W wwww @ s
Rt (oft g Aoy wif) ¢ (%) -
fa yiwmifrs gdew gra 1969-70
§ widl fa&r & arewgr § grw-fasa-
Frarre wfrfwan & fag yoarafs
afww fear v T & weanfaw
#T % UF WM § WT A% NTe
%7 agy mawwEs T8 § freaedy
9T & A1 w1 qufw 9 2

(@) waw sefvs gaear § §
qY% WraedT § ygewrEa 1 1973-74
as agfra giar fwifr &)

Soviet-Pak Communique

2123 SHRIMATI] BHARGAVI
THANKAPPAN - Will the Minister of
EXTERNAL AFFAIRS be pleased (o
s{ate .

(a) whether the joint communigues
1ssued by the Pakistan: Piesident, Mr Z A.
Bhutto and the USSR Premier Mr, Alexai
Kosygin, after Mr. Bhutto's recent visst
has been biought to the notice of Govern-
ment; and

(b) if so, reaction of Government there~
to?

THE DEPUTY MINISTER IN THR
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) ; (a)
Yes, Sir.

(b) The Commumique s a bilseral
document betwesn Pakistan and the Soviet
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Union. No comments sve cutlad for on the
pari of the Govetoment of Indis, However,
Coventaent welcomes the Pakisian Prosi-
dént’s stitement that he is prepared to take
sieps to help establish peaceful condition sn
the Sub-continent and that he attaches im-
portance to sesation of hostile propaganda
against India,

Refusal for use of own Plane to U.S
Ambsasador

2124, SHRI JYOTIRMOY BOSU:
Wil the Monmter of EXTERNAL
AFFAIRS be pleased to state ;

{a) whether the American Ambassador
has been refused use of his own plane with-
w1’ the country;

(b) how many umes such use was allow-
ed duiing last three years, and

¢c) the reason for grant of such permu-
sston ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
{SHRI SURENDRA PAL SINGH). (a) and
(c). Government’s permisgion s manda-
tory for each fight Such permussion
has been granted or withheld by Govern-
ment after saking into account factors re.
levant to each particular fight,

(b) Thrty-five times

Settieg up Naval Bases in Ceylon by
Fortign Powers

2125. SHRI M. RAM GOPAL
REDDY « Will the Minister of BEXTER-
NAL AFFAIRS be pleased to State ;

(a) whether certam foreign powers are
tryivg toset uwp onaval beses in Ceylon;
and .

(®) if o, the reaction of Government
in this regard 7

THE DEPUTY MINISTER IN THE
MINISTRY OF BXTERNAL AFPAIRS

APRIL 5, 1972

Forped Possul Stemps 7%
Rockw (CA)
(SHRI SURBNDRA PAL SINGH): (0
The Governinent has no informatioh on
the subject,
(b} Does not arise.

12 hr.

RE : CALLING ATTENTION NOTICES
(Query)

MR. SPEAKER : Shri D. K. Panda.

SHRIS. M. BANERJEE (Kanpur):
Sir, we have been giving call attention
notices on the terrible bombing m Viet.
Nam.

MR SPEAKER : Not now Any time
you like, you got up t

SHRID. K PANDA

————

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED UNEAR FHING OF FORGED PosTAL
STAMP RACRET

SHRI D K. PANDA (Bhanjanagar)
Sir, I call the attention of the hon. Minsster
of Communicatjons to the following matter
of urgent pulic :mportance and request that
hve may make a statement thereon .

“Reported unearthing of forged postal
stamps racket and seizure of a large
quantity of postal stamps *

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N BAHUGUNA): On
22-3-72 a member of the public brougin
s1x sheets of 20-paise (Ghat series issued
on 16-10 67) forged postage stamps ta me.
Senior Officers of the P & T Dwrectorate
were directed by me to commence imme-
diate investigations ay the stamps produced
wero forged,

The vigilnce squad of the P & T
Directorate mizistod by the pobes arrosted
2poeta) offividls of Anssri Rosd Fost
Office (Deld) o 30-372 and on the elue
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futnished by theq 2 memtbers of ths gang
were arrested 8¢ Sonepat, 1ate in the night
an the same day. The press complete with
photogeaphic sqhipment and finished and
unfinished forged postage stamps of the
approximate value of Rs 2 lakhs was also
seived in the eady hours of 31.3.72 in
Radhey Puri, Shahdara, Delhi-S1.

From the records seized 1n the offios as
well as the press of the said gang, is came
1o light that agents had been appointed by
the gang n various States in the country
for sale of these forged stamps. Imme-
diate action was therefore takea for
apprebension of these ageats and so far 22
personis have been taken 1into custody,
both in Dethi and rest of the couatry,
which 1cludes 5 postal officials also.
Stock of forged postage stamps of 20-paise
series has also been secized from these
agenls at various places.

From investigations made, it has come
to light that only 20-palse postage stumps
were being forged and forging of other
denomunation postage stamps has not come
to light so far. Raids and searches are
still continuing and 1t 1s expectod that it
will result 1n unfolding this racket in full.

Meanwhiie nstructions have aiso been
wssued to all the post offices in the country
giving out distinctive features of genuine
and forged stamps aloug with general
instructions to keep & vigilant oye in their
respective fields, A press note has also
been issued for guidance of the public.

SHRI D.K. PANDA : From the state-
ment it is clear that the hon. Minister
came to kiow of this racket only on
22:3-1972 and that too because some mem-
ber of the public brought six shests of 20
paise forgad postage stamps, which led to
the discovery of the industry which s
manufcturing these forged stamps.

But § would deaw the attontion of the
hon. Minister 10 the debats which took
Dhice in the Rujya Sabha in April, 1970,
Sioce then it bas boon brovghs s the
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antice of the CGiovernpent that this forged
stamps problem lias been rampant through-
aut the conntry. The Mombers who pacti-
cipated in that debate demanded oortain
racasures 10 be taken by the Goverpment.
In this House also, on 15+3<1972, in reply
to a question by Shri Chintamani Papi.
grahi, the hon. Muwmister said that there
was a well-knit organisation, and there
were underground activities throughout the
country. His werds were : *‘unauthorised
paostal systein running parallel to the
regular system of pest offices in the
country”, That means, this forged stamps
problem has been there for Jong and the
hon. Minister and the Government were
fully aware of the underground activities of
certain business agencies. The names of
those business agencies were given in» the
House by the hon. Minister, There are
seven business houses involved.

In the light of that, at is really a sorry
state of affairs to find that the statement
displays such a callous attitude towards
the whole problem, because, as far as the
measures are concerned, it is confined onjy
to some instructions issued to the post
offices regarding the distinction between
the genwine and forged stamps.

The problem has already assumed
menacing proportions, partionlarly in
view of the fact that there is black money
in the country, and the most powerful
Minister, Mr. Chavan, has been telling us
that this black money is more powerful
than the Government machinery itself. In
the railways also the same thing is going
on, Thereis biack money in gold. Then
about coins, the CBI is already investi~
gating into the matter. At this rate, who
knows that passes of Members of Parlin-
mont may be forged and persons might be
travelling a3 MPs? Who koows, thers
may be another Partiament and thare may
be another Speaker !

MR. SPEAKER : Ido not think any
body will mistake any other Pands for

hm
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SHRI DX. PANDA : So, loaly put it
to the hon, Minister ; why this heipless
attitude towards this problom, why this
Hamlet-like attitude, to do ot not to do?
Let there be a strong determination to
investigate into the matter and to punish
the seven houses already involved and into
this second case. Unless severe punishe
ment is meted out to them, itis impossi-
ble to put an end to this affair. I want to
know whether lakhs of forged postcards
were found in circulation as early as 1970
and whether at that time, the crime branch
had indicated that once you give it to
private predses to print postcards and
inland Jetters, 1t is only another
step for them to forgs the stamps ° If
so, how many times since then have the
post office authorities assigned the job of
printing postcards and inland letters to
private presses, what was the volume of
those orders and what are the names of the
private presses who had been assigned this
job.(b) 1 want to know whether in view of
Government's awareness of the unautho-
rised potal system running parallel to the
regulnr system of post offices, runby pri-
vate agencies, Government have taken any
steps so far to tackie this menacing pro-
blem effectively. (c) In view of all this,
when ft is spreading like cancer and 1s
going to paralyse the entire governmental
machinery, under such circumstances, may
1 know whether Government is gomng to
order a CBI probe into this menacing pro-
blem? May I know whether the local police
are involved or not, which can be unearthed
through such a CBI probe?

SHRI H.N. BAHUGUNA : While 1
am grateful to the hon. member for criti~
cisiog the Government on many points, 1
am afraid he hax missed the essence of the
whole thing in 8o far 8s his reference to
the parallel postil service is concerged. 1
would like to sssure the House that the
private postal service to which I referred
in reply to a question by Mr. Chintamani
Papigrahi does not involee use of fake
sdmps, Those 7 agepdies carry certain
parcels, book them as air fréight and, that
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roaches the destimation and the man
reveives it, Air frolght canbe booked by
anybody, Those people are not using fake
stamps. They are giving it as alr freight
or sending it through their own transpoet
agencles. Even in that case, we are sebzad
of the matter and we are irying to prose-
cute them. The case is already bdefore the
Presidency Magistrate of Bombay as a
trial case, because there has been alot of
legal discussion about 1t. Government i3
neither paralysed nor helpless, as he
alleged. I Government were paralysed,
22 people would not have been arrested.
So far as his fear about the local police is
concerned, I want to puton record my
great appreciation of the manner 1n which
the Delhi Police helped us in getting these
people arrested. I do not want to say
more. The matter was referred to Lhe
CBI also. But 1 had not the patience to
wait for a long time So, we decided to
involve the local police also. Thanks to
the local police, we had all these things
unearthed and 22 people have been arres-
ted, including some postal employees,

Regarding the reference in Rajya Sabha
in 1970 about fake postcards being used, 1t
1 a fact that in 1970 & cuse of this type
was found. Thatcase 1s pending prose-
cution before the Delhi Judicial Couct. I
cannot, therefore, make any commentis on
that since that mutteris sub judiee; but it is
not as if the case was not challancd or the
guiity were not arrested. It is for the
court now to determme and decide what
punishment it should give.

So far as counterfeiting is concerned,
the provisions of the Indian Penal Code,
section 252 to 258, are very clear. They
lay down what punishment can be given,
If such cases are proved, the punishiuent
can vary from imprisonment for ssven
years to transportation for life. Therelore,
the government is not helpless, a8 sugges-
ted by the hon. Member. It is oaly a
question of proving the facls before the
court which, I am supe, we will do our
beat to prove, %o far 4s this particular onse
is conceraed. t
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. prosses hawbnnmhnmd withthe prin- i ..o

of. W : -5'pm~carda Tbemfore.-_‘ ‘ . S N

. fake thingx in_almost every field. Of
‘course, there has been no fake Parliament
~ eithet'in this country or outside. Seme
© people have been found to be impersonat-
ing cither Ministers or Members of the
‘Parliament. They have all been arrested.
Therefors, members should not have any
- apprehension on that score, .

‘The last point of the hon. Member was
that this point was raised in the debate on
that day. My only point is that though
I do not expect my hon, friend,
Shri Panda, to congratulate us on all
occasions, 1. do expect that this is one such
occasion when he should have congratulat-
ed the department and. the police for
having taken. such gquick action and roun-
ded up the culprits In such a short period.
I am sure the interests which are dear
to his heart are safe in the hands of
ﬂ’us department
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gt a% Wre Weo wrfe W oy
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12 27 hrs.

PAPERS LAID ON THE TABLE

IROY AND STEEL (CONTRCL) AMENDMENT
ORrDER, 1972

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHR1 SHAHNAWAZ KHAN) : 1 beg to
lay on the Table acopy of the Iron and
Steel (Contiol) Amendment Ocder, 1972
(Hindi and English versions) published in
Notification No. 8. 0. 105 (E)in Gazette
of India dated the 16th March, 1972, under
sub section (6) of section 3 of the Essen-
tal Commodities Act, 1955. [Placed n
hbrarv. See No LT-166272]

INDIAN EMIGRALION (AMENDMENT) RULES
1972 AND NOTIFICATION UNDLR
PasseoRr1S Act, 1967

TI{E DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI1 B, SHANKARANAND):
Sir, on behalf of Shra Surendra Pal Singh,
1 beg to lay on the Tabie~

(1) A copy of the Indian Emigration
{Amendment) Rules, 1972 (Hindi and
English versions) publishéd in Notifeation
N, G. 8. R, €6 (B) in Gazette of lndia
dated 1st February, 1972, under sub-section
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{Shei B, Shankara Natd)
{3 of section 24 of the Emigration Act,
1922, [Ploced in Library. See No, LT-
1663/721

(2) A copy of Notification No. G. 8. R,
82 (B) (Hindi and English versions) publi-
shed in Guzetic of India dated the 17th
February, 1972, under sub-section (3) of
section 24 of the Passports Act, 1967,
[Placed in Library. Ses No. LT-1664/72)

r—an— -

12.28 brs.

MESSAGES FROM RAJYA SABHA

' SECRETARY : Sir, I have to report
the following messages received from the
Secretary of Rajys Sabha :—

(i) ‘In accordance with the provisions
of rule 111 of the Rules of Proce-
dure and Conduct of Business in
the Rajya Sabha, I am directed to
enclose a copy of the Maternity
Benefit (Amendment) Bill, 1972,
which hLas been passed by the
Rajya Sabhaat its sitting held on
the 3rd April, 1972

(§1) ‘In accordance with the provisions
of rule 111 of the Rules of Proce.
dure and Conduct of Business in
the Rajya Sabha, ] am directed to
enclose & copy of the Drugs and
Cosmetics (Amendment) Bill, 1972,
which has been passed by the
Rajya Sabha at its sitting held on
the 3rd Apnl, 1972.

(ii) 1 am directed to inform the Lok
Sabha that the Prevention of Food
Adulteration (Extension to Kohima
and Mokokchung Districts) Bill,
1971, which was passed by the Lok
Sebha at sts sitting held on the 20th
December, 1974, has been passed
by the Rajya Sabla at st sitting
held on the 4th April, 1972, with
the following nmendments ;—

AFPRIL 6, 1972

Mussager fom R.5.

Enacting Formula
1. Thatat page ), line 3, for the
word "Twenty-socond™ the word
“Twenty-third” be swbaitiated,

Clause 1

2, That at page |, line 4, forthe
figures “1971" the figures *1972"
be substitiued

1 am, therefore, to return herewith the
said Bill in accordance with the provisions
of rule 128 of the Rules of Procedure and
Conduct of Business in the Rajya Sabha
with the request that the concurrence of
the Lok Sabha to the said amendments be
communicated to this House ’

(v} I am directed to inform the Lok
Sabha that the Departmental
Inquiries (Enforcement of Atten~
dance of Witnesses and Production
of Documents) Bill, 1971, which
was passed by the Lok Sabha at its
sitting held on the 20th December,
1971, has been passed by the Rajya
Sabha at its »sitting held on the
4th April, 1972, with the following
amendments Jew

Enacting Formula

1 That at page 1, line 1, for the
words “Twenty.secnd Year"
the words *‘Twenty-thitd Year™
be subststuted.

Clause 1

2 That at page l, line 4, for the
figures “1971" the figures *1972"
be substituted

Clause 7

1. That at page 4, lines Ito 3, for
the words “Two successive, ses-
sions and if, before the expiry of
the sedsion in which it fs so fald
or ths session i{mmediately
following’® the words “Twa or
mare  successive aeesions, wnd
if, before the expiry \of the
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"‘seision 'immediately following
the seasion or ‘the  sucoessive
- sodstoris aforesaid Be subgtliuted.

, L

lam, therefore, to vetirn hepewlth the

swid Bitl in accordance with the provisions

of rule 128 of the Rules of Procedure and

Conduct of Business in the Rajya Sabha

with the request that the concurrence of

the Lok Sabha to the said amendments be
communicated to this House.'

S —— -

BILLS AS PASSED BY RAJYA SABHA

SECRETARY : Sir, Ilayon the Table
of the House the following Bills, as passed
by Rajya Sabha :—

(1) The Malternity Benefit (Amendment)
Bill, 1872,

{2) The Drugs and Cosmetics {Amend-
ment) Bill, 1972,

BILLS AS AMENDED BY
RAJYA SABHA

SECRETARY : Sw, I also lay on the
Table of the House the following Bills
which have been returned by Rajya Sabha
with amendments :—

(1) The Prevention of Food Adultera-
tion (Extension to Kohima and
Mokokchung Districts) Bill, 1971,

{2) The Departmental Inquiries (Bnforce-
Ment of Attendance of Witnesses
and Production of Documents) Bitl,
.

12.30 Wrs.

COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND
r SCHEDULBD TRIBES

P&Vl.!‘ﬂ AND Frrrm REPORT

smu wm SINGH (Rupat) : §ir,
Ibegto présent the follewing Reports of
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Stodkwin famm &y, %
the Ooridifites oh ihe Weélfare of Mwm
Cistes ind Schieduied TFribes tm

(1) Fourth Report (Hlndiand' English’
versions) regarding sction taken by
Government on the recommen
tions contained in their Sixeenth

“ Report (FourthyLok Ssbba)os “the
Department of Social Welfire and
erstwhile Ministry of Heslth, Pamily
Planning, Works, Housing aud:
Urban Development (Department:
of Works, Houting and Uprban

Development)—Housing facilities
for Scheduled Castes aud Scheduled
Tribes; and

(2) Fifth Report (Hindi and English
versions) regarding action taken by
Government on the recommendas
tions contained in their Pourteentls
Report (Fourth Lok Sabht) on
Admission facilitles for Scheduled
Castes and Scheduled Tribes In
Educational Institutions, technical
and non-technical,

“

PR

12 31 hys.

i
STATEMENT RE. STRIKE IN SBALDAH
DIVISION OF EASTERN RAILWAY

THE MINISTER OF RAILWAYS
{SHRI K. HANUMANTHAIYA) : Sir,
immediately after midnight of 3ist March,
1972, a group of youngmen entered the
Control at Sealdah station and forged the
staff to stop all train services. Simulta~
neously, other groups of students stopped
suburban services in Sealdah station and
the yard working at Chitpur, Naihati and
other places. The Raliway services were
dislocated for twenty-eight honrs, Work
in the Chitpur and Caicutta Goods Yards
was vestarted during the day on st Aprd),
1972. Goods and passenger train runnigg
was resumed at 4.00 A. M, on 2nd Aprll.
1972. The Raflway spffered cpuﬂ,deuhh
loss, 1would like o take this Iy
nity to make an appeal that our peettiide
national undertaking should be spased ot
such losses and obstraction,
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SHRI R. V. BWAMINATHAN
(Madural): 8Sir, I want to make a point
on this statement,

MR. SPBAKER : Mo
.

SHRIR, V. SWAMINATHAN: I am
not asking any guestion. 1 only seek some
clarification. Thehon. Minister, who has
wmade the statement, has very conveniently
omitted a very important point in the
statement a9 to why this has happened.

MR. SPEAKER : Pleass do not
speak without my permission. No questions
are

SHRI R. V. SWAMINATHAN: Iam
not asking questions. | am only seeking
clerification.

SHRI DINEN BHATTACHARYYA
(Serampore) : It will create more con-
fusion,

MR. SPEAKER : You must kanow that
the rules are very clear about ministers’
statements. 1 atleast expect you to read
the rules. When the Minister makes a
statement fn the House, you cannot ask
guestions later on.

Question at

SHRI DINEN BHATTACHARYYA :
But you tannot allow.

MR. SPEAKER : 1 cannot allow.

SHRI DINEN BHATTACHARYYA :
When we seek clarification, you should
sllow; otherwlse, it will create more con.
fusion,

MR, SPEAKER : Mere souting cannot
cliange the rules.

SHR! DINEN BHATTACHARYYA ;
You can allow at loast some ¢larification.

SHRI INDRAJIT GUPTA (Alipore) :
The stateteut does not el us who these
FOUDS 0D WOTE , , . « (Internpsion). What
was their grievance ¥ (Jaterruption).

AFRIL &, 972
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SHRI DINEN BHATTACHARYYA :
1 have henrd that a eltting M.P. wes
attacked at Dhanted, May I kuow from
the hon. Minister whether he kunows any-
thing about that ? ‘That is the news in the
papers . . . . (Interyuptions) ‘

MR. SPEAKER : Order, order. When
you know the rulés are vety clear on ft,
why do you insist ?

SHRI1 INDRAJIT GUPTA : He should
give full facts, There is inner union
rivalry at Dhanbad. Some people come
and stop all trains at Sealdah for 28 hours.
He does not give us the full information.
He does not toll us the reason. .. . (Inse-
rruptions).

ot fo e WG (Frgy) : weaw
qExy, ar Aq77 WY WX ww erar
tagwam qu At} Y@ AT @
W SqTRT AT §, QAT HFH qri {1
yor W warr g gar wifgg Wy
@ w1 grymasar Ayt d )

SHRI R. V. SWAMINATHAN : Kindly
allow a discussion on this matter,

MR, SPEAKER: You send all these
points to me.

SHRI DINEN BHATTACHARYYA :
Kindly vead the statement. What is the
meaning of it ? He simply says that some
youngmen entered the Control Room st
Sealdsh and stopped the trains. Js it a
fact? He must tell us somothing more
about it.

SHRI R, V. SWAMINATHAN : Some-
thing has happeaed before this, Why haes
this not been told,

SHRIB. P. MAURYA ; What are the
sonsous ? (Imserriptions)

MR. SPEAKER: Why dom't gow
Hsten to the 1
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SHRI INDRAJIT QUPTA; Let him
give & fuller statamient,

MR. SPEAKER : Yoy write to me the
points on whigh the statemont is lacking.
1 will sond it to him,

@t feg foew (W0hgrd) : wow
afied, Qv ara ¥ wr wIga § | I
AW A GETS ¥ I§ @Y WAAAE
& aes ¥ 9k Yur waw Fewar o1
fs Pl e @ ) Wi ©
Auge WY ¥ 4 fis grIe W e
i ey drequ T Afwg arfe
@r3a ®) qav wiy fis T s Sy
§ 1 ot s ol oft ¥ v fear §
Fu Wi§ 3 gatawz qarw A Frew
gk wmasrag vy 5 gEA®
afverd t Tar & fag AT AW

Wﬁﬁqm—gﬂmil

MR. SPEAKER : You write to me the
points on which it is lacking.

SHRI S. M. BANERJEE (Kanpur) :
Sir, | want to raise an issue . ...

MR. SPEAKAR : 1 have no motico
about what you want to speak.

SHRIS. M. BANERJEE: We have
tabled Calling Attention after Calling
Attention regarding bombing in Vietnam.
The Railway Minister just now made a
statement. Stmilarly, the Bxternal Affain
Minister can ke a statement of the
bomblng of Vietnam , . . (Interruptions)

MR. SPEAKER : Why doa’t you give
me advance information ?

SHRIB. M, BANERJEE : Yesterday
wroteto you; the day beforo yesterday
lwrote fo you . . .

MR. SPEAKER : You keep on writiog
1o me wvery day, ¥ you write to mve rather
rarcly, # will got more attentica. Whes ]

CHAITRA 17, 18%¢ (S4KA)
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soceive it every day, T eay, it isa matter of
routine with you,

SHRIS. M. BANERJER 1 Itls & very

serions matter, ‘The bombing is goisg on
every day. (Imterriptions)

SHRI INDRAJIT GUPTA ¢ It is & very
serious matter. The bombardment is going
on. Itis only recently that fufl relations
with North Vietnam have been established.
They should really react strongly to .the
bombing that is going on.

MR. SPEAKER : We all strongly react
to that. But there must be some method

about doing things, not abruptly getting up
like this.

SHR1 JYOTIRMOY BOSU (Diamogd
Harbour) : We have tabled Calling Attene
tion Notices, We are nover told whether
they are accepted or rejected.

MR. SPEAKER : [ have to acoept oas
out of many.

SHRI JYOTIRMOY BOSU : We
should be told about it.

MR, SPEAKER : Prof, Dandavate, 1
have allowed a Calling Attention Notice en
the subject which you wanted to refer, That
was not there at that time. It cande to me
later on. I hope, you have bees conveyed
about that, That is a matter between
us,

12°36 b,

MOTION RE: FOURTH FLAN
MID TERM APPRAISAL—conid.

MR. SPEAKER : Now we resums dis.
cussion on the motion moved yesterday by
Shri C. Subramapien regasding Fourth
Plag Mid-term Aml“l. m e
had dsken three houts and 50 minutes, sod
today we have 4} ieurs, ‘That la, we bawe
half an hour more than the time aliotted
originally; instesd of 3 hewm, &+ will be 8}
howss. , !
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' AN HON, MEMBER : ‘When I the
Miuister replying ? !

MR, SPEAKER: He will reply at  5'30.
{lmoyrupiion) There is no guestion of
‘tomorrow’, Wemust stick to the time
achedule. Today we are having half an
hout inote than what was originally pro-
grammed,

¥

Shri Nimbalkgar was on his Jogs yester-

mu

SHR]! NIMBALKAR (Kolhapur) :
Yesterday I said that lack of inances should
aot be an oxcuse for tackimg unemploy
ment. The Finance Ministry should spare
no efforts to meet the demands of the Plane
ning Min{stry.

*There is alsp a very good plan calied
‘Page Yojana', which the Maharashira
Government intends to implement 1 re-
commend this Plan for the entire country
and to the Planning Minister.

Socralist economy s an economy ol
plenty and not of scarcity, if 1t were not so
we would be distributing poverty and not
wealth, illness and mot health, ignorance
and nof education. Social sustice without
mcreasing economuc growth and producti-
vity is jist a lot of talk, In order to con-
vince our people of our earnestness mn
eradycating paverty, 1 want to  recommend
three ymmediate steps

We must create a mimumum Weltare
State for the present as an ntermediary
step to scientific socialism . free health
service, the British style or the German
style or, if you like, Russian or any other
style, but 16 should be free; unemployrient
assistance at léast to' those famulies from
where not a single person has employment
at present; old age pension and free and
compbisory education upto the age of 14.
Hore T would also like to  recosamend that
oven private schools should give free edu-
€xtion upto the sge of 14. of dourss, they
#hould get graot from the Government. If
{ie private schools cas o this, then the
paorer chitdren will also geb o change which
the richer children nre having.

APRIL €, 1972

Mid-serm Appraisel (M) %

The secofid point is creation of priority
industrial aveas in such plaves whirs the ins
vestment is quickly amortissd, Backward
areas must be helped, but it shoultd not be
ab the cost of {hose areas which yield quick
returns. Wherever potsible, they should
be complementary to the dovelopment of
each other. If we eclipse the Moon from
the Sun and try to light the Moon up with
artificial light, the effect will not be the
same as that when the Moon is naturally
lit by the Sun. The same is the case with
economic development. With the awd of
arcas which can be quickly developed, we
should also develop the areas round abotit
which might be a little backward. I want
to give here a concrete example and it has
to do with my own constituency, but, be-
cause it affects the entire nation, [ want to
give it at this moment. At present, the
Zitla ot Kolhapur brings to the Centre
taxes of over Rs, 25 crores, This was possi
ble because a very enlightened ruler and his
son, Shahu Chatrapat: and his son, Raje-
ram Chatrapati, butlt a long uume ago the
Radhanagri Dam. Because of this dam,
Kolhapur to-day 13 a well-known sugar-
producing area and from sugar excise alone,
over Rs. 13 crores comes to the Centre
Now, there are actually four other such
dams which are to be constructed here and
if the Government could only spend say
Rs. 300 crores in this area, not only will
these dams be constructed, not only will the
areas around Kolhapur hike Belgaum,
sangli and Ratnagmi come up but ajso
other Btates will be influenced positively.
By this, States like Andhra Pradesh,
Mysore, Kerals and the Union Tersitory
of Gon stand to benefit and the returns
from this investment sfier the gestation
pertod of five years will be over Rs. 200
crores per ‘year for the Centre,

You might ask, why was this not done
already. The réasons, 1am sorry 1o sky
are absolutely political and sometimes it Is
a concocted political reasoning which fesl-
ly bampers our planping. Hercis & cop-
crete examplg.  Pay before yesterday, T got

an ssswes to the question why €6 Igﬂm
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wdai dem hins pot Hoen tikes wp in
Mabarashira snd the answee was that it
Hes in the Krishpa river basin and that the
dispute over the Krishna waters has not

fen sertled botween Mysore and Maba- .

rastra and Andhira therefore, this dam can-
not be sanctioned. you have got such a
huge majority and even m both these
States, thereis a Congress and stable
government to-day and still, we cannot
promise the people that within five years
we would come to terms. No dam s ever
built within Jess than five years, [t always
takes more than five years to build any dam
of any large sjze and »till we get such
answers, lhe same thing with regard to
Hiran Kest dam. As {ur as the Kuchgao
dam 15 concerned, this was sanctioned by
the Centrat Government but not implement-
ed by the Maharashtra Government for
several political reasons and the only fea-
sible reason which ¥ got in answer was that
the peuple would be displaced on account of
the constiuction of the Kuchgao dam and
they have to be compensated. Here, agam,
the Mahaiashtra Gosernment has been a
stable government all along and still, it
cannot reach any agreement with these
people within five years because again, as
I said, a dam cannot be constructed in less
than five years. This sort of attitude of
always pushing things out and giving only
excuscs for not doing things 1s exacily what
actually hampers our progress.

Same is the case with regard to the
Tulsi Dem. The last phase of the Tulsi
Dam is there and we ar¢ asking the
Government why it 1s not béing completed.
They said, ‘we will do it departmentally.’
When we ask as to when the departmental
wark is going to start, they say, ‘We are
asking for tenders.’ 1f you cannot decide
2 simple thing like this quickly, how are we
going 1o have progress and how are we
going to move forward ¢

The sume sort of thing happens in indu-
styial development. Kothapur is not only
vich insugar, Kofbaptr chappils are well-
kuiow, but Kothapor atso secounts for 759,
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of the bauxite of the entire country and
bete, for political ressons—no other
reason—the first Tactory was given fo Bel-
gaum. Mind you, I am not against Belgaum
getting a factory. It they are wble to get
a factory, L am bappy ebout it. Sameis
the case with Rateagiri, I they
get a factory, T am happy about it almo
but the fact is that these factories should
have been saactioned in a manner that first
Kolhapur gets a factory, then Ratnagiri
and then Belgaum But, exactly the re-
verse has beecn done. Kothapur having a
University, we can have in that University
a faculty for metallurgy and get people in
that area to look afler these factories.
Instead, in Belgaum to.day, actually the
people from Belgaum are baving no assis-
tance from these factories. It is of no tse.
The workers and other people working in
the factory are brought from far away, they
are not from Belecaum. Fven in Ratnagin
the situation is the same; the people will
have to be brought from outside. In Kolha-
pur the situation js such that we have 4
university and we can trawn the people our-
selves by having the facully for metallurgy
in that university, There are about 9,000
people without work i Kofthapur, What
ha: pens now is that the wealth of Kolha-
pur is taken away to other places and the
profits are faken away to other places; jt
does not benefit Kolhapur itself, We should
not try to solve economic problems out of
pohtical expediency, because, polities creat-
es only new political problems. When you
clean the room, if you take the dust from
one corner to another corner, if dves not
clean the room, becausc the dust in sty
there, only in another corner.

I would like to make two suggestions
for the consideration of the hon. Plann.
ing Minister,

My Brst point is this. If the States
which ar¢ invalved do not come to an
agresment. the Centre itself should sther
butlding the dem. If they don't come up
with an agreement by the thite the dims ia
built, then the Centre’s dochion Wil be
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{Shri Nimbatkar)
binding on all the States This 1 very

cuséntial.

Secondly, the States are supposed 1o

carry out the plan made by the
Centre Bur if the Siates do not
inplement  the Plan, the Centre

should take it over for implementation.
The Centre should bave the right to take
over and complete the Plan themselies
The Centre should complete 1t whether the
States like 1t or not

We need a comprehensive educa-
tion reform. I have spoken to the Plann-
ing Minister about 1t sometime back. Our
edycation system: should be occupation-
orrented  Otherwise we will have to lag
behind year after year. Qur universities
are merely producing graduate clerks. This
has to stop. We have to go 1 for the kind
of education which is necessary for the
building up of n modern State

Sir, 1 wish the Planning Minuster all the
luck in the world and all success m bring--
sng about thns modern State  Thank you

MR SPFAKER Mr Mohan Dhatia
wants {0 intervene 1 will now call Shn
Sat Pal Kapur Mr Mohanh Dharia will
mtervene after funch

&t g wqr (afzarer) e
argw, % @ a9 ¥ fg cwnrfr -
WA ¥ garovas 2w g e a3 g
< § fir firged oo g3 e ¥ firer
tr ot X gy fwow b fe
o & wfex & g 1@ grow ¥
wvrat o7 i fred aver ®r vy e
ar 1 Wfer mor o gfrardt e
§ v sewew §, Suwr W &
qrt o fisw wo aw ow wed § or oy
Ay woarg ¥ ogu ol g d
werT gt §
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gwd WY ¥ wwrer fear ug, wrr
oy g w, e roed wgd
#, ey vt @ fo e g ¥
e wew gy, afww g et oo
ard anfm & Aot W aw F @
%t avs W qyr waw aft feer€ @
g &, =u fawfed & s JwY o
A wfr g Frewfet o
o § 5 Qaar @t §, o fag
HNAA FIIAT F) EW TN ¥ Q)
§ 1 gu o dwar weAr wigg T, wg
R g w7 9% §, fegh aifaaie &
z&ww ¥ O 3q% a7 2 q¥rasw
¥ gdemd ¥ A GEer wT w3 f
ag T fmew ¥ AwdAl WweR 3,
Hfea qrad agt N A 52 wow
are wpifar sdiwA ¥ 597 a@ oe-
wifeas &, wifee ag oy gogdt wi
£? 97w AT W oFE FE
1 A6 WX § &1 wwEe s dar
¥ &7 T 4R F wiaw wifeas
Fr uT Azan qAr gar & —fawr fasrdw
AW FT A7 9 wiiEwT F7 1w
W ARITHT ®) W T & AT
¥ § A SN Wk wifsed swae
Y W W oy e ¥
mferd fas gafao afag v § fe
9 @iz av 39 A ugh ¥ fzms
1 & arz fee) faor Aot wrom &
e afaw w ard | wak 3500 av
arT gATC §qq 9T X afaw A8 S,
raar dar A Iud Hefravdy s &
ITET AT AT A K1 g qva A
fanr artaflt grade o ufew s@ ¢
it zuk fag e & grfew o
v vl ) gkt teR ¥ e
t fr oume fudt b i fafree w
ariie ey dvee Reie w1 o wy ww
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aft it Af wre firefr fr -
golt graw &1 Yol sy g oY wg
WY wher 1 ot & W v wwh
W T qgw e § 1 w9 Qe o
¥ oy #% Fw g R ? oy A
wx vafafeed g wwrar @ Gt IR
A fag A new AIET HAW KX AT
qare o1 4 fe ey vt SR 4T
gore a1 ¥few  wra swrd afaw
qroH |1 0P miE AT AV FRwd
T4 P afw g gfrferaga
Fw %1 ¥aez fear @, €7 wQay
F1 FTT AMAT ATT | TH TH HT AT
cifaw, wesr wsfafasd o ok
HIgEY  USTY AT €19 FI7 4T A IA
8 7g QU g &1 qrar §—zadr anw
& WraH wEAT AIGAT E 1

gh wgr AT @ fn gw awrd Qo
Rg wT aFy, gWI qIw fralgw Afy
& §fga & gwwar § wd oW fgene
At &1 wad qreg Feardy § afew
w7 3% QO awg @ glragw A
¥ EATU uwEE g wrgw Af
fie ®ar &1 ZW W 914 W FHGIA
Fraws & ar @E A aww g
qrar fe qF ats ww 25 @w @
orgR AT Ad ¥ @ whgmd
aTh Wk gyt Sww qwrC ¥ E
% IvE wry wgd # fe gwfaw
fewwr wdf & st qud oaw wrods gt
gary woifage dwv 9% 1 uw
aTE g agr whwswww ag af #
T gud avw wia gl § fe gt
qry eafoae aft €1 u ag @
we ur feed ffmel Y@
wra grlt wrewew gufeg & e
wivy odfusr mwy wilf sl g
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foawt gt awr @ Wix b gow &
wir wred &

gl 9% ¥W AT AT APA YA AT
faar mar gy s € aew & fo gad
oy warer  wqar afems dwre o7 a9
frar § =i afsew ez g A wwar
w¥ fgar nar g, sa qu ez a3
B @ & o srede Jaee o o1 v
frar war § sed age gaTEr @ @
g1 @ fewfewr ¥ & gawr TgAr
wigar § ¥ afeorw 8weT %1 W wom
& AT wredT I 1 W owww §
NIgqE JFT wwfay savga af s
g & 3§ sma N wefar
) QU FA7 ¢ afewr g o fagrw &
sTesa war § fw few awg & s
¥ wargr gAIE FAMT A FEd
awE qfsmw Yezy At wEmr ag o d
f fow awg & ga saar &1 a=feay
F1 9qT2T T SATET QAT 6T WA § |
gfer d%2T ¥ gW HW N wgAr
T W FWr qyar g1 al qfemw
AnT F! TN agrr v A 9Py
¥ famie mows T gy aw @
3wl Qfefesw ardfo & s ot
wafar @) W d zword an, 0
Tow tnaw ¥ fag darwre wgre
tfew & g7 A1%ara) Wi @ aseq
¥ g oAl ayar wffg vk w
TRYAT ) BF g w1 wfge 1 ag
wgAT T Wraar % @r g 1 sfeww
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MR. SPEAKER: Shri  Mohan

Dharia.

- THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : Mr. Speaker, Sir .

MR. SPI-.AKE_R He may c.ontmu
after tunch.

13.06 hrs.

The Lok Sabha a djourned for Lunch. tifl
Fourteen of the clock.

s oo,

The Lok Sabha re-assembled afm'
Lunch at three niimutes past Fourteen of
the Clack.

[M&. Derury- SeaAxER i he élmﬁ} ‘

'MOTION RE. FOURTH PLAN MID- ._

“TERM AI’PRA!SAL—-camd o

THE Mi NI‘H‘BR OF STATE !N THB

'MINISTRY ‘OF  PLANNING = (SHRI .
MOHAN DHARIA) § ' 8ir, since ymrd., .

1 bave been carefully listening to the spee-
ches of hon. members and I do uppmmu

m&h;
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current in the coudtry which was insisting
on giving & holiday (o our planning and
they sugcoeded for a few years. Vesied
jnterests clubbed together to see that the
planned economy in  this country does not
succeed. But fortunately becsuse of the
lead given by the Prime Mimster and
the late Dr, Gadgil and the lead
given by my senior colleague, Mr.
Subramaniam, now the Planning Commi-
ssion and planned economy have come to
stay. Those dark days are over and we
have entered 1mto a new dawn. When
we look at the present progress of the
country, or the performance of plans, may
I bring to the notice of the House
the political instabuility that existed in the
country since 1967 onwards till the mid-
term clections 10 the { oh Sabha ?

SHR1 }YOTIRMOY BOSU (Diamond
Harbour) When did  your Farst
Pluan start ?

SHRI MOHAN DHARIA : I wil
come 10 that, Apart from uatural cala-
mities, like dioughts and floods. the poli-
tical instability that exigted in the country
was also one of the reasons for the uns-
table economy 1n the country. Fortuna-
tely, these s now a  stable
government at the Centre and also
there are stable govetpments in various
States; and 1 have no doubt that tlus poh-
tical stability which exists in the country to
day shall help us to have a better perfor-
mance in this process of planaing.

We are well aware of the massive man-
date which we have obtained, which was
being repeated by various hon. Members.
Regarding garibi hatae, Arthik Swaraj and
seif-goliance some of the hon. Mambers
ware saying that they are nothing but slo-
gang by the party in power. May I make
it very clear whether it is the slogan of
#aribi hatao or Arthik Swaraj ot self-reli-
unce; It is not d slogan o catch the votes
from the peaple; it is the symbo! of our
determination to do wiwmt we have depided
todo. Now this covniry can rest aseured,
and this ¥ouse aan rosk assured, that what
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we spesk we shall do and we shall speak
what we are determined to do.

There was much critician of the Yojana
Bhavan and the way in which the Planoing
Commission functions., Many of the hon.
Members insisted on local and district
plapning, Here again, may I bring to the
notics of the hon. House that the Plann.
ing Commission believes in multi-fevel
planning ? In the Fourth Plan we have
suggested to the whole country that we
would hike to have districts at the units for
our plan formulations. Until we reach
the local areas or local levels the plans
cannot be realistic plans and no planning
whatsoever, whether it is coming from the
Yojana Bhavan or the ivory tower, would
be successful in the country. At the same
time, in the initial stages it was very much
necessary for some institution, for some
organisation. to give a lead. That lead
was given by the Planning Commission,
Now, when it has become so much sophis-
ticated, we want to have this planning dece-
ntralised and all our emphasis should bs
on district plans. Accordingly, during
our discussions with the various State
Governments and Chief Ministars we have
insisted on them to have planning bodies at
the State level, to involve experts, scientists
and economists with the planning body at
the State Icve] and also to formulate the
plans on the besis of districts,

Many of the State have started plann.
ing at the State level. The Tamil Nadu
Government has recently constituted a
Planning Commission, and that too on the
lines of the one functioning hers. The
Governments of the Kerala, Maharashtra,
Gujarat and some other States have also
come forward and they have also started
their plaos considering the district as the
unit. 1 must concede that some of the
States have not so far responded !q thia
request, I would beg of those hon, Meine
bers who cosme from such Staies, that if
those Stato Governments have ot
ted the concept of planning at the district
level, they should use theic good offfows to
sce that the State Covernmients snd the
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Chisf Ministers of the respective Biates
alss acoept this new concept of plsoping
and have ikieir plats on & sclentific basis,
of course, 81 the State Governments are
having their planaing departments but I do
not wamt simple planning dopartments
being in by some Deputy Secretary or
Assistant Secratary, Let there be s plann-
ing body with which the Chief Minister
and other experts shonld be assorimted,
which can take stock of the situation, go
into afl details, have surveys, collect all
inforsnation and, on the basis of such -
formation. prepare the pian,

SHRIU SHASHI BHUSHAN (South
Delhi) : What about Deihi ?

‘SHRI NAWAL KISHORE SHARMA
{Dausa) : Name the States,

SHRI MOHAN DHARIA * I need not
seme the States. I take st for granted
that hon. Members are wise enough to
know what happens in their own States.
Why should I name them ?

SHRI NAWAL KISHORE SHARMA :

We want pubdlicity to be given to it.

ot wfe qow: N v ¥
woere & wovdn §, aawr oarfan ¥
w00, ar ey geEr?

SHRI MOHAN DHARIA : Wherever
there are administrations—u may be Admi.
nistration of Dethi or some other admim-
stration~it is for them to formulate the
piams, Afterwards, of course, in order to
get coardivated with the nutionai plan. 1
will have to costie to the Flanning Commi.
miop, But it is for these administrations
tp formulate the plans,

SHRI JYOTIRMOY HOSU : With
contsol of 10 per cent of the means of pro.
duction and 50 per cent outside the scope
of the plan ! Ah, ah!

SHRE S, A. KADER (Bortbay-Centeil-
Soukd) © Whiit (s this, ‘Ab, a7

Y i
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SART MYOTIRMOY BOSU t Ridie
colous,

SHRI MOHAN DHARIA : A point
was tade as to what the present Planting
Commission had bean doing. During the
last one year, if I take stock fshould say
with pride that immediately afier the new
Planning Commission was constituted, we
gave setious thought to the functioning of
the Planning Commission, the Fourth Plan
and the various achivvements or drawbacks
in achievements. We studied the report
submitted by the Administrative Reforms
Commission, the report of the Venkatap-
piah Committee and we also appointed one
informal group headed by Shri Tandoun
We concentrated all our energies 1n  order
to have a perfect planning machinery n
the country,

The other day there was a question
regarding the figure of the unemployed and
of those who were getting below Rs. 15
a month and we had to concede that we
had no proper figures 1t happens because
there ;s no perfect system of collecting
information and, i we do not have the
information, it is not posaible for us to
formulate the plans

SHRI JYOTIRMOY BOSU : Neither
the desire,

SHRI
(Shajapur) ¢

JAGANNATHRAO JOSHI
Nor the will,

SHRI MOHAN DHARIA: There is
& will and there is a way but, unfortunate-
Iy, there is no fruateation on this side,

SHRI NAWAL KISHORE SHARMA
Not unfortusately but fortunately there is
1o frustration on this side,

SHRI MOHAN DHARIA ; Therefore,
in ordor to have perfect planning,
we have nmow decided to Have
information oxlis Xt all levels, On the
bissis of hnformmtion from these tolhs the
plans coud be formulated both K the
Stnté lovél and afrerentds &f the Coniral

13 { 1
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level, Then we shonid have the mechanism
for proper implementaticn sad gvaluation.

' But therw ls one problem where alio 1
would Hike to seek the cooperation of this
House. We formulate the plans but then
they go beyond our control, we have no
tight even to mionitor them. Of course,
with the help and association of State
Governments, we can certainly have proper
coordination and can at least take care
to monitor. We do not want the autho-

rity to implement it—but in case we want .

to know what happens to these progra-
mmes, there should be proper coordination.
Some States are having good coordination
but, unfortunately, there is no proper co-
ordination with some others. Here again,
1 would like to appeal to this House that,
if this House is interested in  knowing the
exact information as to what is happening
to our plans, this authority to monitor
should, naturally, vest in the Planning
Commission. In that direction we shall
be having our digcussions with the concer-
ned Chief Ministers.

We have had our discussions
with eeveral groups, political parties,
trade union leaders, industrialists, experts
and scientists. Many of the leaders of the
opposition parties agreed that it was their
first occasion to enter the Yojana Bhavan.
Even though it was just nearby Parligment
House, there was no occasion for them to
enter the Yojana Bhavan. We took them
all into confidence because we felt that wit«
hout the active pacticipation of the people
and of the various parti¢s, who are interest-
ed in planning, it will not be possible to im-
plament the plans, Thorefore, we started our
dislogue and this House will be happy to
know that, while taking all these decisions,
we are getting & lot of benefit from the
advice réndered by our colleagues, friends
and experts.

We have adopted science and technology
in this conutry beonyse of the foresight of
our late Prime Minister Mehrn. But 1
must gonceds here that there was no proper
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coordination and proper integration so far
as the development of sclente and techno-
logy on the one kand and act planning on
the other. Toddy, fortunately, we are
having a Minister of Planning who is also
Minister of Science and Technplogy,
We have not only integrated Science
and Technolegy in the Plaoning
Ministry but we have also created
channels whereby science and technology
and planning are properly integrated.

Our scientists today have taken up
several jobs so that wharever we have been
lagging in our own resources, they will go
in for research. Take, for instance, fuel.
Our scientists are now working to <ce how
coal could be used for fuel purpose. 4f
we are short of petroleum products, well,
coal is abundant in this country, and as to
how it could be converted for fuel pure
poses, all possible endeavours are being
made and the Planning Commission has
given a Jead 1 this direction.

The public sector has become a matter
of worry for many. I have no doubt what-
soever in my mind that in a socialist eco-
nomy, the commanding heights shall
have to be controlied by the public sector
and not by the private sector. It shall be
our endeavour to see that thess command.
ing heights are properly controlled by the
public sector, At the samhe time, we have
to see that these public sector undertakings
shall have fo function efficientty,

We have invested more than Rs. 4000
crores in various public sector undertakings,
If we add the investmonts in the Railways,
in the Posts and Telographs offices which
are also public sector undertakings; these
investments go o the tine of Rs, 8000
crores. So, the point i8 how we can see
that these public sector undertakings
fanction efficiently where we have invested
Rs. 800D crores. 1 can very wall undée.
stand, as was pointed out very rightly in
the morning, that we ahall have to
differentinte between the sacial pbjectives
of public sector undertakings and those of
private sector undettakings, But at the



s Fougth Plan

{Stwi Mohn Dhatia)

mﬂmn cannot forget that we must
see whatever we have invested is being
properly utilised in the interest of society.
Therefore, the Planning Commission has
agaln given 8 fesd in appointing a very
powerful commiitee under the chairman-
ship of Mr. Pathak who is the Member
looking sfter Industry in the Plaoning
Comminion. This Committee has been
doing a remarkable job indesd, They have
so far visited, as was poioted out by the
hon, Mmister yesterday, 12 establish-
ments in the country. We do not watt now
as in the past but we have been taking
action. It is in ths ditection that
recently the Ecopomic Coordination
Commuwe was appointed by the Prime
Mminer The Prime Minister 1s the
Chalrman and the Finance Minister, the
Planning Minister and the Minigter of the
concerned industry happen to be the
members of the Committee, If there are
any bottle-necks, if there is any redtapism
whatsoever, this high level Committee sits
and iskes & deciston to see that the wheels
of production move with faster speed
That is how this Committee has been going
rouad.

Along with the functioning of the
public sector, we are aleo worried about
the functioning of the prvate segtor.
Many times the public sector is criticised
for several things. But we shoufd not
forget that the social objective which 1s
being served by the public sector is
equally important. Recently, a friend of
mine and a strong critic of public sector,
from America was here and he asked me
regarding the progress made in this country,
1 showed him the watch in my hand and
I twki him that this 3 the wawh
manufactured by the H. M. T, and that 1
purchased it in 1961 et & price of Rs. 106,
1 wid bim that when 1 purchased this
watch, the prices ruling at that ime in the
market for watches of this standard were
10 the tupe of Ra. 300 but this waich was
svallable for Rs. 306, 1 said, “If you
want t& judge the profiss of the H. M. T.,
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pleaso take thia difference algo into
contideration.® 1 oould vely well
remember, before Hindustan Adtfbiotics
plant was set up at Pimpri, the prices of
antibiotics, when they wete uhder the
monopoly of Sarabal, were to the fugs of
Rs. § porbottle, and imimedintely alter
production from this public settor under-
taking at Pimpr, the prices of antibioties
came down to 14 annas per bottle, Today
Hindustan Aatibiotics, Pimprl, even if it
shows some losses should be considered
to be in profit. For the time being of
course, it 1s not in losses. But should we
not take into consideration the social
profit that we have dervived because of
production coming out of the public
sector undertakings ? 1 am here to detend
the public sector undertakings because
pubhic sector undertahings can achieve for
us the social objectives When we say
that we want all the commanding heights
to be controlied by the public sector,
please bear 1n mind that we shall see that
the public sector undertakings function
$0 that they become an effective instrument
for social and economic transformation
in the country. And that shall be our
endedvour. in that direction, the Planning
Commission has now started studies to
sce that these public sector undertakings
give better rosults and they ar¢ run
efficiently.

Then there was the question of
economic discipline. There was a hue
and cry about overdrafts. We had our
discussions with the Chief Minmstery; st iy
not out of any coercion, but it 1s omt of
persuasion that we persuaded thom to effect
same discipline, and we are happy shat it
has been mutually agreed that np more
overdrafis than whal exist todey will ba
given to the States. They have alse agresd
to raise therr own resources. This tew
discipline that we witness today wn the
country is because of the efforts made by
the Planning Cammission and the Centrst
Government.

There are some other Problems i,
We want that the State Goveroments
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thonid fancticn in the same wiy ss we
want thim to functitom for the aclilevemsnt
of sociad ahjectives. There are the problema
of land reforms; there are the problems
of raising additional resources; there are
the questions of implementing the plan
projects in & better manner; and in that
direction slso & lot of steps have been
taken during this year, I can quote several
things, but I will not take the time of the
House.

The idea of water grid is no more a
slogan, it is no more a dream; linking up
of the Ganges with the Cauvery is materjal-
ising. The team from the UNO 1s here.
They have investigated into the matter and
prima facie have said that 1t 1s a feasible
project. If this project could be taken up-
joining of the waters of the Ganges and the
Cauvery then we shall have iakhs of acres
of land under cultivation, under irrigation;
we can generate powel; all the disputes
that now exist between the States of
Maharashtra and Mysore, Mysore and
Tamil Nadu, Tamil Nadu and
Andhra, all these disputes will submerge
under these waters if the Ganges could be
linked with the Cauvery. So far as the em~
ployment aspect is concerned, thousands of
engineors and lacs of our people could be
employed either in the project or because
of the results that will be achieved out of
this project. Besides this, even from the
religious point of view, those who want to
have & dip in the sacred Ganges need not
coms from the south to Kashi or Banaras;
the Ganges will go totherr homes. Let us
not forget this aspect also. (Imterruption) A
beginning has already been made, There
is no question of making a beginning; it has
already been made. That is why I said, it is
not merely & dream, it will be & matter of
reality, And this how we intend to
function.

Jam well aware of the problem of
unempioyment that faces the country
today, and I do appreciate the agitation in
the mintds of the hon. members, ‘Whenever
they spok; ‘tegarding unemployment and
Foverty, everybady insisted thet this pover.
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ty should be eradicated and our youngsters
should get a proper opportenity 0 werk.
There cannot be two opiniond' on this
aspect. The problem shall kave to be consi
dered inallits magnitude. There is open
unemployment. There is under-employnient
and also there aré varions groups Hke small
farmers and marginal farmers whose jevels
of income are below the standard. And
how can we take care 1o see that thelr levels
are increased, how those who are under.
employed or not properly employed and
those who who are not emploved also
get employment. Itis a great challenge,
The height of this problem is much more
than the height of the Himalays. But we
have accepted this challenege and 1 can
assure my friends who raised the guestidn
as to what happens to the resources, that
the mind of the Government on this point is
very clear, that the Government shall mobi-
lise the resources so0 that our youngsters get
enough opportunity., As was pointed out
by the hon. Minister yesterday, during the
Fourth Five Year Plan ... now we have
already undertaken a study ... we want to
create conditions whereby the basic nesds
of the common man are fulfilled, viz., food,
shelter, clothing, health and educational
amenities. These are the five basic needs
of the common man and we are committed
to the country, we are committed to the
people, to see that these needs are fulfilled
and we shall have to undertake massive
programmes . ..

AN HON, MEMBER : In how many
Plans ?

SHRI MOHAN DHARIA : No more
Plans will be required by the end of the
Fifth Five Year Plan. It shall bo our
endeavour to ste that at least the baail
needs are Tuiilled. My hon, friend from
the Jans Sangh may say that this "Garibi
Hameo' is 3 mere alogan. But they wilt
also sealise and we shall see that the
impact s felt, if not, hy thera, at lonst by
the younger children in their hobses,

SHRI JAGANNATHRAQ JOSHY :
The whole country B reallaing  the
‘Garidl",
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SHRI MOHAN DHARIA : Hems
again, T would like to by frank and open
in this House. We take up several schemes,
but, many times, our experience is that
they are not properly implemented. Last
yoar, ah amount of Rs. 25 crores was
annownced in this House at the time when
the Budgst was presented by the hown,
Finanoe Minister. This amount was to be
speat for getting employment for the
educated, But, unfortunately, we could
not spend more than Rs 13 crores during
that year, Thus difficolty was taken into
consideration by the Planning Commission
quite in advance and before the Budget
was presented this year, and the House
might have noticed that various schemes
wgre already considered in  consultation
with the Planning Mimstry and the
Finance Ministry by the Government and
then the amounts were announced or the
schemes were announced by the hon
Finance Munister in the House.

SHRI SAT PAL KAPOOR : What
about implementation ?

SHRI MOHAN DHARIA: Here, we
have takea up several schemes like
marginal farmers’ schemes, small farmers’
schomes, drought relief schemes, rural
emiployment schemes, schemes for the
educated unemployed, etc  But, it is true
that much more shall have to he done in
otder to see that they are properly
implemented and jthat is the reason why
we have been taking care to see fthata
proper mechanism is established not ounly
at the central level but also at the Stale
level to sce that the plans are properly
formulated and also implemented. That is
the ‘main difficulty. But, bere, again,
people’s participation and invelvement
of responsible workers, political and
socisl, also becomes equally mnecessary.
No countsy had besn able to implemnent
its socialist ideas without the participation
of the people and without the nvolvement
of the members of Parliament and the
legislatures and other social workers and
also gotivising our own Panchaysts and
the Zilla Parishads through decentralifed
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M. Witheut decontralisstion of
power it may not be pomsible to
implement these programmes, and bere,
many times the bnregucracy is &leo &
hurdie, T must concede but, at thesame
time, there are young officers who are
working as Collectors or Zilla Parishad
Executive Officers who have really been
doing a fne work, Here s a question of
mobilising all our strength to see that
these plans which are formulated are
properly implemented and everybody shall
have to ask himseif the question—how and
m what manner can I play my part in
getting these plans implemented ? I will
quote one mstance, This year the hon.
Finance Miusster announced that for the
slum areas of the big caties having 8 lakhs
of population or above at least we shall
provide the mimmimum requirements Il ke
water, dramage and so on. Now, Sir, it
18 the responsibility of every local authorny
to identify this problem, to prepare the
programmes and come to the Centre.
The Government has taken the responsi-
bility of giving hundred per cent. grants
to the local authority, 1 come from Poona.
I am clected fiom Poona. [ feel this s
my responsibility also. Dunng my tour
last week | met the Mayor and the
Commissioner. 1 told them to prepare
the plan and send it to the State Gowern-
ment 30 that during this year the amount
1s properly spent.  So, this is one way.
Everybody shall have to ask himself the
question ; what is it that I can do to get
the plan implemented ?

1 now come to thé question of
unempioyment. I have no doubt that
without additional production, without
raising the rate of growth of production
both In industry add agriculiure—
it will not be possible for s to solve this
problem.

Here comes the matter of industriah
peace. 1 feel that in this countey tot of
things could be achjeved including
industch) peace in a very peacefnl and
concitiatory mannet, without going in for
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strikes. It fs possible to avoid strikes.
The mind of the Government is very clear.
The Government does not want to ban
strikes. Government is well aware of
this precious right of the working class.
1 shall uever stand by the Government if
that right to strike is to be banned. But,
Sir, this country cannot efford to have
strikes and lock-outs, at least for 10 years.
We shall have to generate that atmosphere
in the country. We shall have to build
a mechanism in the country in that
direction. If the Industrial Disputes Act
or anything is standing in the way of
rendering proper justice, we shall have
to come forward even with an amendment
to the legistation to sec that we can
render justice.

SHRI P. M. MEHTA (Bhavnagar) :
You do not require any amendment of
any legislation.  You can solve the
problem of your own employees, Rajlways,
Port and Dack Workers and Government
employees.

SHRI MOHAN DHARIA : 1 do
concede the suggestion made by the hon.
Member, from the opposite side. I do feel
that the Minister concerned should take
an initiative in seeing that if there are any
disputes involved, proper steps are taken 1n
time. I have no doubt in my mind.

SHRI1 SHASHI BHUSHAN : Cong. (O)
is very serious about it !

SHRI MOHAN DHARIA : Here 1
may insist on the workers® participation
in management. I feel, Sir, it is high
time that we come before the country
with that arrangement as early as possible,
because, without proper mnvolvement of
the workers in the management,—~whether
of the public or of the private sector, —
it will not be possible t0 have required
cooperation from the working class.

SHRI JYOTIRMOY BOSU :1Is it
your personal view or the view of the
Government ?
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SHRI MOHAN DHARIA : This is the
view of the Government and I know that
the hon. Labour Minister is acting on it.
My only suggestion is that it shall have
to be done as early as possible.

SHRI JAGANNATHRAO JOSHI
Make a beginning in the public sector.

AN HON. MEMBER : Why not in
Birlas ?

SHRI JAGANNATHRAO JOSHI :
First, let him set his house in order.

SHR1I MOHAN DHARIA : Unfortu-
pately in this country what happens is
this. The documents of the public sector
underiakings are open to everybody, but
the documents and balance sheets etc. of
the private sector undertakings never come
to Parliament nor do they come up for
any discussion. Naturally, when a
comparison is made, one is absolutely in
the dark and the other is absolutely in
the public and that 1s why criticism is
levelled without proper comparison. I do
not want to enter into that controversy,
but I do feel that in this country, as was
rightly insisted upon by my hon. friends
Shri Sat Pal Kapur and Shri Shashi
Bhushan and others, we cannot allow the
monopolistic trends to go on. This is
the resolve of the Government. Govern-
ment committed to socialistic philosophies
cannot tolerate domination by the
monopolists i1n this country, and I have
no doubt that all poss:ble endeavours shall
be made to see that those monopolistic
trends in the country are properly curbed.
But at the same time, may I remind this
House that we have accepted mixed
economy in the country ?

The experiment that we are having in
the country is an experiment having no
parallel anywhere in the world, We have
accepted democracy in the country and we
also want to have a socialist economy in
the country. I had had occasions 10 tour
round the world, and when I was in East
Geimany, we were 1old thar five thousand
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industries were functioning where the
government was a direct partner with the
private entrepreneur. I am talking of
Bast Germany which is a communist
country. There are some other communist
countries which have entered into
collaborations also.

1 am not here to take any dogmatic view
of the situation. So. ¥ feel that so far as
our Industrial Policy Resolution is con-
cerned, let us again have a look at it. We
want to have the commanding heights in
the public sector. So, what are the indu-
stries to be controlled by the public
sector 7 When we say that we shall have a
joint sector, again, how are we going to
take care that no monopolistic trends are
1n any way encouraged because of the joint
sector 7 At the same time, as was rightly
stated by the hon. Prime Minister, the
talents of the entrepreneurs and the ener-
gies of the public sector are to be proper-
ly combined together and used for better
production,

Unfortunately, the Industrial Policy
Resolution does not make any mention
of the co-operative sector. The co-operative
sector is coming up very fast in the coun-
try. I know the lacunae, and I know the
drawbacks in the co-operative
sector, but we can take care of those
problems, and it does not mean that we
should condemn the co-operative sector
because there are defects in 1t,

Therefore, in this light, I may suggest
that 1t 18 high time for us to have a balanc-
ed approach towards the small industries
and their relationship with the large-scale
industries. As was rightly pointed out by
Prof. Madhu Dandavate, what is to happen
to the small unit technology in the count-
ry 7 If we do not imitate what they have
done 1n Japan, will 1t be possible for us to
take these industries to the rural areas and
will it be possible for us to utilise the
capactties and the man-power in the coun-
try so that we can go ahead with industrial
production which is based on the local
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produce in some rural areas ? In that direc-
tion, we shall have to take 8 lot of care,
and I am here to suggest that we should
have re-thinking regarding our Industrial
Policy Resolution so that we go more and
more fast towards the achievement of our
socialistic objectives.

Let there be no misunderstanding when
I say that this should be reconsidered,
because this remark of mine may again be
interpreted to mean that these people do
not want the Industrial Policy Resolu-
tion which emphasises the dominance of
the public sector undertakings Such an
interpretation is not correct. That 1s why
I want to make it very clear. But 1 want
a proper relationship to be established,
because there should not be any atmos-
phere of suspicion and hesitancy in the
country, and if we want to add to our
industrial growth. an atmosphere of confi-
dence shall have to be developed and
generated and that care has also become
absolutely essential

Here agawn, I would like to bring to the
notice of this House that if we want to
have some massive projects to solve the
problem of unemployment and also to add
to our production 1n the country, a natio-
nal approach 1s also required IfIam to
quote the instance of the Ganga-Cauvery
link, if that massive scheme 1s to be taken
up, there {s no doubt that thousands of
crores of rupces will be required, and n
that case, some States will be sufferers, but
then as a country we shall have to come
forward and go ahead with 1t and say that
so far as this project 1s concerned, 1t does
not belong to any State but it is a national
project and we shall stand by 1t

SHRI NAWAL KISHORE SHARMA.
Let the Rajasthan Canal be considered as
a national project.

SHRI MOHAN DHARIA : I am
coming to that. I am not speaking
only of the Ganga-Cauvery project, Take,
for instance, the Rajasthan canal. T perso-
nally feel that i we could accelerate the
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Rajasthan canal project, we could join
hands with the Rajasthan Government and
tell them : ‘Yes, we are prepared to co-ope-
rate with you. If this project is speeded up,
the land to be brought under cultivation,
1and which is not at all cultivable today,
shall have to be used for the crops or
pattern of crops that will be decided by the
Central Government'. Today we are short
of cotton. We imported cotton worth Rs.
98 crores. Iam not entering into details.
1 am only referring to some other aspects,

AN HON. MEMBER : Include it in
the plan.

SHR1 B. K. DASCHOWDHURY
(Cooch Behar) : Link the Ganga with the
Brahmaputra

SHRT MOHAN DHARIA: [ am not
making a reference to particular schemes.
I am only suggesting that if there are some
schemes which are of national importance,
let us foiget parochial considerations and
let us come forward as a nation to go ahead
with the exrcution of those schemes. If the
Rajasthan Canal project 1s to be taken up,
this is an aspact which we have got to keep
in mind. The hon. Minijster already said
here yesterday that so far as cotton imports
are concerned, within three years, with the
plans we have already undertaken, we shall
see that we become self-sufficient in the
production of cotton. If we want to
produce long-staple cotton of the Egyptian
variety, the local climatic conditions
prevailing in Rajasthan are the same as
prevail in Egypt and hence the Rajasthan
arca would be ideal for cultivation of such
long staple variety of cotton. That being
so, when the canal irrigates the large
arcas of Rajasthan, we shall have to go
forward in that direction.

Then there are hill arcas in the country
from Himachal Pradesh to UP, Bihar and
Assam in the eastern sector. Several sur-
veys shall hiave to be done there. We have
to see what projects should be taken up to
tap the natural resources available in those
areas so that our productivity increases.
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SHRIK.S. CHAVDA (Pstan) : By
that time, nylon and terelyne will be much
cheaper,

SHRI MOHAN DHARIJA: My hon.
friend is impatient. I can assure him that
when I speak of these schemes, we have not
forgotten modern science and technology.
I said in the beginning that so far as this
aspect is concerned, we are well aware of
the need to keep pace with it. We do not
wanl to lag behind the world. We want to
create situations in the country whereby
we can go ahead. ahead, of the world,
rather than lag behind.

Then there are the Westren Ghats. That
has to be surveyed. Then we may havea
marine survey. We have got a coastline of
several hundred miles. We must see how
best to utilise facilities offered by that cir-
cumstance.

But in all this, we require the coopera-
tion of the House and the country when
massive schemes are taken up by Govern-
ment, for soilving the problems of unem-
ployment. This House and the country
should come forward as the one man to
proceed with the execution of these schemes
as national schemes and not think in terms
of Maharashtra, Madhya Pradesh and so
on. Yam submitting that the parochial
consideration should be eschewed in these
matters,

Coming to backward areas, I entirely
agree with several suggestions made, parti-
cularly by Prof. Dandavate. He was very
right in stressing the need to remove infra-
structural imbalances. Without that it
will not be possible for the backward dis-
tricts to forge ahead taking advantage of the
concessions and facilities offered by Govern-
ment. The necessary infra-stucture will
have to be created and in that respect,
some more assistance is called for,

Here | would like to submit that the
House should not be under the impression
that nothing is done by Government, In
Vol. 1of the Mid-Terms Appraisal, we
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have given a list of the districts recognised
as backward districts entitled to financial
concessions and also districts entitled to
10 per cent subsidy, Here also the role of
the Members of Parliament becomes very
important. In regard to the districts which
we have declared to be backward districts,
or such districts as we have declared tobe
backward districts which are entitled to
have 10 percent subsidy for all 1nvestment,
1 have been insisting on several of my
friends that in there own districts they
shonld try to persuade some small-scale
Industrialists or entrepreneurs to go and
make investments. For investment of Rs.
10 lakhs Rs. 1 lakh straightway comes from
the, Central Government. It is really a
very novel scheme, and in that direction
the efforts shall have to be made and the
Jocal infra-structure shall have to be raised
through the state Government and thus the
facilities shall have to be made available.
Here also it is a matter of greater co-opera-~
tion.

SHRI SHASHI BHUSHAN : Speak
about socialist education.

SHRI MOHAN DHARIA : I cannot
touch on all the points T am highlighting
some of the points.

MR. DEPUTY-SPEAKER : Also give
your mid-term appraisal of the present
Plan,

SHRI JYOTIRMOY BOSU: 1 thank
you very much, Sir, He was taking us for
a ride.

SHRI MOHAN DHARIA : We have
already presented the report on the mid.
term appraisal.

MR. DEPUTY-SPEAKER : That is
correct point. What are the targets you
have achieved and what are the short com-
ings and how do you intend to overcome
them? You may sa&y something about
them, instead of general things.
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SHRI S.M. BANERJEE (Kanpur) ®
That is for the Cabinet Minister; not for
him.

SHRI JYOTIRMOY BOSU : You
have put him into difficulties.

SHRI MOHAN DHARTA : No, no.
1 am not at all in difficulties. So far as the
mid-term appraisal is concerned, we have
given an exhaustive report, and we have
mentioned the shortfalls very clearly in the
report itself. The very report and the
annual Plan, in case it is referred to, refer
to all these problems, and felt that I should
bring to the notice of this House what aie
the striking features and what are our
difficulties. I am raising these issues
1 felt that these are the issues that may
come in our way when we want to take up
several schemes in the years to come,

Coming to the problem of the rise in
prices, it is indeed a matter of great worry
for us. Until and unless we produce
enough to fulfil the requirements of society,
particularly the essential commodities in
the country, it will not be possible for us to
bring down the prices and also to sce that
the people at large get at least the
essentials at reasonable prices. Here,
several suggestions are made including the
taking over of wholesale trade, massive
production of essential commodities,
proper distribution system, taking over
the consumer industries as was suggested
by Mr, Kapur, and soon. 1 can only say
to the House that we have engaged
ourselves very seriously in our studies and
we are contemplating some stzps whereby
it will be possible for us at least to see
that the minimum requirements of society
are made available to them and that too
at reasonable rates.

There is one more aspect to which |
would like to draw the attention of this
House.

SHRI NAWAL KISHORE SHARMA :
About the studies on curbing the high
prices and the ways you have suggesied,
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foay T know by ‘what ’amc you intimi to
compiate those studies ? .

SHRI, INDRAJIT GUPTA (Alipore)
Studjes are life-long.

SHRI JYOTIRMOY BOSU : Just

before the 1976 clections.

1

SHRI1 MOHAN DHARIA: It is true
that these studies are a continuous process,
but we do not want the people to suffer
continuously, That is not our intention.
We have already taken up the studies for
the formulation of the Fifth Plan, what
should bLe the projects that should be
taken up by the Government during the
Fifth Plan, and in the meantime when I
say that we shall be taking up several
projects, that does not mean that items
like sugar will not be considered by the
Government. In such matters the
Government is always serious and
contemplating action in this matter also.
J am speaking of the essential requirements
of the society, and if they are to be
produced in a massive way, we cannot
leave it only in the hands of the private
sector. What can be done in the public
sector, that is what we are thinking about,
It will not bo long. We are well aware
of the commitments made to the people,
and when ] am saying this to the House,
it is not just to dodge this House but to
say very firmly that it is the determination
of the Qovernment, and we shall
sce that we proceed according to our
determination.

SHRI VASANTRAO PURUSHOTTAM
SATHE (Akola) ! In view of the rising
prices of sugar, are ‘you thinking of
bringing sugar under contsol ?

SHRI S, M, BANERJEE : When we
are discussing the Fourth Plan, be is
talking ¢ the Fifth Plan. The Govern-
meiit of Tndia always gives s a trailer of
the Fifth Plin.” We want 1o sée tho real
picture of the Fourth Plan, )
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SHRI MOHAN DEARIA { Tlie subject
of sugar is heudied by the Minister of
Agticulture. I canpot say .what action js
beiag taken by that Ministry,

SHRI NAWAL KISHORE SHARMA :

You sajd you were making ceriain studies
regarding rising prices. 1asked a ques-
tion regarding that, and your answer is mt
specific. You have only said that” you l:b
increasing production of sugar in the public
sector and also in the private sector. The
assential question is that upless You are
prepared to control the distribution...

SHRI MOHAN DHARIA : 1 am not
yielding. The subject is handled by other
hon. Ministers, and I would not fike tb en-
croach on their rights. It will not be fair
also. ’

SHRI NAWAL KISHORE SHARMA :
It is the subject of planning. Your plans
are certainly going to fail. For that put
pose you have to take Into consideratjon...

MR. DEPUTY-SPEAKER : You cun
ask a question, not make a speech.

SHR1 MOHAN DHARIA : The ‘policy
of the Government is very cleir, that the
essential noeds of society should be met,and
if there is a lot of profiteering such industry
or such production should be taken over by
the Govenment., That is the policy of the
Government. 1 can only say regarding the
policy, but [ cannot say what is being done
by the Ministry of Agricultura.

Coming to the last point, I feel that in
this country we, have accepled a grest
challenge. We want to have socialism
through the democratic procesy, and if we
do not achieve these objectivesthrough the
democratic process, it s a danger to the
democratic prooess and the parliamentady
JAnstitption. Therefors, it is for us o
mobilise all our resources, matetial ro-
sources and giso manpower. apnd to
channelise them so that we go ahesd Tn
implementing the varions: programmes and
achioving our social abjectivess We hawe
brought forward this Mid-term Anprajsal
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in s frank mander becauss we waoisd the
gulancs of bon. Members. We have
beought to their notles what s wrong, what
is right, where we have aochieved, where we
bave falied, all these sspects have been
brobght before the House, and we would
ke to huve the guidance of this House,
Putin the meantime, | can assere the
Homse that the planning process in the coun-
try has coms to stay. Without a planned
economy, it witl never be possible for this
country to solve the problems facing It to-
day. U there are any friends like Mr.
Piloo Mody who oppose this process. 1
must say that we will not be deterred from
our objectives.

, 1am thankful to the House for the
patient hearing.

MR. DEPUTY-SPEAKER : | did not
wapt to interrupt the Minister in his long
spoech because I thought that his speech
provides the window to the thinking of
Government and Members interested in
that.

But it was snpounced that the Minister
would start his reply at 5:30. We shall
therefore conclude the speeches by the
Members at §°30. There are some Mem-
bers from the opposition still. They will get
she time that is allotied to them. I have a
long lst of Members from the Congeess
Party. 1If they try to confine their remarks
to 10 or 15 minutes, ] would be able to
sccommodate the maximum number or all
of them.

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (8HRI RAJ BAHADUR):
‘The Minisier may reply tomorrow, to give
some more time to the members.

SHR1 INDRAJIT GUPTA: But the
Speaker Hies aonounced that the discussion
Mﬂhmw.

SHRI RAJ BAHADUR : If the Speaker
WWM T canpot sxy any-
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MR. DUPUTY-SPEAKER : Thete b
some confosion, What Is the pleksare of
the House ?

SHRI RAJ BAHADUR: A sumber
of bon. members have not expressed therm-
stlves on this very important subject. 1
wonder if the House will agree to sit for an
hour more, {f the Speaker bas roled tdes
this shouid be finiched today.

SHRI S. M, BANERJER : The Speakes
said that he wanted to stick to the schedule,
1n the Business Advisory Commitiee, It
was mentioned that sincs planning has
not been discussed for years together, we
want more time. We would request you
to convey our feelings to the Speaker and
give your decision, say, by 4 O’clock.

MR. DEPUTY-SPEAKER : Iam abilt
confused. The proposal has come from
the Minister of Parliamentary Affairs that
we sit an hour extra.

SOME HON. MEMBERS : No, no.

MR. DEPUTY-SPEAKER : 1am only
saying that he said this. [am not giving
my view, Any way, let us carry on and we
will gee.

SHR1 P. M. MEHTA (Bhavaagar):
Sir, we are discussing the Mid-term
Appraisal of the fourth plaa It is not
possible to cover all the aspects of the plan.
Therefore, I will confine myself to only
three or four points. 1 will deal with rate
of growth, prices, unemployment, housing
sad water-supply.

The Minister who intervened has sot
pointed out the shortoomings of the pisn.
He has simply given his imegination about
the conoept of plasning. He has not actual-
iy givon the groynds why they have falled
in the fourth gian, 1t is not that the fotth
plan wiil bagin from this year. 1t basal
ready bogun from 1966-67. Wit fe the
:::m of these posts of the fowrth
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{will fost take wp mate of growth
Government have admitted there s decole~
ration in the rate of growth and it is really
o matier of gerious concern. The attual
rate of growth for 1969-70 was 3°3 per cent,
In 1970:71 it oame down to 48 per cent,
It is not going io teach its original level
even in 197273, Why has this happened
and what action bas not been taken by the
Government to tide over the shortcoming ?
That has not boen mentioned by the
Minister in his speech

15 hrs

The rate of growth has declined year by
year, That could happen only when there
is o full utilisation of your resources and
instalied capacity. Even the level of invest-
ment has remained low. The schemes arve
not  properly implemented and
the manpower and resources are
kept idle. Even by theend of 1972-73 we
will not reach the growth rate of the pre-
vious year, namely, 4'8 per cent. Govern-
ment have already admitted that this is the
situation, which is a~* a good picture.

This can be improw only by drastic
changes in your polic . Without basic
changes in policies you 11 not be sble to
achieve & speedy grow... Therefore it is

essential that right just mow you should
make up your mind to change the policies
basically and you should start functioning
in such a way that you can achieve the

targeted growth rate.

1 have said on the 26th of November
Iast year that this government have failed
10 hold the prico line.  The price line
{s going sky high and yon have totally
falled to bold it. Without a proper growth
rate, without a proper Jevel of investment,
without opening new avenucs of employ-
mvent pou will not be able to hold the price
line. After the announcement of the
budget proposals of this year the peices of
almost svesy sommodity bas gone up, be
it sugar, kerosenre, cloth or matehes. If you
wiint 1o medntais the present standgrd of
living'of tho peapls, you should not allow
the prioss of wssential oosmmodities to g0
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up. When the prices rise, the real incore fa
eroded and pegple get poorer, Even in the
Mid.term Appraisal of the Fourth Plan it
1s mentioned that the conmontman is geit-
ing poorer because of the rise in prices.
Government should take drastic action
without any further delay to hold the price
line. Ifnecessary, lot them appoint s
comnuttee to go into it. How are they
going to hold the price line 7 I must
agan siy that Shri Dharia, the hoam,
Minister, has not enlightened the House
about it.

In the first year of the Plan the index
rose by 3.7 per cent, in the second year by
5.5 per cent and in the first half of the year
1971-72 it rose by 3.5 per cont again, That
18, over and above the rise in the previoms
year, it rose by 3.5 per cent. 'Aa
sdmitted in the Mid-term Appraisal by the
Government, the money supply increased
by 10.5 per cent in 1969-70 snd by 12 per
cent in 1970-71.  This has created the
inflationary effect on the goneral economy.
If you supply more mony, what wil
happen !  There will be inflation. Why
are you compelied to supply more mobey ?
It is because you have failed to check the
parallel economy of the black market.
That is one of the reasons why you have
to supply from year to yesr this big
amount of money to the tune of 12 per
cont.

So, this infationary trend and

situation.
should work on all fronts, Regurdjug
deficit financing they shouid make up thelr
mind for how long they want to continue
this. It is not a reasonabls deficht
financing this year also.

Regarding production, you sré perfete
tly righs in saying that this countey cansie
afford to loss any sort of produoction, But,
if you want to have more production, you
shoutd also cotisider the other problenn
related to production or the prodective
processss.  You must give U priper
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mm the workers. 'You wmust give
sdequate raachinery for the redredial of the
‘stiévances of the workers,  You should
also give pudlic assistance to the werker
Joctions and the voemployed.  If you
fake all these sections simultaneously, you
will be ableto tide over the difficulties,
specially the misery created by high prices.

The general condition, economical and
social, of the common man 15 very tmiser.
able. He is unable to pass his days
peacefully.  He has been on his toes
smee long. Millions of people are living
on spb-human standard today. This 18 the
net outcome of the Fourth Five-Yerr Plan
and thss is the mid-term appramsal of the
Ftan, Therefore, the main objective, to
give a better Life to the people, has comp-
letely failed and Government should take
seriovs note of ths situation,

Now I come to the problem of unemp~
loyment. The defective planning of the
Governsent is the prinempal reason for
utemployment in this ¢ountry. According
to the live' register of the employment
tachefiges, the number of graduate and
pédt-graduate applicants was 93,000 in
the year 1966 and on 30th June, 1971 it
Yad gone up to 333,000; engineers from
4,000 11 1966 had gone upto 16,000 on 30th
June, 1971;  diploma-holders — from
#18,000 in 1966 to 48,000 on 13th June, 1971,
pther~from 70,000 in 1966 t0 268 000 on
130th June, 1971, under-graduates—from
2400 i 1966 to 529,000 on 30th June,

oA, >

Wl e s
‘ﬁuia is the alarming situstion prevailing

in the country that both educated and un-
m upemployed youth are frust -
jaed, They have no faith in this big tall
Jak. . You kindly opes new avenues for

, Fmplayment,  glye them proper
ﬁ:.mﬂ and golve thelr dificyities,
~¥oy are talking foo maush about fha young
«ppople.  But yau have not cared 1o give
them due justice,

WORIUG, 9T Muberm Afprotsd (M) Mt

We have acoepted the prindiple of #ight
to ®ork. But his Government haj
failed 10 give work to those who waht
work.  1am not in the babit of criticl
‘#ing the Government for the sake of
critfcisen orify. ‘This Is & very serious sity.
ation 5o far as unemployment is concerned,
80 far a3 rising prices are concerned and so
far as the basic needs of the people, tike
housing, etc. are concernied. How do
the people hive ? 'You vety well know that
millions of people live in sub-standard
conditions. They are living where human.
beings are not supposed to dwell. This
1s theposition, Jn g single room, a
fartuly of 5 to 8 members live They
have no other faciities. This s the
situation.  The Government should ba.
sically change that policy and implement
8 proper programme withont any further
shortcomings and delay

DR V K, R, VARADARAJA RAO
(Bellary) : Mr. Deputy-Speaker, Sir, 1
should like to begin by expressing my
very warm appreciation of the documents
produced by the Government, the Econp-
mic Survey and the Mid-term Pian Appraj-
sal. I think, these two documents have
sven 1n a very frank and forthright fash-
10n the condttion of economy, the problems
it has faced and the problems that still pe-
main to be golved.

Lam a little afraid that the spesches
made from the Treasury Benches on the
Mid-term Appraisal have not been quite
itegratly lmked with the points that have
been made by the two very frank and veiy
obeective official documents on the subjeot.
But at the same time, I would Hke to say
somie rather pleasant things about what bas
happened to the economy.

1 shouid fike fo say that our ecomomy
has shown resilfance which i3 4n great con -
frast to what it showed in 1965, In magy
ways, the situstion is uhalogous of what
‘happened in 1965 and 1971, But the. re-
sults are éntirely different amalnly becawse
of the sirengtiy of the evonomy  and, i 1

“utay g m,fhe’ muccessfi] imspiscangtation
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of the policies and the green revolution -

which were really inaugurated by the Plann-
ing Minister when he was the Minister for
Food aud Agriculture. The food produc-
tion and the large food-stocks that we have
laid have really helped our economy and
have helped us to face the war, to {ace the
Bangladesh situation and also to prevent
the prices from rising as otherwise they
would have risen.

Thea, 1 would like to congratulate the
Governnment about one thing and I must
qualify it beause, 1 think, the speech of my
very dear friend, the Minister of Siate for
Planning, was a little bit on a romantic
side. 1 congratulaic the Government on a
new note of realism in economic thinking
whicn has been shown, 1 beljeve, in the
speech which was made by the Prime
Minister when she replied to the debate on
the President’s Address and the speech
which was made by the Planning Minister
when he opened the debate yesterday.

[ would also like to congratulate the
Government and the Planning Commi-
ssion on approaching the whole subject of
planning now in a rather systematic manner
by making macro studies, by realising that
these are problems that cannot be solved
merely by enunciation of general principles
or by giving out large sentiments of hope
but that they have got to be studied in
detail, problems have to be unravelled and
identified, before you can find out what can
be done about them. All this is a matter
for congratulation. Even though I am not
a professional politician, from whatever 1
have been told by the people whom I have
talked to, there is an air of confidence in
the country. People feel, as they never
feit before, that something is going to ba
done. That confidence is there. That it-
self is a tremendous support for whatever
we want to do in the next four years.

1 would like to say that, as far as the
Fourth Plan from now on, from 197273
_onwards, is concerned, the country is app-
roaching :the. economic problems from a
posixion of urenmh lwm not say, mate-
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rial strength, but from a position of men-
tal and psychological strength. Therefore,
I have great hopes. Infact, I think, I have
more hope about the possibility of some-
thing really happening in the Indian econo-
my now than I had for many years in the
recent past. So much for all the nice
things that I want to say on the subject of
mid-term  appraisal and the Planning
Commission.

THE MINISTER OF PLANNING
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : We are intesested
in the other things.

DR. V.K.R. VARADARAJA RAO :._l
am glad. 1 thought, even though sugar
has become expensive, it is a good thing to
coat the pill a little so that what follows
would not be as unwelcome as it otherwise
might have been.

SHR1 MOHAN DHARIA : It will be
welcome.
DR, V. K. R. VARADARAJA RAO :

T am really surprised that both the spee-
ches made by the hon. Minister were very
optimistic, I was, unfortunately, not here
to listen to the hon. Minister’s speech, but
1 have read it. There is no question about
the balanced and persuasive character of
the speech. And the speech of my friend
Shri Dharia was extremely persuasive. so
persuasive that tomorrow people will be
hailing the birth of the Ganges-Cauvery
link, if 1 may say so in Qigression, 1 hope
he has not given a slogan to the opposition )
1 doubt very much—and I say this with a
full sense of responsibility—whether, even
by the next elections, anything really con-
crete would have been done to link the
Ganga with the Cauvery, It is an enor-
mous problem started by Arthur Cotton
many many years ago. . . Unterruption)

AN HON. MEMBER Only mv:stmv

tions,

"DR.V.K.R. VARADARAJA RAO* '

~ One expects the Go\mnmem when invwn-
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mlons are going on, not (o talk so much’

about it, They should say, ‘we are trying
to ﬁ_nd out’. But look at the kind of imp-
ression which has been created and all
_ cheers coming from various sections of the
House. 1 do not think that it is coming,
and if it does not come. then the effict is
going to be very much worse than if you
had not said what you have said in the
.House today. That is what 1 meant by
saying, ‘a little romantic’.

The main problems on which we expect
some real light—and 1 am hoping that the
Minister will throw some light when he
replies to the debate—ate the problems
thrown out by the nud-term appraisal-- the
industrial deceleration from 1l percent to
9 per sent, 8 per cent, 6 per cent, 4 per cent
and 2 percent, Everybody knows that,
while you must go all out for increasing
agricultural production, the vast problem
of unemployment in this couniry is not
going to be solved merely by agricultural
production. Everywhere in 1he world,
industrialisation has been known to be an
essential remedy for solving the problem of
mass unemployment, And what has
bappened here ? What is the Government’s
policy 7 1 know that something is being
done. The Plan outiay has been raised.
1 am glad that something is going to be
done. The concrete figures that I got from
the Minister’s statement were these : one
million tonnes of steel this year—that is
something great which we can look at,
:4-} lakhs of tonnes of fertilisers extra this
year, and within three years one million
bales.of cotton and one million tonnes of
oilsceds.  These were the four concrete
things that were mentioned in the speech.
Otherwise, what arc we going to do for
industrial development? How are we
going fo bring it up ? '

Ancther thing which is very important
-~ and on which nothing has been said, if 1
may say so, even from the other side of
the House, is the low rate of savings.  The

‘_cardmal~l Wuuld not say ‘v«:e”"that is
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not the correct expression—the cardinal
weakness of the Indian economy, the shajor
basic reason why we are not going as fast
as we should, .is the very low rate of
savings, 8, 9 or 10 per cent. What .are
we doing about it ? What is the
Planning Commission doing about it ?
What are the instruments, what are
the devices and what are the strategies lo
lift up the savings to a level which will be
consonant with the high rate of economic
growth, 15 or 16 0r 17 or I8 percent ? 1
don’t know.

Idon’t want to speak 0o much on the
question of holding the price line. 1 know
you are somctimes too touchy about the
price line. Maybe in a developing
economy, 1 per cent or 2 per cent price
rise may not be mnuch. But how are you
going to hold the price line? And what
will happen in case something goes wrong
with the seasons ? ‘Then, what is your
policy with regard to holding the price
line? Are you going to have the policy of
taking over the whole sale trade ? Are
you going to have a nctwork of fair price
shops all over the country ?  Are you going
to make the basic necessitics available at
controlled prices to the entire population
who need it 7 What exactly have you got
in mind for the purpose of holding the
price line ?

Even not much has been said about the
fall in material targets. The Minister
said that we are going to fulfil the financial
targets of the Plan, that we will be spending
Rs. 16,000 or Rs. 15,000 crores at the end
of the five years of the Plan. But, he
knows very well that Rs. 15000 or Rs.
16,000 crores is not the Rs. 15,000 or Rs.
16,000 crores which was in the mind of the
Planning Commission when they framed
the report in 1969, and the Mid-term
Appra:snl pomts out how materially. the
target are falhng 1 think the House is
entitled to get from the Plnnning C:ommi

-,sslon a materml picture, ot mmiy a

ﬁ_nan_c;ml plqtqre‘ We are happy about the
financial - Tulflments of thf; targets for years.
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and venrs. but a material picture of what
exactly is going to happen by the end of
the Fourth Five Year Plan in terms of
physical targets and physical achievements
and what we expect for subsequent Plans is
essential. I have a feeling that
though the Minister has claimed, and to
some cxtent his claim is justified, 72.73
Plan tries to do something about it. For
example, I like very much the targets for
cotton, oil-seeds, pulses, etc, etc. But
what are they going to do about steel,
about fertilisers,-about social services *

An attempt has becn made to rectify
some of the defects which have come (o
light as a result of the Mid-term Appraisal
but they have not dealt with the problems
themselves | think, to a laree extent, the
avnual Plan, if I may say so, including the
Mimster's speech, is a statement of inten-
tions, very much remnforced by the specch
of Mr. Dhana. It is a statement of
intentions very good intentions—a state-
ment of intenony that preparations are
heing made to see that these intentions are
some day going to be fulfilled.

SHR1 C. SUBRAMANIAM : The
Annual Plan is not an intention, it is a fact.

DR. YV K.R. VARADARAJA RAO: Well,
i know, the Annual Plan is a fact. Perhaps,
next year, when we discuss the performance
of the Annual Plan, you will know how
much the Plan outlay has actnally been
increased, whether it has been increased by
Rs. 800 or Rs. 900 crores or less and how
much employment has been increased and
how much production has been increased.
After all, the yearis notso long. T have
the feeling, even the 1972-73 Plan...

SHR1 C. SUBRAMANIAM : That is
different. But to sav that it is metely an
intention is wrong, because the Annual
Plan is a fact.

DR. V.K.R. VARADARAJA RAO:
1 find it very embarrassingto reply to the
Planning Minister because he is a very able
person. But he only gaveus the Annual
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Plan yesterday at about lunch time. The
real discnssion has bean about the Mid-term
Plan Appraisal, and the main remarks we
are making are all about the Mid-term
Plan Appraisal. The Annual Plan came in
only to mdicate what is the effect of the
Mid-term Appraisal on the thinking of the
Planning Commission. And I have aiready
said to that much extent, to the extent I
have already mentioned, that something
has been done. But on the major things,
viz., on the rate of savings, on the mobilisa-
tion of real resources, what have you to
sy ?  For example, [ would like to
suggest that there has been some reorienta-
tion The Minister has claimed in his
speech that there has been re-orientatiom of
the Plan.  All night, there has been some
re-orientation. 1 will not dispute that.
1 would suggest that the re-orientatjon
wil be more complete if the following
questions dare answered :

Firstly, how the national income target
has been broken into individual sectoral
targets by classes? This is the only
cauntry in the world which is a socialist
country where targets are in terms of
national income. 1 would like to know
what is the target for the income of
Government servants. What is the target
of income of industrial workers? What is
the target of income for agricultural
workers ¥ What is the target of income for
the Backward Classes and tribes and
Scheduled Castes ? T think the society has
to be divided into classes and the targets
have to be broken down into targets for
income for the classes and the minimum
for the national as a whole, Long time
ago we have abandoned the concept of a
per capita income as a kind of indicator of
growth. If there is going to be a real
re-oricntation, I hope the Fifth Pjan wilt
give us targets in terms of classes. [t
should be in terms regions, in terms of
minimum to them, and not the overall
global figure of the per capita income.

The next question to which T would
like attention 10 bo paid by the Planning
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Commission in the Fifth Five-year Plan, in
regard to which .the hon. Minister is
wanting suggestions. is in regard to the
mobilisation of resources. 1 want to ask :
Has the mobilisation of resources been
examined from the point of view of its not
having adverse effect either on the price-
level or onsaving or on investment? 1
venture to make one suggestion regarding
the way we have been mobilising our
resources. - Figures are very good, saying,
here we - have Rs. 3,000 crores, Central
Government has exceeded the targets. and
30 on and so forth. But, 1 think, itis
high time that somebody examines the
mobilisation of resources with a view to
find out as to what its effect is, what is the
effect of the technique of “'mobilisation on
prices, Letus ask: What is its effect on
production? What is its effect on invest-
ment ! What is its effect on savings 7
Because, Sir, a time has come when if we
don’t do it, we may find ourselves caught
up by what we arc doing ourselves.
Financial mobilisation might well become
an illusion, 1don’t say itis, but it may
become. The Fifth Plan, if it is to be
re-oriented, should examine this question
very thoroughly. 1t is like patting the
Central Government on the back when
they say, they have raised Rs. 2,500 crores,
veached the target 2 years before the end of
the plan, and all that, But, in what way ?
What is its effect on the investment, prices
and 3o on and so forth ?

Then again, Sir, how are they going to
reorientate the institutional and organisa-
tional structure of the economy ? This is
very important. This is very important
for social justice, for economic growth, for
socialistic society, It is not merely a
question of saying, for agriculture so much,
for something else so much and so on.
But, over and above that, the question is
this. Have we got any actual, implemen-
table proposals for reorganising institu-
tional- and organisational structure of our
economy with a view to, number one,
ofiminstion of black money 7 ¥ don’t want
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to elaborate on that. This - requires
institutional change, a structural change. _
If they take away black money tomorrow
by demonetisation, well, I doubt whether
you can succeed because it will come in
another way like Ravana's head. The
important thing is to kill Ravana and not
only to cut off one head, because it will
keep on coming aguin. Therefore, what is
the structural change contemplated, in order
to remove the problem of black money ?
That is point number one,

The next question is this. What are
we going 1o do 10 give land for self-cultiva-
tion to marginal owners and landless
labourers ? We talk so much of land re-
forms. The hon. Minister made a very
g00d speech some days ago. He said, he
does not see why there should be a hold-
ing of more than four hectares. He said
in Japan they are able to do it. Why
should we have more than that, he asked.
He said 40 million acres shouid be
available for purposes of re-distribution
under land reforms. If that had become
available, we would have gone a very very
long way in establishing in this country
both a socialist Society as well as dealing
with the problem of rural unemployment.

Therefore, the question now is : What
is the structural change that will bring
about land for self-cultivation 10 the land-
less and marginal farmers 7

The third thing is economy in public
and private expenditure in terms of, what
1 say, functionalism rather than display or
routine, In terms of functionalism, have
they found out, for instance, is a certain
carpet necessary for officer’s rooms, is a
certain type of large room necessary, is a
certain type of table necessary eic. 7 1am
talking about the non-funciional éxpendi-
ture in our economy, because I have. no
doubt in my mind about this, From my
long experiencs of our cconomy, | have no
doubt that this non-functional expenditire
is certainly one of the foremost hydra-
headed monnster in this country, . 1aking
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sway reechiross from peoductive parposce,
wusting them, impeiring the growth of
ot sconomy.

1 now come to the climate of indust
vial peace. Here again, Sir, what is the
structural change ? Mero apeeches won't
do; mere Bppeals won't do, Afterall,
peopls are very hard-boiled about thess
things, What is the structural change yon
contetnplate to have ? What is the institu-
tional change you want to bring about ?
What is It that you are going to do T Are
you going to have any sort of penal legis-
1ation ? Are you going to give the workers
inside the company the power. to control
themselves ? Whatisit ? What is the
structural and institutional change for in«
ducing this chmate of industrial peace ?

Then there is another thing. What is
the institutional change for bringing about
a social commitment on the part of the
bureaucracy ? By bureaucracy, I do
don’t mean only the Govt. servants; I
include all of us, in whatever work we are
doing, and whatever salary we are drawing,
including Members of Parliament. What
18 the kind of institutional and structural
change thet we are doing in order to get in
us and in the bureaucracy this fecling of
social commitment and work commitment,
because, Sir both of these are extremely
important ?

Finally, what are ws doing for
inducing in the couatry institytional
change, for inducing a climate of
austerity and savings for a better life in the
future ? What are we doing ? What is the
institutional change that is being made ?
The hon. Mijnister has been saying very
good ¢things. He made a speech. I think,
soms time ago, calling for conspicuous
susterity. Conspicuous austerity is a
slogan that, I think, ought to be coupled
with Garib! Hatao . 1If we do aot have
conspicuous susterity, I do oot think that
we are going 0 hatao Garibl. What s
being dong i this regard ? What is the
tastitutional chaage that we ace making 1

Are we trying to bring sbout conploscus
ansterity ?

The real problem, therefore, as 1 seo it,
i this. If we want to reorjent the Plag, I
think 1 have thrown o number of sugpese
tions, which I hope will be considered
by the hon, Minister and his colleagues
when the Fifth Plan is drawn up, so thit
we shall know if it is a re-osinted plan or
the old kind of plan dressed up in rather
fashionable new clothes.

But the resl problem of the economy s
one of incresse in production, involves
ment of the small man in the increase, the
involvement of the small entrepteneur and
the small crafisman and the small fellow
in the increage, mobilisation df resources
in  a non-inflationary manner. Thie
mvolvesa big rise In the rate of real
savings, deliberately enlarging the bass of
the new entreprencur. Wo give licences, -
but th.e entreprencurs are not there; banks
are willing to give money, but the eutre- :
preneurs are oot there. What are we .
doing to enlarge the base of entrepreneurs |
in this country ? What are we: doing.to ,
raise the rate of real savings in this couti~ .
try ? What is the motivational action for .
promoting discipline and bard work in all
sections of the community 7 What is the
motivational background that we are :
creating in this country ? N

Al this can be done, in my opinion, if .
only the proper lead is given by the elite,
By clite, I do not mean only the Ministers;
I do pot mean only the politicians to be
the elite, but 1 mean the elitein all

sections of soclety . . .

SHRIK, N. TIWARY (Bettish) : The
hon. Member himself was a member of the
Palanning Commission. Why did he aot
take up all these things at that time ?

DR. V. K. R, VARADARAJA RAO¢
I am surprised that a senior Mewber Hin
my bon. friend should put this fype of
question. Tmay tell him that in logie
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this is considered to be s very great falia-
ey, pamely to entertain such doubts. ..,

SHRI C. SUBRAMANIAM t The hon,
Member may ignore the interruption,

MR, DEPUTY-SPEAKER : He may
ignore it.

DR.V.K.R. VARADARAJA RAO: ]
should have thought that such senior Mem-
bers like my bon. friend would have
known it. As to what I did and what1
did not do as a member of the Planning
Commission, I can tell my hon. friend
about it in private, not in the House.

MR. DEPUTY-SPEAKER : That
not relevant.

DR. V.K.R. YARADARAJA RAO: I
wigs sying that all this could be done only
if the proper lead was given by the clite,
in terms of life and oonduct, life and con-
duct, not speaches, not slogans, not posi-
tions in legistative attitudes, but in terms
of life and conduct rather than merely in
terme of technical improvement and finan-
cial manipulation,

1 konow that something s now bemng
done to improve the techaical efficiency of
planning in India. I have no doubt in my
nnnd about it. That 13 a good thing and a
fine thing. But financial manipulation is
slso going on, and that is ot a good thing
and that is not 8 fine thing, But these two
things are not going 10 solve the problem.
The problems can be solved only if the
proper lead is given in terms of life and
behaviour on the part of the elite. What
is neaded is a vestoration of the Gandhian
outlook, not the Gandhian methods, not
the Gandbian industry, but the Gandhian
outlook, the avoidance of disparities
betwean the top and the bottom, the ban-
ning of conspicuous consumption, effective
ogitings on incomwes and expenditure, and
willingnees to share poverty if necessary,
2ot to becoras absolutely poor but willinge
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nes to share & cactain messipe of poverty
for a generation and the giving of testh snd
strength to the forces of wooial and a0~
nomijc change.

As the Prime Minister pointed out, the
empiloyed have a responsibility to the une
ompioyed, but I shall add, the propertiod
to the propertyless, the educated to the un-
educated, the advanced regions to the back-
ward regions and the top three deciles of
the popnlation to the bottom three decilea
of the population. We want targets in
terms of employment; rise in the level of
living of the poor or the bottom three deci-
les of the population and a production
sufficient to fulfi) these targots, radical
social attitudes and technical efficiency in
economic operations are the need of the
hout,

Perbaps, we are trying to reach one of
the two, but not the other. Unless we have
both, we are not going to succeed. And
Government alone cannot solve the pro-
blem of Garibi Hataa. The people have
to co-oprate in positive way and not just
by voting in elections. This needs Gan-
dhian standards of consumption and moti-
vation at the top. And I suggest that this
is a field where both attention and action
are redurred, and 1 hope the Planning Min:-
ster will reveal Government’s thinking and
policy on this subject when he replies to
the debate

PROF. MADHU DANDAVATE
(Rajapur) * Was the Professor referring 1o
Indira Gandhi or Mahatma Gandhi?

DR. V.K.R. VARADARAJA RAO:
Of course, to Mahatma Gandhi,

PROF. §. L. SAKSENA (Maharajganj)
The Mid-Term Appraisal of the Fourth
Plan is an illuminating document. 1 was
glad to hear the speech of the hon. Miniater
which was & brilliant one,  There ave cer-
tain achiovements to bis credit. e said
that the size of the Plan has incroased. But
after devaluntion, 1 do not know how far
itisa real incremss, I also welcome the
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ban 0o Sverdralti becwuse it wes not fair
that dlaciplinacy sieps were tiot taken aga-
inst those Stated which took overdsafts aud
those States which did ke overdrafts
benefited.

1 am very happy that they have stopped
fmports of subsidised foodgrains which
was very bapeful to our sgriculture. But
cotton import consumes about Rs.98 crorea
of our foreign exchange. Then there is
import of ofiseeds also. We can produce
these commodities and their import should
stop. Then we import steel, fertilisers and
non-ferrous metels, petroleum products,
Al these are a drain on our economy.

i do feel that we coukd improve our
position In repard to agricultural produce
by better planning and better irvigation,
but we have not given attention to it We
can casily increase our production in these
spheres if we go out forit,

As regards steel, what 18 very disappoimn-
ting is that though we have giant steel
plants, we have to import steel.  The ease-
nce of a socialist economy is that we must
have surpluses from our national projects.
But it is a very depressing picture that is
presented by these big projects as we are
losing in all of them. I hope the Planning
Minister will appoint an action committee
to look into this and the committee will
see to it that the investments in these steel
plants glve their return and these plants
really show surpluses and not deficits,

1 am very happy that attention is now
to be given to education, health, water
supply, housing and so on. But the amount
provided for education is too small. The
sum of Rs. 125 crores provided is a paltry
sum, Under our Constitution, we are
committed to providing free and compul-
sory education upto the age of 14 years
within tn years from the commencement
of the Conatitution, that is by 19680, We
are mow in 1972, 1 ihink this is one thing
1o which the highest priority attention
shopld be given, 1If we open as many
wchools as pogsible for this purposm, we uot
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only provide educetion to the young boys
aod girls but also solve the problem of edu:
cated toeniployment o sokod extent, 1
hepe special efforts will e mnde townrds
this end and more moriey will be aflotted
for this purpose,

As regards health and family plaaning,
there are some defects in the programme,
In my district of Gorakhpur, there was s
camp held recently for one month, Dur-
mg the course of sterilisation operations,
13 persons died. 1 can assert confidently
that at least 75 per cent of the people who
were sterilised were above 60 years of age,
and work of the administration in the en-
tire district was stopped, and every Govern-
ment employee from Patwari, Lekhpal,
Regstrar, Kanungos, and Tehsildars to the
S.D.0.s all were busy hunting pecple for
the sterilisation operations on point of
severe punishmeats or hope of promotion.
All work of the administration was stop.
ped during the month. No other work
was being done. The result was that peo-
ple were forced to undergo sterilisation
operations. (Interription) 1s it good? It
makes the people detest family planning,
and more people will not come forward
hereafter for sterilisation. What is done
now js, they are given baits, Rs. 20 or
Rs. 30 for each sterilisation, Is that what
you want? Ithink those who want to get
sterilised shonld come voluntarily. In fact
1 think that you should not use¢ the whole
government machinery in order to promote
family planning. There is a separste
department for it.  They should do i,
Why shouid the district magistrate, the
SDMs, the tehsiidars spend all their time
during a whole month, in this work? No
other work was done in the tehsils or in the
districts during that menth. Naturally,
there were some cases of death, because
they wanted the peoplo to get themselves
sterilised, not oaring for their state of
health or proper nutrition, proper medicat
treatment, proper provision for after-care
apd all that, What s the resulf? The
result has been that there has been & vary
big setback for family plauning in the diy
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meﬁum»hm:m unemployed.

bereafiét. 1t was waste of money. Fur
ﬂ\c.“mllhlﬂm should really be per-
formed on people who belong to the proper
agegroup. What is the use of steritising
mhqhomsoormmolm? if you
ordir 'an enquiry, you will Sind'that more
mulhbenumbuof people who were
ster! ‘were above 60 years of qa 7 feel
that the family planning programme should
be prooeeded with properly and the money
aliotied for it properly utilised” tnd not
wasfed. Now, it is only & waste of money
If jou try to sterilise people of 60 and 70
years of age.

Y IR

Then, you have said that the money
witl be spent on labour welfare.”* So far, I
feel not much has been ddné in that respect.
In fact, they are the rhost susceptible but
neglected sections of society. ' 1 find ‘that
fn your speech you hidve held 6ut much
promise, and 1 hope it Will be fulfilled.
But rising prices have made the ‘condition
of lubourers worse, .

MR. DEPUTY.SPEAKER 1 The hon.
Member's time is up.

PROF. 8. L. SAKSENA : About major
and minor irrigation projects, I am happy
about one thing, . You. have. beld out the
proanise that the States have got one single-
party rule, the problem of major Irrigation
will be solved by resolving inter-State river
disputes. 1 hope.that the neceasary cfforts
will be made in. that direction. About
minor irrigation, 1 feel it needs to be exten-
ded very muchy,

MR. DEPUTY-SPEAKER : Please

conchads.

PROF. S. L. SAKSENA : The biggest
prodiem s that of snemployment. Unless
yoti solve this problem, nothing good can
happen. 1 hope that for this it is necessary
that not okly jobs but land must be distri-
buted propetly, and there must be progress
in educxtion, and many more schools smust
te openéd which can provide employ-

MR, DBEPUYTY-SPEAKER : Shri
Vankatasubbaiah sbsent. Shrl Vikram
Mahajan,

SHRI VIKRAM MAHAJAN (Kangrajt
Sir, the object of the five year Plans bas
been to raise the condition of the weaker
sections of society and put the country om
a stable footing, to meet the demands
made by the people of the country aad to
remove poverty,  That is what we are
aiming at, and these are the basic
objectives.  The objectives i3 to see
that we develop so fast economi-
cally that the want whiich is so much ia our
country is removed, From this point of
view, we have to judge the Plan.

15.44 Hrs.

[Sur1 K. N, TIWARY in the Chair}

Now, the Ministry has given an appr-
aisal of the Fourth Plan and it has given us
the relevant data to show that we have
been fulfilling the objectives to a great
extent, and in certain cases what they
anticipated has been exceeded; they have
dono beiter than what was anticipated,
For example, the resources which they
have raised are more than what they had
anticipated.  The size of the Plan has
gone up. They had planned for & smaller
size, but it has gone up by Rs. 815 crores
and so forth. So, I wili not dilate much
on the achievements. 1 would only like
to point out certain shortcomings because
that would help us a little more,

The basic difficulty that we are meeting
with is the growing unemployment. As
every year passes, the number of unemps
loyed is going up in spite of every offort to
find sources of employment. That Is one
shortcoming which we are facing, Tiw
second ia that the population i going up.
Though our argicultural snd indostriat
productioi has gone up, yetthe populs.
tion increass bas beaten all our siforts to



ofivial michinery were being wsed, he sald
we should put a stop to it.  On the other
hand, I submit that the time has come to
find new methods of stopping this popula~
tion growth rate in our country. There bas
to be some sort of coercion
introduced to ece that this e
slows down and the population
does Wot multiply to such en extent that
all our efforts are set at paught by this
growth In the last ten years population
has gone up by more than ten crores, but
the economic growth has not been  comm-
ensuraste. Tt resuit is that in spite of our
four Plans, we dte 5till where we were at
Jeawt so far as the conmmon man {s concer-
nell. For example, when Iwasin my
cohstituency in December-January when
the snow was failing, Isaw farmers with
tattered clothes, shivering. This is in
1972, in spite of twenty-five years of free-
dom So, Isubmit that we have to meet
this problem from this angle. 1 would
request the Minister and the planning
Commission to find out & way of reducing
the rate of growth of our population, We
have teied voluntary 'methods, and 1 think
that they should have courage enough to
say st the time has come to introduce
some sort of coerclon by way of legisla-
tion, I they keep on walking on the
sse old peth, pomibly the Fourth
Piah, the Fifth Plav or the
Sixth Plan will mest with the same
fate which the previous ohes have met
with, because in spite of the growth in the
economy and inorease in production in the
inSustiin] and sgricultural sectors, the
populition his beaten us In every respect,
autd the visen the por caplia Incotne has
betn viry nomdsal. 'So, while keeping
op taliltlg preductionh, we should %t the
sainie'tiime sde tiRit the growth o popme
fa¥ion 't haited or iestowed Uown so that
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those who are bora ate given & falr deal by

with & proposal of introducing sonie sbet
of compulsion to see that this growth doos
not set at wavght &l onr economic
progress.

Secondly, the Planning Commisgton has
again gone on the same besten track so far
as employment aventes are concerwed,
They have laid conphasis on the jobs to be
provided by the Government basically, or
i colisbosation with the public seetor.
They have forgotten that it is 0ot possitsle
for the Government or the public sector to
provide jobs for every studest or young
man who comes inthe Beid. A way bas
to be found out to give him encoursgement
to start his own small unit which can ena.
ble him to stamd on bhis owa legs., Wou
have to catch the young man, the student,
right in the sohool or coliepe 50 fhat on,
coming out of the educational institution
he does not go straight to the employment
exchange snd ssk fora job., You hawe
not made any effert in this respect. The
result has been, in spite of four pluns,
unemployment has been going up. You
have only said, *We wiil help in setting up
s0 many umits. We are going to provide
30 many jobs”. This will not solve the
protilems, This will only put us al} in
difficilty. Bven if you provide employment
in this nmanoer, you will give a new
citizen just Rs, Sor Rs.6a Uay. This fs
not going to raise his economic standard
or solve the country’s problem. You have
to bring lowclass of citivens who can
corge out and on their own taks up new
professions, start mew units, etc. You
can do it only by a new system of plaue
ning. 'You should eatch the siudents ia
the sthools and colleges, teach them mew
professions or techniques, teach them how
to make radios, wireless sets or how to run
amall dairies ¢to,, and give them requishe
finance g0 that whea they come qut of the
coflege, they do not go to the employment
exchange direct but set up thlr own wmits,
This is the way In Which you can ton
certaln extent mest the uosmploymient
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problem, Qtherwise, you are going to
add 0 the already huge number of bnemp-
loyed & new crop avery year,

For the last two years, in my constitu«
ency, every boy who comes out of the school
after passing matric, does not want to work
oa land but wants some job gs a chaprasi
or LDC or something, because in your edu-
cational institutions you have not taught
them to respect self-labour and doing work
with thelt own hands. The result is, they
all want white-coliared jobs. Therefore,
the Planning Commission should change
its approach and persuade the State
Govérnments to draw up a plan which can
give the young generations a new source of
employment throngh self-reliance, so that
when they come out of »their schools and
colleges, they can open some small work-
shop or take up other professions on their
own rather than seek Government employ-
ment. Otherwise, on your own you cannot
provide emiployment to all the new young
mea who are coming out of the schools and
colleges every year and to those who are
already unemployed.

80 per cent of our population in India
1ehes on fand., With every passing genera-
tion, land holding s getting smatler. 60 to
70 per cent of them have less than 5 or 6
acres. If there are 4 sons, in the next gene-
ration, each son gets just 14 acres. The
Plagning Commission bhas so far uot
suggested any legislation 0 preventit A
holding of 13 acres puts you on starvation
fevel, The Planning Commuission shouid
persuade the State Governments 10 puss
legistation to prevent fragmentation of land
holdings below an economic uuil, Thuse
who are taken out from agriculture should
be given some financial help to stari small
units.

1t was amusad to 1cad a small note by
one of the Planming Commussion  members
saying that the yield in the agricultural
sector is upto Rs. 6000 an acre. I do not
know whethar he ever farmed gny land, I
cari bring thousands of people o the

"+ APRIL 6)49732

4 il

Mid-term Approssal (M) 156

Planning Commission who ars willing
hand over their Jand for half of what was
suggested by that momber of the Planhing
Commission. This i¢ not the way planting
is done. 1 wish the Planniag Commission
starts a farme, calculates the cost of farming
and then formulates the plan

I would also request the Planning
Commission 10 persuade the government to
seo that the agriculiura] sector is givena
{air deal. The levy which has been impos-
od on fertilizer 18 going 10  injure the small
farmer and not the big furmer. lastead of
a levey, the Planniog Commussion should,
on the contrary, try to persuade the govern-
ment to give subsidy, so far as fertiliser
meant for small farmers who own flve acres

or less 18 concerned.

SHRI PRIYA RANJAN DASS MUNbsI
(Caicutta South) : Sir, when X rise to speak
on this occasion on the importance of plan.
ed economy and the issues related to the
Mid-term Appraisal of the Fourth Plan,
{ do not like to go into details because the
time 15 100 short. 1he suggestions and pro-
posals of the Mid term Apptainal un the
Fourth Plan and the speech delivered  ves-
terday by the hon Minister of Planning,
Shri C, Subramantam, whie moving the
motion highlighted some of the specific
problems and our acluevements also.
Today I heard the speech of our Minister
of State for Planning, Shri Mohan Dhara.
Though 1 am not frusirated to hear his
speech, I must say that 1 am unhappy
because planning {8 such an importans
thing and the Minster in charge of Plann-
1ng is also a very important man. So, apart
from referring to the emotional concept of
planning, he should come to the realistic
value ol planning and the achievements so
far.

The Minister expressed an opinjon on the
socialist form of society and he promiged
a fair dea! to the working class and the poor
peasantry, 1 do not understand why only
tent per cent af the means of production are
undet the control of government, under
the conizol of the public sector, and the
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rogt hmwéthgmm# of the government.
T want the Minister to satisfy the House,
and the Planning Ministry particularly
should satisfy the psople of the country s
to what are the specific steps which they
propose to take $o cure the diseass, by what
time and in what respect.

1 have gone through the report in detail.
It only clarifies the problem——these arc the
problems which we have to face. Today
the people are not interested in knowing
what are the problems or what are the
difficulties. They want quick action and
quick results, Whenever the question of
planning is discussed, be it on the floor of
the House or inn a seminar, | have always
nottced that the intellectuals try to confuse
the nation or the people with more pro-
blems. They try to hughlight the problems
rather than their solutions.

To give one example, there are many
problems all over the country, in different
States, like health, education, irrigation etc.
‘The Planning Commission has to specify
the stems which should be given priotily.
it is a matter of regret that even today the
Planning Commissior has not identified
which matter should be given first priority
and which second priority To give a con-
crete example, Bihar and Bengal require
irrigation immediately. The State of U P.
also requires this but they also require
immediate expansion of industries in
different z>nes. The Planning Commission’s
suggestion to the State Chief Ministers'
Conference is just to collect reports and
basing on those reports to design some mo-
del which wou'd bs assigned as the task. But
not even titl today has it been decided as to
which State should be given which specific
task for a particular year, month o1 time.
Ifwe could do so and concentrate our
whole energy on that specific task for that
year or month, the people could be satis-
fied that a major portion of that problem
or at least hdif of that problem was solved
aud the rest wi couid take up on  the next
occasion. ‘
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But what do we do? Weses that we
are suffering in health; so, primary health
centres should be increased, We see that
we are suffering from lack of irrigation; eo,
irrigation should be given. We coltect all
the documents and papers, jumble them up
and go through it. Ultimately, we find that
we have developed some things 1 per cent,
some other things 2 per ceat and we make
that an average annual growth of the
nation Butthe demand of the nation,
the demus~d of the people, in particular
sectors 18 neither compietely met nor parti-
ally met which could make the nation pro-
gressive. .

I lay specific stress on the political imp-
act, the economic impact and the social on
cultural impact on the Plan, Whernever
we discuss about the planned economy, we
go into details of the economic section---
the financial capacity, economw indiscip-
Iine ete. | was very glad when Shri Dha-
via, the hon. Mmuster, told us today thdt
we should not always think on natrow
parochial basis but we should think rather
on the national basis. It is very good. But
unless the Planning Commission considers
the entire social, political and natjona!
objective of the country, the approach of
the Planning Cimmission cannot be cor-
rect,

The Planning Commission suggested
sonie specific ptogramme and the Planning
Ministry tonk some brilliant steps after the
Plan holiday and we are developing. There
is no doubt about it. But during the four
years from 1967 to 1971 we have seen in
all the States that the main reason for the
lack of annual avorage growth Is not eco.
nomic indiscipline and social teasion but
political instability alto. There lies the fiest
problem. Because of the people’s support
or participation i democracy we have
overcome the problem and political stability
has corde Now when we are stable we have
to make up the gap, which ws Have faced
during the four years of' politital tﬂfﬂgﬂ.
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in our annual average rate of growth. But
when we were stable, immediately we had
to face some more problems like the war,
international problems etc., which we
thought we should take up in the other
years. In the mean time we could do no-
thing. We give our idea but they could
pot materialise. If we could make up the
gap, that we have already had in the per-
iod of instability of four years, within one
year and take further steps for the latter,
then the country can be in"a stable econo-
my. But if we take into consideration
the gap we have already had and the things
which we would like to do more and com-
bine them, we shall see after one year that
we could neither make up the gap nor in-
.crease the rate of growth which we would
like to do.

The economic impact of the Plan is
one of the important things. Our Minister
rightly suggested how to control the high
prices of commodities. That example is
very bright but I will give you one example.
In the village, the village peasant produces
poiatoes in the season and sells them at
four or five annas a killo to some pecple of
the locality, the storage man or the midd-
leman, because he has immediately to coll-
ect money for the seeds etc, which he had
purchased 'through loans from other per-
sons. But I have seen that the entire stock
of potatoes is stored in cold storage by
‘some mahajan, middleman or business-
man and the poor peasant had to take four
annas a kilo as his return. During rainy
season, ‘the poor peasant has to purchase
that potato for his own consumption for 1
rupee a kilo. I asked him what is the
problem. He told me that the problem is,
if the poor peasants are given an opportu=
nity to store the entire potato, all their
share, in the cold storage, they can sell it,
procure it and send it to the market. But
the sacial problem is, apart from the legal
side, apart from the planning approach,
that it cannot come into practice because
there are certain persons who immediately
take it when they give loans. That is the
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social problem. Unless we solve it, we
shall have to consider'the legal aspect with
the local authorities. So, the decenfralisa-
tion of power and decentralisation of pla-
nning should be done. It should be a
planned economy at district level and at
local level.

Another aspect of the planned economy
is its social impact. The Planning Minis-
ter has rightly suggested some of the achi-
evements in industry, agriculture, etc. and
also of our shortfalls. But the main thing
is how the nation is marching towards
development. The Minister of State for
Planning gave an example of the H. M. T.
and showed a wrist watch to his American
friend while talking about the progress
made in this field. He also quoted an
example of the Hindustan Antibiotics, etc.
It is good. But the progress of the nation.
is not icentified with the achievements
which can be placed before the House.
The diminishing returns, the tremendous
degeneration of society, are one of the thi-
ngs which should be taken into considera-
tion. It is a fact that we are raising the
number of universities, expanding educa-
tional facilities for the masses of the coun-
try. But it is also a fact that as soon as
there is a rise in material development,
there is a rise in the number of liquor
shops, there is a rise in mal-practices and
corrupﬁon within the framework of law.
That is also happening. It is where the
nation and the Government are not taking
serious steps. Ultimately, the people lose
confidence to pursue in the democratic
movement and to participate in the social
transformation because they think it is just
a hoax or some sort of exploitation. If
the Planning Ministry takes these things
into consideration which do not come in
the sphere of material development, then, [
think the entire concept of planned econo-
my can be a success.

I do not want to go into details. The
time at my disposal is very short. I would
only say one thing about unemployment.
The Planning Ministry is not correct to say
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because as they are confined the people
are confuscd, that the problem of usemp-
Joyment cannot be solved with incresaing
popalation. 1 believe, stil! with the man-
power and natural resources which we
possess specially in the hill arcas and in
the negiected areas whete the iand s not
utilised with scientific and technological
developments, if they are properly used,
and if wo have a separate plan or a sepa-
rate planning bureay, I think, some people
can find new avenues of employment in
these pluces other than general employment
opportunities :n factorics or white-collar
jobs

With these words, 1 support the Motion
and hope that with a new approach of the
Planuing Mimster, the problems which
have been highlighted in this debute would
be solved very soon within the term ol
this Parltament so that after the teim of
this Parliament s over, after four years, at
least we can go back to the people and
show thiem that some of our commitments
made to them have been honoured,

L.astly, bureaucracy has been tho head-
ache of the nation I believe, the Planning
Mister will suggest 1o the Chief Ministers
that whatever mught be the governmental
activittes, before they join the woik, they
should read the manifesto of the party n
power as to what they have commutted to
the people and they should put both their
body and mind, brain and intelligence,
into that so that they can dentify the
governmental programme and follow it up,
Otherwise, political approach of the
Government would be, quite different and
the clash would be evident.

SHRI R. D. .BHANDARE  (Bombay
Centraly: Mr.  Chairman, Sir, I
congratulate  the hon, Ministers
for Planning, both the  Mmisters,

for giving usan opporiunity at least to
study and gay something on the Fourth
Five-Year Pian by way of appraisal. It isa
curioys fmct to reflect upon 1hat we are
dealing with the Mid-Term Appraisal of
the Fourth Plan withoist getting sn oppor-

tunity to study or debate the Fourth Five
Year Plan tsell. Tdo not blams the
Minisier for Planping because he had
placed the Fourth Five-Year Plan on the
Table of the Houee, but for want of time
or pressure of work we could not discuss
the Fourth Five-Year Plan at all, .

SHRI C. SUBRAMANIAM Because
you did not give priority to this.

SHRIR. D. BHANDARE : We tried,
but 1t was not possible.

Therefore, I have said that it 18 a curious
fact to reflect upon Without examining the
Fourth Five-Year Plan, we are now trying
to understand the performance of the
Fourth Five-Year Plan, and that too, the
mud-term appraisal of the Fourth Five-Year
Plan Since bath the Mnistess were npt
responsible for the Fourth Five-Year Pian
and since a number of members must have
dealt with this mid-term appraisal of the
Fourth Five-Year Plan, 1 do not want to
be criucal.

Today 1 read in the newspapers that
the preparation of the Fifth Five-Yeat
Plan has been undertaken and the work 15
going on.l was happy to read it In this
connection, ! would hke to suggeat that
two types of machinery are required for
the purpose of success of Plan implementa-
tion. One 1s the formulation of the Plan.
The formulation of the Plan will be based
on group studies n the Yojana Bbavan.
But the question is this : once you prepare
the Plan, whose reapnosibility 1 1t to imple-
ment the Plan ? This appramsal gives us
the idea that programme was chalked out,
allocations were made .

SHRI P. VENKA1ASUBBAIAH
{Nandyal) : Targets are fixed,

SHRI R. D. BHANDARE : Targets are
fixed first, Allocations were made but the
moneys were spent on items other than
those included in the Plan. Therefore, an
effective machinery for implementing the
Pian, . both st the Staie level snd at the
distriot level, st be devived. How the
Plapning Minister will do it, 1 Jegve it o
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his  tngenmty. But fthis  is absolutely
necessary. { need not give (tlustrations.

fo every five-year plan, some ursmu?
fised for betterment of the downtrodden,
the under.privileged, or to use the hack.
neved term, small farmers, margmal
farmers, and landless labour Targets are
fixed but mouteys are never apent on the
causes for which they were allotted, This
is the first point. I need not claborate
on that Both the Min{sters are quite aware
of the fact that allocations are made but
moneys are not spent on those items
at all Therefore, the necessity for the
machinery for implementing the Plan, 1
would 1;ke to raise the question whether
1t 9s soctal planning or economic planning,
planuning for economic or planning for
social improvement,

SHRI P YENKATASUBBATIAH ,
Socw-economic planning

SHRI R D BHANDARE : That will
be too high, rather on a tugh plane that
may be made 1 know these hackneyed
phrases —soc10 economic or politico-econo-
mic. But, [ would like to ask the Minister
for Planring whether arrangements for
drimking water 1n the villages have been
made or not and why In a number of
villages and that too, 1 the villages belong-
ing to the Backward Ciasses, provision for
drinking water has not been made at all.
Montes are allotted When Iwas in the
State as Loader of the Opposition, [ hap-
pened to visit the places Different pluces
werse shown and a number of villages, to
my great surprise and shock, had no pro-
vision for drinking water atall If I am to
elaborate the pomt, I may explain—this s
a fact known to you and to everybody -~ in
every village, there are two villages, one
village occupied by the Suvarnas and the
other vitllage occupied by the Members of
the Schaduled Castes and the Sheduled
Tribes. Now provision is made for the
drinking water but in the village ccoupied
1oy the Backward Classes and the Scheduied
Castos, the sfiocations made for the drink-
fng water were nover utilised but used for
some other purpuse. This is one aspect.

Y
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Another aspect so be told to the Houde
fs that 1 was shocked when I hoard wheén
we were just taking stock of the situation,
that a number of villages which are electris
fied or electrification work has been carriod
on in a number of villages—1 must thank
those Governments for making arrange~
ment for electrification of the villages but
could you belhieve that n a wvillages where
clectrification arrangement has been made,
the bastees of the Scheduled Castes have
been meticulously avoided?

AN HON. MEMBER : They get priot
11es.

SHRI R.D. BHANDARE * For exclu-
sion, They must have been given priority
for exclusion The hon Mister for Plan-
ning s qaite aware of thiy lact and, there-
fore, the Planaing Commission decided 1o
pive more weight and attention to this
aspect and clectricity would he provided
for those villages occupied by the Scheduled
Castes. 1, therefore, say that planning
must give more attention so that this
aspect could be reflected 1n the formulation
of the social planning. Our country » a
country of villages and large masses belong-
ing to the Scheduled Castes hive m the
villages. But, our planning has always
been based on the economiv determination,
a hackneyed term taken from the language
uged o the westerto countries. Here,
Indian society is based on social determi-
nation. Man 18 placed and his position
1n society 13 decided and hys status 1s deci-
ded according 1o the community or the
caste m which heis born  In that sense,
the Planning Commussion has nevet taken
up this aspect  Some allocations are made
for Social Welfare. Some allocations ere
made for Drinking water schemes, But
these allocations and programmes are not
getting implemented. Iwould like to
suggest that Planning must bave social
bias instead of coonomic, We should have
proper socis! base for building oursives,

Only one guestion | will ask and then
conclade. There buve beon vast disparities,
huge economic disparites, The gaff is
increaning between the sich and the poor.

b
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wonid therefore like that the Planning
Commission muat decide &s to what shoald
e the gap in between the rich and the
poot. How is this disparity to be removed?
What is it that should be done concretely
to remove this disparity? What thould be
the range of an indjvidua! income, the
income of the individual as such, the
income of the family and the income of
the richer classes? It is this which ought
to be decided first. Let them decide on the
critena for determining or deciding as to
what should be the range of an individual
mcome; let them decrde what shauld be the
ceiling on the income of 1he individual and
the richer classes Let them decide  what
shouid be the difference 1n between urban
arca and 1ural area

Sir, [ have been hearing ever since 1
came to this Parliament that monopolics
will be curtbed  Fverybody would itke to
talk of monopolies. But, have the Plan
ning Commission, have the Government,
tried to curb monopolies 7 My own answer
is, 1t 15 doubrful. Regarding price wage
policy of the Goversment, have they
thought out what should be the price-wage
policy of the Government 7 This should
also have been decided once for all

Sir, | need not tire you and my tume 1
up. Otherwise I would have dealt with two
chapters, chapter on Unemployment and
the chapter on Education. Sir, do you
believe that ever since we got independence
aur {lliteracy has been incteasing ? Do you
behive thus fact ? There are more 1lliterates
in our countiy today at the end of the third
five-year plan, or even attheend of the
mid-term appraisal of the fourth plan than
what we had at thetime of our indepen-~
dence, There are more illiterates now;
illiteracy is increasing, not decreasing.
There have been more fallouts and wastages
in education. ‘There are a large number of
fallouts in the second, third and fourth
Standards of education.

Thetefore, Sir, this gquestion of um-
emplayment  and  this  guestion of
education must be studied in  their new
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aspects,  aspscts  which  will sive
us pride that our country is making

progreas. 1 am not deriding whatever
progress has been made. There is no doubt
that because of Planning, our country has
made soms measure of progress. There
are certain factars like drinking water,
electricity, housing. These are our pamche
sheel, First ic housing, then health, educa-
tion, food and ghelter . ,

AN HON. MEMBER : Clothmg . .

SHRI R. D. BHANDARE: I am
thankful 10 hon. Members who are prepar-
ed to coriect me, in whatever mistake [
commit Eveiybody 1s thus aware of these
things, and this Panchsheel has been impre-
ssed very much on the minds of this House.
And yet we are helpless in implementing
this Panchsheel

With these words, 1 thank the hon.
Minister again for allowing us to have =
discussion on the mid-term appraisal of the
F¥ourth Five Year Plan.

SHR1 p VENKATASUBBAIAH
(Nandyal) . Adkyaksha .. .. I am speak~
g 1in Tejugu. You may kindly excuse
me ..

AN HON. MEMBER : Why in Telegu ?
He can speak in Enghsh.  (Iwerryptions)

SHRI P. VENKATASUBBAIAH : At
the outset, let me congratulate and compl-
ment the Planning Minister fer the very
candid and frank appraisal which he had
made while introducing the motion in this
House, Very rarely had I the experience
of a Mmster coming forward and placing
the facts before this House for considera.
tion, so {ar as the targets achieved in ihe
Five Year Plans were conoerned.

While outfining the Plan achievernems,
it has been stated that though the national
income has gone up, the indusirial growth
rate has teen less  than that of agricultaersl
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peaduction. Agricuitural production has
gome up to the satisfaction of the conntry,

MR. CHAIRMAN : The hon. Member
may resume his seat for & minute. I find
thiat there are still more than 12 Members
on the st to speak, I do not think that the
hon, Minister wants that each should take
anly four or five minutes on this important
sgbject. I do not want the House
should sjt without potice after 6 p. m.
When the time is fixed already, generally
we should stick to 1. Therefore, what is
the pleasure of the House ? T would like to
know whether the hon. Minister should
speak tomorrow or today.

SEVERAL
Thmoirow

HON. MEMRBRERS :

SHR! RAJ BAHADUR. The Hon.
Speaker had decided that we should fimsh
this debate today.

MR. CHAIRMAN : 1 did not khow
about 1t

SHRI RAJ BAHADUR : It was deci-
ded earlier Anyhow, I shali go and seek
his permission if he 18 here, and then 1
shall speak to you.

MR. CHAIRMAN . 1 did not know
that he had decided like that . . .

SHRI RAJ BAHADUR: We can
certainly ask him to recopsider it It
not a ruling.

MR CHAIRMAN : Allright, 1 shall
swhit instruttiona from the Hon, Speaker.
8hri P. Venkatasubbaiah may now
continue.

SHR1 P. VENKATASUBBAIAH : |
wat saying that the raie of growth in agri-
cultural peoduction bhal gone up. Buat
there has boen a sharp decline in indue-
trigl growth, The spiritin agricultural
production hus bean brought about by the
Plansthst had been drawn up by Shrf C.
Subramuniam when he was the Agriculmre
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Minisitr, and the impact of the
green rovolution has been felt by us and we
have attained seif-suMiclency and self-
relisnce so far as foodgraina are concarned,
and it has also given a tremendous boost
and aiso a psychological digaity to us, and
we need not import foodgtains any more,

But coming to the sharp decling in
industrial growth, we find that sll pur
Plans had been frustrated from the time
of the inception of these Plans. [ had the
experience as the Chairman of the Bsu-
mates Committee how bureaucracy in league
with the big capitatists had been cornering
all the ndustrial licences as a result of
which industrial stagnation has come 1nto
the economy So, an honest attempt has
to be made to see that industrial growth 1»
accelerated so as to keep pace with the
growing needs of our people. While
Agricultural production s the infra-struc-
ture of our economy, industrial growth s
going to be the super-structure. Growth
m these two sectors must be kept in pace.

There have been many distortions in
our Plan. For mstance, see the sorry
spectacle of sugar producuon and sugar
prices. While there 15 a gint and over-
production of sugar, the price of sugar
has gone up considerably. Also with regard
to coiton production, as the Planning
Minister said, we are importing cotton
worth Rs., 98 crores a year. But this year
cotton prices have crashed and agricultyr-
ists are in great difficu'ty. They have
produced cotton, but there is nobody to
buy. In some other sectors, the same
distortions can be seen. Take, for instance
the mineral-based industries. They are
not working to capacity. I bhave come 10
know that minerals are not carried to the
industries. The railway ¢omosin. There
is no adequate supply of wagons. At the
railway stations or at the pits, huge quanti-
ties of munerals are being stacked. There
ig some lack of oco-ordination. Thess
distortiosis bave to be corrected before we
ten g0 in for further jmpeovemwat in
produktion, :
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Another importgot factor is resourcen
mobilisstion. This, as the Planding
Minister has said, in scoslerated. More
than this, 1 would point out there is a
buoyancy in the cconomy, a3 Dr. Rao
has pointed out, This is not due to the
fact that prople have suddenly become
rich and are contributing by way of taxes
10 the Central Government. But the great-
est asset is the psychological satisfastion
aniong the people that here is & Govern-
ment which is sincere in its attempts and
is serious about tmplementing its programe
meés and policies. This is the greatest
assct 8 Government has got; I  hope it will
not be frittered away and the Plan targets
left unachieved.

MR. CHAIRMAN The hon'ble
Speaker has been consulted. If the House
is prepared to sit late by half an hour or
so, we can accommodate all the speakers
and the Minister can also reply today.

SHRI C. SUBRAMANIAM : | may
not be in & position 1o stay late because
of some other cngagement.

MR, CHAIRMAN : In that case, I
wiil call upon the hon. Munister at 5.30A.M.

SHRI P. VENKATASUBBIAH : Whep
1 wpeak of resourco mobilisation, I would
request the Planning Minisier 10 goe that
there is a national scheme of taxation.
Resource mobilisation does not mean that
we should suck away whatever saving the
people have through tax.

16.33 s,
{Sur1 R. D, BHANDARE in the Chair)

In this context, a sinister role is played
by black money in this country, It is
adversely affecting our economy. Some
steps have 1w be found (o unearth it and
bring it to the surface.

It may look unny to say that here 1s
lrge4isie ciroulstion of counterfeit currency
in the country, Many a time gQuestions
were gukod in this House. The Goverament
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doos not seemt to be very much awate of
this circylation and how itis having an
adverse offect on the economy,

The third point is with regard to regio-
nal imbalances. 1am afraidf if the admi«
nistrative machinery does not take stock
of this situation and reorient its thinking
about tackling it and removing it thege
imbalances will continue to grow. There
would not be much of help to the back-
ward areas. For instance, this 10 per cent
subsidy to the industries set up in the
backward areas isa good idea, and it hay
been taken up very well by the people.
But i its actual implementation the small
entreprencur is finding it impossible because
of the red-tape and also the hostile attitude
of the Governmental machinery to set up
any of these industries, So, agdin in the
name of the small entrepreneur, these
industries are going into the hands of big
monopolists. It is also retarding the pro~
gress of industrial growth in the backward
areas.

Then, what about the role of the
financial institutions ! What is their atte
tude 7 Is there any change in their attitude
i the present circumstances of the fin-
ancial nstitutions ? 1 have to say with
great regret that there isnot muchof a
change 1n the attitude of the financial
institutions which are intended to help the
growth of these industries in the backward
aress.

Another important point is about
the social services and the Implementation
of the social objectives with regard to rural
housing, drinking water supply and also
electrification and so many other things
that go to ameliorate the conditions of the
common man, especially the Scheduled
Castes and Scheduled Tribes. Sir, even
ia the social service programmes, we have
not progressed much. Again, in ¢the imple-
mentation part of it diffichity is coming in
the way of fulfilling our targets so far as
the social servipes gre concerned, Bven to
this day, thete are many placss where wo
do oot bave drinking water eupply, and



(2 Foterth Plan

[Shri P, Venkatasubbmiab)

after 20t0 25 yéars of our pimhning, we
are not able to provide drinking water to
every village, 2nd there are many areas
which suffer on this account,

Socondly, thdre are areas which suffer
from chronic famine oconditions. We
have been formulating our plans but though
we have formulated our plans and fixed
certain targets, we are not able to do any
apprecigble work in this field. In my area,
for example, famine has become acute and
that is doe not only to adverse seasonal
conditions and lack of drinking water but
also various other factors. This also has
to be borne in mind. 1 would only suggest
to the Planning Minister o soe that the
State Governments are advised to set up
statutory bodies so far as those arcas aro
concerned, which have been alrcady identi-
fied by the Planning Commission, and to
spend the aliotted amount for the purpose
for which it is intended.

Another important factor which the
hon, Minister has made in his speech is
about the forming of a water grid and a
power grid. This is the most important
thing, and 1 hope that the Minister will
be able to fulfii this promise which he has
made to the Housg.

There is pienty of water avaslable in the
Tungabhadra reservoir, but the crops are
withering in Andhra Pradesh because of
the lack of water supply. There is a con-
tradsction; the two things are happening :
there is power shortage in one State, and
it is surplus in another State. So, industrial
growth is retarded and agricultural pro-
duction is also retarded. All these anoma-
Hies are 10 be corrected. In this connection,
1 really commend the suggestion made by
the Planning Minister t0 see that these
national grids are formed and no State
basriers are standing in the way of universal
economic growth; and this has to be taken
" into consideration as early as possible.

With regard to Arthik Swaraj and seil-
volidnce, T hopewe will goar onr efforts
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and mobilise our energies to that end, and
ynless we 00 that, it will be oo use  Sepen.
diog upon foreign sssistance. we buve 1o
develop aur own indigenous talénts 1o see
that this country attaing sell-retiapce. §
hope that the Plauning Minister has
envisaged in his Plan and he will be able
to persuade the Siate Gavermments also
and his colleagues in the Planging
Commission to sce that whatever has been
stated here, the defects and shortcomings
that have been mentioned (n the Fourth
Plan appraisal, “will be overcome and that
day will not be far off when our commit-
ments to the people are fulfilied.

*SHR1 E. R. KRISHNAN (Salem) :
Mr. Chairman, Sir, the principal objective
of planning is to achieve self-sufficiency
in food, self-rehance in industrial sector,
prosperous trade and commerce, more than
enough generation of power. and electricity
for augmenting agricultural produnction
so that the population of 55 crores of
people in our country will achieve relatively
high standaids of living,

So tar during the first three Five Year
Pians we have spent Rs. 1960 crores, 4672
crores and 10,400 crores respectively. Even
after investing such a massive amount in
the growth of the country's cconomy, the
country is still bedevilled with the scourge
of poverty, shortages, and unemployment.
It 1s not that I am saying this, but many
illustrious leaders of the country have said
this. It becomes our bounden duty to e
where and how we have not succeeded in
our efforts and also to take energstic steps
for ensuring the success of our plapning
effort. The discussion on the Mid-term
appraisal of the Fourth Plan has given us
an opportunity to do this.

The Fourth Plan outlay is Rs. 24,882
crores, with Rs, 15902 crores of outlay in
the public sector and Rs. 8,988 crores in
private sector. If we want to meet with
success in insplementing the Pourth Plan
throughout' the gtk sod breadth of the

*Ihe original speech was delfvered i Tamik
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country, itis not that the Plan should be
deawn up by experts aitting in & remote
corner of the country, in the capital city
of New Diethi, where it is not possibde o
comprehend all the conflicting needs of
States. One of the main reasons for the
failure is this sort of centralised planning.
In Taidl Nadu, the Government has set
up a Planning Board for the State and also
has set up planning committees for each
district. The Planning Manister should
make an carnest endeavour (o set up such
Planning Boards in other States also and he
should also sec that planning committees
are set up 1n the districts.

The Planning Mimster, Shn C. Subra-
maniam, as 1s wont with him, is trying to
re-orient the planning approach and to re-
organise the planning machinery at the
Centre. He invited the Members of
Parpament and ascertained their view-
points about the Foutth Plan He also
consulted eminent economusis of the
country and scientists and technologists
about the Fourth Plan. 1 would also like
to know what acuon has been taken on the
recommendations made by Tandon
Committes, which was set up 10 examine
the question of reorganising the Planning
Commission 1 request the hon. Minister
to clanify this pount in his reply.

Though agricultural production has
mamtained steady progress, the Mid-term
Appraisal bemoans that there willbe a
shortage of 4 to 7 mmilion tonnes in foud-
grains. Similarly there is likely to be
shortagos in cotton, jute, sugarcane and the
oilseeds The production 13 going to be
below the target set for them. This is an
indication thay there will be serious
mmbalance in our import and export trade.
1t is necessary that we have to adopt a new
sirategy in regard to the production of these
itemns. It bas been pianned that 3.2 eillion
hectares will be brought under irrigation
during this Plan, but 0 far only 1.7 million
bectares have been brought under irrigation.
Though the aficoation was only Rs. 44 lakhs
for misor irvigation during 19€9.70 in

Tamil Nadu, the Government speat Rs, 673
Iakhs. In 1970-71 the Tamil Nadu Govern-
ment  spent Ra, 671 lakhs, though the
aliocation was only Rs. 499 lakhs, Greater
attention 15 to be paid for bringing more
area of Jand under irrigation, Rural
clectrification programme should be imen-
sified 50 that more number of pumpsets can
be supplied to the agriculturists.

In the matter of chomical fertilisers like
phosphate. potassic and  nitrogenous
fertilisers, the target of production is not
likely to be achieved. This will naturally be
a hamper on our programme of green
revolution. The Planning Minister should
also look into the taxes levied by the
Finance Minister this year on fertilisers,
pump sets, which in conseguence * will
naturally affect food production. I would
suggest that for centrally sponsored
schemes, the Government of India should
give 509% assistance fo the Siates. Simi-
larly, the quantum of 10 assistance given
to continuing irrigation schemes which are
being implemented by the States, is not
Just. This ;method of assistance is helping
only a few States. 1 would urge the
Planning Minister to look into this question
also. I would also suggest that the State
which 1s implementing vigorously the Family
Planning Schemes should be given additio-
nal central assistance of X0% The States
Mke I'amil Nadu which have excended the
Plan targets should be given more powers
so that they can start new projects of
development. As there 1s no proper atten~
tion being pa:d to backward areas in the
States, there 18 regional imbalance. Special
attention should be paid to the develop-
ment of backward areas in the country,

While intervemng m the debit, the
Planning Minister of Btate, Shri Mohan
Dharia, was empbatic in his utterance that
there will be effective curbs s the growth
of monopolies.  But the Prime Minister
while replying to the debate on President’s
address was equally omphaticin statiog
that, only whennmore leenoes were given
1o monopoly lodukteialists who hed the
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capacity to produce, there would be indust.
sial geowth in the country, During 1970 71
93 industrisl lioences had been given to
monopoly houses,  1am unable to under.
stand the contradiction in the approach of
Mitisters so far as such important pro-
blems® of ecomomic development are
concerned. 1 would like to know which
is going to be the policy of the Govern-
iment so far as industrial growth is
concernied,

When the Government are engaged in
implementing planned economic progs-
ammes, every cffort should be made to
arrest the ever-increasing rise in prices.
When we take recourse to deficit budgeting,
we s.re foroed to fill the gap in tesources
by indiscriminate printing of notes, which
in conssquence leads 1o mflationary ten-
dencies.  This in turn leads to price rise,
nullifying the planning effort. Attempt
should be made to control the price rise so
that the common people are not affected.

The Mid-term plan appraisal candidly
accepts perpetustion of socil njustice
and inequality.  If we are keen to find a
lasting sofution to this, greater encoura-
sement should be given to amall industries,
khadi and cottage imdustries

The entire country is teverberating with
the GARIBI HATAO slogan, Unless
greater  employment opportumities are
created, how can this slogan be translated
into action? It is regrettable that a massive
employment progmamme has not been
atlemipted so far. The Planning Minister
is an experienced and capable person and
1 am sure that we will deliver the goods.
I wish to state here that he should be
allowed to be at the helm of Planning
Commission so that the country benefits
frorh realistic plan programmes,

Yesterdey my senior colleague jrom my
Party hus deglt with the issues in great
detail and ¥ request that serious consider-
ation thowd be given to the suggestions
mwade on the finor of the House, With these
words, 1 conclude,
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SHRI D. D. DESAL (Kaira) : Sit, |
would ltke to make a few obeervations and
suggestions on this Mid-term Appraisal of
the Fourth Plan. In reapect of power, 1
find we have grown in three vears from
14.5 10 16,5 million KW but this year we
have herdly added 0.5 million.  Unless
and until we put in an additions! $ million
KW every year, thers is no hope of incr-
easing the tempo of employment or
industrialisation,

About employment, I suggest that it
should be need-based and vocational.
Presently we have a large number of unem-
ployed among graduates and several other
categories, while there is acute scarcity of
vocational trainees like masons, black-
smiths, carpenters and even house servauts
and cooks. The education pattern must
Charge to meet the needs of the people. We
have about 17 crores of cattle, Whereas
when wc received | crore of refugees the
country was sagging under the burden ot
their cost, we do not carc enough to
improve productility of 17 crores of cattle
and the cost of msintaining them 1s hurt-
ing the country,

It was mentioned that in the private
sector, there is no appaisal by the public,
I would like to say, there is a system of
submitting accounts to Government as well
as the General Body and an analyss is
made in this respect by both,

As for currency, wc are annually
devaluing the currency at the rate of five
perjeent inflation,  Government should
attempt to see that the currency is revalued
upword, rather then devalyed, becauss in
short it means adjusting downwapeds the
capital. savings and the earnings to the
people.

Coming to resources the cost of collp-
ction and the gost of investment take away
a good portion of the resources, leaving
Tess as effettive,

Caming to industry, we shull carry the
jobss to the people instead of carrying the
poopie to the jobs,
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Thegeowth case in  ingdusiry this yoar is
18 percent, which s more than wiped
oyt by inBatlon,  With 80 per cent rise in
ton years ia the cost of capital equipment,
which is due to inflation, uyniass and untill
we provide for the relnstatement of the
capitsl equipment in future we will have
not only reduced rate of growth bat reduced
te of production.

We have today witnessed extra  produc-
tion in cotton and certain difSculties to
the farmers. Government can hardly take
credit for this extra production of cotton
because it has grown in places where it did
not directly help. All the same, govern.
ment s not in a position today o extend
help to these farmers, though they have
made effort and a certamm amount of invest-
ment for this needed extra production.

Coming public sector, 1t must generate
social surplues A monopoly, whether
public or private, definitely hurts the cons-
umer, thatis, the public. Therefore, the
interest of the public requires that what-
ever investment are made by the public
shou!d efficiently earn adequate return and
all the social surplus should go toward
meeting the cost of additional wealth
generating facilities that the government
proposes to have,

Coming to the several achievements that
have made, if we look minutely, even our
achievement in Bangiadesh is partly due to
circumstances.  Instead of gloatisg over
the matter and past and taking pride for
it,  weshouid thiok about it a little more
soberly and realistically.

In the field of communication, trans-
port and shipping we have s lot to make
up, particularly in shipping, Whereas in
Japan a full load of a ship of 40,000 tonnes
Srains takes threo duys to unload. In India
wo fako about six weeks, which means so
much of locked capitat and sxtra costs the
Somsumer pays. The sameis the position
in the oase of wagons,  These b 1o co.
ordinaged development of transport,

Again, what is the position in the feld
of dlectric power?  This yesr we have
added only 0.5 million kw of power genes-
ating capacity, Thersfors we have today
idle capacity in the heavy electrical engine
oering induatey. Power generating capaoity
15 scarco becauss getierating seis are not
available.  The extra investment we have
made in the capital squipment in industry
snd the interruption we are having in
employment and production will more
than offset the cost of imports of power
gonerating sets, bacause of the absence of
which we are having sbortfall in power
generation capacity.

Regarding technology we have seen that
a certain body has been formed by the
Ministry. We are yet o soe the mum.
1 fecl that it should be coordinated
at the earliest. The so.called fue! oil from
coal is a little bit away; but it would not
be cheap. at the same time. Government
have not been able to plan andsetup s
single new oll refinery during the last three
years. It is unfortunate that this year we
are importing 600,000 tonues of kerosene
and several other wineral oils.

Regacding import and export, we bhawe
today certain deficiencies which 1 would
not like togo into, We have a certain
leeway to makoup.  We have great poss-
ibilities but, unfortunately, we are baving
certain limitations.

Regarding the ceiling on income, this
is some what a depressed outiook becauss
I feel that there should be no ceiling on
per capita income a» the sky is the limit,
With the natural resources of the couatry,
everybody in the country can afford o be
rich. If only we apply ourselves and our
technology and our natural resotrces, we
should be doing well,

SHRI G, YISWANATHAN (Wandis
wash) 5 Is it the Congress (R) polky oo
the Congress (0) policy 7

SHR1 VASANTRAO PURUSRO.
rrmsam:mmw-?mmn »
on the wrong side.
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SERY DD, DBESAL ¢ 148 not tiking
shout the cblfiug on Incotnt es such s
tetyos of what s availsble, §am thinking
1o Absolate toris wiiere every individual
should have plenty of things 10 live Yor,
Not that we should Jive with shortages and
scafcitios but we should live with plenty.
This Is somseihing what we have in mind
st ot the ceiling, becwuse the country
tes pleaty of natural resources and in
this modern world with benefits of techno-
logy it ia not dificule for the counity to

geticests enough weafth for all the S5
crores to be very rich and not that they

should be pushed down and down to miser
shle standards.

On the investment side, we shudo  do

1§ bn valus analysis. Unless and until wo
have the value analysls system. our invest-
ments are not going to yiid the return to
the extent of optimum standards.
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SHRI B. V., NAIK (Kanara): Mr.,

Chairman, I welcome this present Mide
term Plan Appraisal.

Mr Chairman, I think planning in this
country has come at the cross-roads
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because 1 think the Planning Commission
as much as the Planning Minister will have
to get a clear picture about the type of
society that we want to build up.

In the early years of our freedom, we
had a very clear-cut picture about the type
of society or at Jeast ihe elite and the
leaders of our society had it. It was the
Gandhian model of our economy. IL was
the Gandhian model of our economy in as
much as there was & sort of Gram Swaraj.
There was self-sufficiency. There was, of
course, khaddar. There were lots of mora-
listic values which were brought in, but, in
the course of the last 20 years, there have
been certain changes. The Gandhian mode
of our economy was jnternally consistent,
It had also a certamn amount of artistic as
well as aesthetic beauty we can say, but, in
the course of the last 20 years, we
had abandoned it but we have not
been able 10 pick up an alternative model
The Gandhian economy or the Gandhian
economic model, though it had an artistic
as well as an internal consistency, was still
not found 1o be workable in the face of the
industrial development of our country and
what we brought in after abandoning it,
was, at best, a sortof an economic cult,
It was not a sort of a system, At best, it
was applicable to a small or more enlighten-
ed section of our society and 1o that
extent, some people call it asa cult and
the rest of themcall it a8 a sort of an
economic eccentricity and we have given a
go-by to the essential ingredients. To
make it into a sort of universal one, we
have not been successful,. We have gone
towards the stage of industrial devejop-
ment and in this industrial development,
during the recent mid-term poll as well as
in the subsequent massive poll which we
had in March 1972, there has been a
mandate for a plan for a sociallstic pattern
of society. But, in the course of the 20,28
years we have certein imbalances which
have developed in our society and of these
fmbalances, the worst part has been the
black money or the black economy or the
black market.
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There has been n 16t of conflict regard-
ing the sectoral clalms. Let me complete.
T am developing only one point. There
has been a coaflict regarding this black
money. Ina way, there is no such sort of
a free sector or private sector left in this
country except the black money sector
where there is this principle of laissez faire,
where there isa group of entrepreneurs,
where the interest rates, the deposit rates
as well as lending and borrowing rates
have got their own value, and their own
norms. That is the only private
sector which we have left in
the country and the rest of the sectors
are at various stages of the public sector.
Now, Mr. Chairman, why 1 am trying to
make out this point is, these inter-struct-
ural differences and inter-structural conflicts
anise because in the course of the last 20
years we have abandoned Gandhiji’s model
of society as well as of economy. We did
not have a clear conception as to what
should be the alternative model which we
are going to effect, although we talked
about the socialist pattern of society. It is
therefore that we have found ourselves in
thus sort of mixed economy. In this mixed
economy therc is the Siate sector, the
public sector. There is also a sort of joint
sector and there is the so-called private
sector, the organised private sector, which
18, the black-money sector.

Mr. Chirman, whether we take the
smalil farmers medium farmers or the big
farmers, or the traders, we find that three-
fourths of them are self-employed in this
country. They may be self-employed in
venture capital; they may be self-employed
on their own land; they may be self-emplo-
yed on their own business. If we take a
very dilettante view about the socialist
pattern of society and say that the entire
private sector of our economy has to be
nationalised or oven if we go for certain
very favourite lobbyists’ cluiches like
commanding heights of the economy--1
have nothing against it, 1 am for it, as a
committed socialist, I am going to work for
it,~—where we have got vhree-fourths of
our people makiog a living by themselves,
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not as part of any organised sector, under
these circumstances, however much we
might talk about natiooalisstion as a
panacea for all our national iils, for al) our
national problems, is not the correct thing
to do, and this, Y would say, Mr. Chsir-
man, for the attention of our Planning
Minister, is not going to slove any of our
basic problems, whether it is about the
rate of growth or of social justic,

Why I am saying this, Mr. Chairman,
is that for the Isst 20 or 25 years the plan-
ning machinery has principally depeaded
upon one instrument. ] mean, the instru.
ment for the implementation of our plan.
That instrument has been the Govemn-
mental machinery and the Governmental
machinery,~~uncommitted as it is, though it
tried to deliver goods to a certsin extent,
to the extent that it was possible,~has
not certainly been able to have an ideo-
logical content 1n the performance of its
work.

Therefore, under these circumstances,
we have got to find out an alternative
source for the implementation of our
plans. For this we get our Ruling Conge
ress which has sajd that it is going to be
an instrument of social change, but I
wonder whether in a multi-party system
our economy as well as in our society, we
would have a situation where one party
alone could take up the responsibility of
transforming our entire society. The trans.
formation of society is not possible to be
accomplished by a set of people who are,
1 may say, conformists, The transforma-
tion of the society has 1o be done by non-
conformists, because, it is these people
who are going to be the reformers, the
transformers, and as Jong as the imple-
mentation ol the pian and its ideological
content is going to be given to a coterie of
a small group of conformists, to that
exstent, Mr. Chairman, our ideology of
socialist goal of society is not possible.

Iwould like to make a suggestion
whether in this transforfuation we can
abandon our age-old methed. Can we
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bring planning somewhat above the level
of party politics? In my view, the plan-
ning Commission ought to give thought to
this aspect, and in that process, give acco-
mmodation for almost all shades of
opinion. Because, planning cannot be left
as a sort of tool of the party machinery it-
self. For this, [ would suggest, we would
have to make use of the tool of our educa-
tional system, of our schools and high-
schools and class-rooms, as well as the
universities, in trying to translate this
plan of ours into a reality,

I had many more points to make, but I
shall take some other opportunity to do
s¢. In conclusion, I would say only one
thing, and that the transformation of our
society into asocialistic society 18 a long-
term project. Socialist society 18  not
like Instant Coffee, but 1t 18 a distant
goal. In these circumstances, I would
suggest that let us treat this period as a
period for laying the foundations of a
socialistic society.

SHRI KRISHNARAO PATIL
(Jnigaon) : At the outset, I would like to
congratulate the Planning Minister and
his team and express my satisfaction at his
having brought forward the Mid-term
Appraisal of the Fourth Five Year Plan
before the House for discussion,

The report gives a very clear picture of
the Indian economy and indicates the
various problems to be faced by the
country in future. Some hon. Members
had expressed their doubts and fears
during the course of their speeches regard-
ing the overall planning policy, approach,
performance and achisvements during the
course of the last twenty years of planning,
Tcould understand and appreciate the
anxiety of hon. Members regarding the
shortcomings and in  achicvements, regar-
ding the faliures in performance of schemes
and the regional imbalances. But |
cannot appreciate their deep doubts
“garding the direction of the Plan itself,
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Planning is a continoous process of
development, and in such continucus all
round development of the country, the
short-term objectives may change. from
plan to plan havingin view the urgent
needs of the country. This change in
approach does not necessarily mean than
we are going in & wrong direction. It only
means a change in emphasis and priorities
to some extent considering the uruence of
the problem, and this is the essential
feature of democratic planning

[n spite of various defects and failures
n the process of planning during the last
twenty years, the country as g
whole can claim, aud we can also
claims, that we have succeeded 1n
laying down a sound foundation for the
Indian economy and have reached 4 stage
of cconomy which can self generate the
required strength and additional resources
which can bear the burden of any even.
tuality or emergency resulting from natural
calamity or humin calamitzes such as
foreign aggression or internal disturbance,
This 1s a matter of great sitislacton to the
people of India, and 1t has created confi-
dence among the indian people Confi-
dence 1s the inherent strength of India
today and that sigaifies the success of
democratic planning.

[ would not hike to repeat the sugges.
tion made by some of the hon, Members,
but..,

MR. CHAIRMAN : It is not the prac-
tice here to allow Members to read out
written specches.

AN HON. MEMBER - He i speaking
for the first time.

MR, CHAIRMAN: I would request
all hon Members to bring thesr notes and
consult them and speak extempore. On
this occasion, 1 shall aljow the

hon.
Member, but in future, he should bring
notes and consult them and  speak

extempore
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SHRI KRISHNARAQ PATIL : I wonld
vow like to give some of my suggestions
regarding planning and implementation.
The first is & very concrets suggestion, and
it is that a very bold stand constant and
vigorous efforts are necessary to mobilise
additional resources by tapping all the
resources including hidden resources to face
the critical economic situation and the
pressing and critical problems. Secondly,
the implementing machinery must be
reorganised, revitalised, tightened
and channelised to add to its
strength  and skill to execute the pro-
grammes with the utmost efficiency. It
should be developruent-oriented cadre in
the real sense of the term, Thirdly, invest-
ment priorities should be propealy laid
down. The first priority must go to
defence, the second to iirigation and
power, and the third to rural development
programmes such as drinking water supply,
rural housing, hink roads, minos urigation
and small-scale industries, Then, the
stage has come when we should stand
guarantee for work. The huge man power
of our country must be properly uti-
lised. This is an arca where there has not
been proper planning; there has been no
proper assessment or survey. This is a
very sorry and disappointing feature of
our planning, [ feel that the stage has
come nOow when we must stand guarantee
of work to all citizens.

In this connection; 1 would like to say
something about some States. States like
Maharashtia, Andhra and Tamil Nadu
have teken a good initiative to proceed
with the implementation of programmes,
developing their own resources, chalking
out and finalising their programmes and
carrying them out. The Centre must stand
guarantee to such States by way of provi-
ding some matching or block grants,
This is very essential to encourage them to
eradicate poverty and unemployment.

Then control over trade and marketing
is eseential to  control the country's
economy and check the rising trend of
prices. There must bea price guarantes of
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essential commodities to consumers, and

also a guaraniee of reasonable price to
the prodgcm. If we really want m% up

our programme of production and incréase
the rate of growth, there must be this
balance kept, This parity in the price
structure is essential.

Apart from guaranteeing the prices of
essential commodities to consumers, there
must be means devised to ensure easy
supply of these commodities at those prices.

Expansion of the public sector is the
need of the hour. The last one
decentralised planning. This is very
essential to correct regional imbalances.

These are the observations lhave. to
make.

MR. CHAIRMAN : The hou. Minister.

SHRI PARIPOORNANAND PAINULI:
It was announced by the Dy. Speaker that
the time would be extended by one hour,
SOME HON. MEMBER ROSE—

MR. CHAIRMAN:1 am verysorry 1
cannot accommodate the many names still
in the list. We have to conclude the debate
today and I have called the hon. Minister.

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY {SHRI
C. SUBRAMANIAM): Mr. Chairman,
Iam really happy that members have
evinced great iiterest in this debate. The
very fact that there are many more members
who are eager to speak only emphasises the
importance of this debate and the earnest-
ness of members, not only to try to under.
stand the problems involved in the
process of planning but also to suggest
sojutions to them. As far as the objectives

are concerned, I think there iy
general  agreement. These  objectivis
have been placed befors the public in

unmistakable terms. First of al], we baye
made a commitment to the people that we
will eradicate poverty, garibi fJatwo. Per
this, we have ¢ tackle the pro-
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blems of unemployment. Therefore the
socond commitment we have made to the
people is 10 tackle this problem, The third
commitment--which is a corollary to
the first two is to effect reduction of
digparities that exist in seciety today,
whether they be regional imbelances or
imbalances as between individuals and in-
dividuals. The fourth factor that has come
into the picture today is self-reliance.
Particulatly after the experience we have
gone through the Inst year, ithas
become necessary to ensure that we become
self-reliant in our effort to march forward,
while these objectives are accepted as a
whole by all shades of political opinion
naturally. to the approach to those
problems and the solutions to those pro-
blems, every political party has its own
formula and has its own approach
t¢ the pluoning and the solutions.
Butas I put it in my speech in the
very beginning yesterday, wha! is the
experience we have gained from our
planning effort during the last 21 years ?
Have we to make a different approach
with regard to rtackling the problem
of poverty 7 In all the previous plans,
while we did emphasise this aspect that we
should give a better standard of life to the
entire population, still the emphasis was on
growth, It was only on the basis of
inoreasing the GNP that we thought we
would be able solve these problems.

We also had a belief and faith that once
this GNP increases, all the other problems
may take care of themselves. But experi-
ence has proved that while the GNP may
increase, whether it increases to the extent
we anticipated or not, poverty need not
bs eradicated. That is the  experience.
Therefore, do we stick to that approach of
seeking increased GNP and allow things to
happen and percolate in the natural courss,
$o that the people at the lower level also
oitimately get the bonefits of this develop-
ment 2 perbaps it might happen if we had
the time it our favour and people, particu-
Iarly st the lower levels, were patient,
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were rosigued to thelr fate, But that is not
thie state of affairs.

Therefore, we have to change our strate-
gy and to make a frontal attack o poverty,
and a frontal attack on unemployment.
Unless we do this, eradication of
poverty will be a mere slogan, as is empha-
sised by many of the political parties. 1
agree that this will remain a mere slogan
unless we change our strategy to a certain
extent and make this frontal attack.
It is this which I wanted the house
to discuss more than anything else, so that
the Planning Commission may have some
guidance in approaching this problem.

Naturally, when we think of making
a {rontal attack on poverty, it means
providing the basic minimum needs to the
people who do not enjoy it today. That
should be the basic objective of our plan eff-
ort particularly during the fifth Plan, Even
for providing these basic minimum needs,
there has got to be¢ growth and greater
production. But in this context, the
composition of growth becomes different;
the components of production become
different. As a matter of fact, we can
have more and more production, but
production for the benefit of the richer
sections of the people, for Iluxury
consumption, We may see that there
has been an increase in the GNP
but still that may not benefit the poorer
sections of the people. That is why
not only production but what we
produce is important. This is where we
have to alter the strategy; not only do we
have to produce more, but produce thess
goods which are necessary for mmss con-
sumption, which are essential for meeting
the basic minimum needs of the peopie.

That does not mean going back on our
strategy of improving science and
technology, As a mstter of fact, when
we aoalyse the problem of providing
the basic minimun noeds of the comeu-
nity, it becomes all the more necessary to
apply science snd technology to much
groater oxtent than before, And theve-
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fore, it is not going back to & primitive
state of society where we develop 3 culture
of poverty and say that we have achieved
a certain lovel of satisfaction and content-
ment. It is not that approach that we
want to make. On the other hand, we want
tomaks a dynamic approach in this
matter, By the application of science
apd technology, we want to take the
community forward, so that we provide
the bagic minimum needs. and the concept
of basic minimum needs would also go
on expanding. It is from this point of
view that we have to find out how we
approach the Fifth Plan.

1 am glad that my learned friend
Dr. V. K. R. V. Rao raised certain basic
issues, These are very important, parti+
cularly 1n this programme of eradiction
of poverty and providing the basic
minimum needs of the masses. While
production is important and what we
produce is important, it is also impor-
tant that the benefits of this production
reaches the masses of the people. That

could happen only when we provide
the purchasing power to the people.
Provision of purchasing power can

be only through an employment progra-
mme. That employment programme
should be linked to our produc-
tion and developmental programme. So, in
short, this 18 the strategy we have
to adopt in the Fifth Plan. It is from
that point of view that wec have to look
at institutional aspects, various organisa-
tional aspects, especially with regard to
resource mobilisation.

When we want to provide the basic
minimum needs to large masses of
the people who do not enjoy them, and
particularly in a short period of time,
say five to ten years, it could happen
only on the basis of restricting conspicuo-
us consumption at the higher lével,
Withouy that you cannot tackle poverty
aud provide basic minimum  needs.
How are we going to do it ?
Dx, Rao put ths question : How
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are we going to have savings?
Savings can be brought about only by
resfricting consumption, Where can we
restrict cousumption? At the lower level
they are not comsuming much. Therefore,
consumption has to be restricted at the
higher fevels where they are consuming &
little more. May beé even that consumption,
when compared to consumption levels in
America, may not be adsquate, But taking
the country as a whole, we have to
restrict consumption at the higher level.
That is the only way to have savings
and investments and production for the
benefit of the masses,

SHR! K. MANOHAARAN (Madras
North) : Hew can you restrict it ?

SHRI C. SUBRAMANIAM : That is
the question 1 have put to the House.
Not that 1 do not have a atrategy for it,
but I wanted to know what this House
has to offer to me.

SHRI VASANTRAO PURUSHOTTAM
SATHE : Do not allow them to produce
those books.

SHRI JYOTIRMOY BOSU : (Diamond
Harbour)Give them more licences for more
concentration of wealth as you have
done in the last few years.

SHR! C. SUBRAMANIAM : Once
thesc basic concepts are accepted, the
action that we have got to take almost
follows. As the  hon. Member
pointed  out, even in licensing,
whether it be the bigger houses or the
smaller houses or the public sector,
what we are going to produce is impor.
tant. If we give licences for production
of goods which could be consumed oaly by
the richer section, thes naturally we have
to leave purchasing power in the hands of
those people for purchasing those goods.
Otherwise, there will be a piut
There will be a recession. So, the patiern
of production also has to be laid down,
Once that is done, we cas  emaily fnd
out where it has got to be produced,
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SHRI P, VENKATASUBBAJAH: This
will be in relation to irrigated area.

SHRI C. SUBRAMANIAM : 1 am
talking of the standard acre which has got
ircigation. It can be related to the dry or
unfertile land and minimum areas fixed
for them, Therefore, when we talk
in terms of eradication of poverty and
providing employment apportunities, if we
stick to theold concept of ceiling of
20 acres and 30 acres, and that too not with
reference to a family but with reference to
each individual, how are we going to tackle
the problem of poverty or un-employment.
If we ate keen and sincere about the garibi
hatgo programme, particularly in the rural
areas, agricultoral land- will have to be
dealt with in a particular manner.: This is
where &' structural change has to takeplace.
If that does not take place in the rural
sector, poverty which exists extensively in
the rural areas will continue to peraist.
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*‘shall not obatruct procsedings, hiss or
interrupt and shall avold making runn-
ing commnientariss when spevches are be-
ing made in the House,"

Hon, Members may take note of this
rule,

SHRI C. SUBRAMANIAM : This is
where our sincerity is going to be tested,
and not with regard to various other act=
jong which we take. OQur sincerity is
going to be tested by asking what is going
to be our attitude on land reforms,
ceilings and the policy of land to the
tiller. 1 hope and trust that over the next
two years the atmosphere will clear and
we will be able to put through a radical
land reform programme which alone can
form the basis for a programme for
eradication of poverty.

Secondly, when we want to have
modern agriculture, as we should have for
improved production, it cannot happen
unless we have an industrial backing for the
programme. This requires a sophiaticated
fertilizer  industry, plant protection
chemicals, new implements, and so on.
And, when we produce at this higher level,
post-harvest operations become important ;
they are storage, transport, processing
and distribution, Even here, industrial
backing becomes necessary. Thas leads to
various other industries which become
necessary for producing these essential
materigis,

Then, take the question of providing the
basic minimum need, particulary the essen-
tial articles which are required for every
hunn family. Take fuel, apart from food.
Today we depend largely upon whatever
fuel i§ available from the forest, by cutting
of the wood. But when we improve the
standard of living of the people, even the
cutting cdown of the forests would not
provide enough Tael,

Therefore, this requires appivation of
toionct apd tectmology to thé evailable
Hatural resomross to be provided as fuel.

?
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Coal is available, but ¢oul certainly cannot
be used directly; & has got t0 be soft coke,
Domsstic coke has 10 be produced, Think,
in terms of providing miilions of people
with soft coke apart from other things, as
fuel. This requires a set of industries,
end there are  many by products which
will have to be processed.

In the same way if you take the clothing
or housing requiremeants, industries become
necessary and that will have to be taken
care of,

Therefore, industial production is a must
not only for the purpose of backing up our
agricultural production but even for provid-
ing the basic minimum needs of the masses,
Naturally our priority will have to be
investment in industries which produce these
mass consumption goods rather than luxury
goods.

If this is accepted, what sort of
industrial pattern do we want to develop ?
We have laid down the policy that
public sector will have predomioance even
though we have allowed a mixed economy
to subsist in our counntry. 1 think, it wag
Shri Jyotirmoy Bosu, who made the
criticism that we have not madoe progress.
Perhaps he might say that there is
not adequate progress. 1f you take the pro-
gress during the Plan period, you will find
that at the commeacement of the period we
had Ras. 29 crores of investment in the pub-
lic sector. 1t rose to Rs. 81 crores at the beg-
inning of the Second Plan. It was Rs. 953
crares at the begining of the Third Plan
and it is Rs. 4,500 crores today. Iam not
taking into account the railways, post
offices, and other undertekings, 1 am taking
into account investment in public sector
industries as such,

SHRI JYOTIRMOY BOSU: I talked
sbout the outcome in the shape of
resources.

SHRI C. SUBRAMANIAM : Therefore
we have made investieats in the public
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secior. That cannot be desied. We have
given importance to that

[ do agree that we are not satsfied with
the performance in the public sector That
is accepted by everybody. Therefore, «f we
ate wedded to the public sector expanding,
what is Important is to see that this
improves, and not that, because it 18 not
performing properly at present, we should
give up the public sector and get ourselves
oriented towards the private sector. That
18 why I emphasized that we are taking
all steps improving its performance

Ihad experience as a mumster in
charge of public sector projects 1
would like to tell you that it 1s not
an fmpossible task. It is posgible to improve
the performance of our public sector and
thore are already signs that it would 1m-
prove and would continue to improve 1
want to give this assurance to the House.

When we particularly want to reduce
dispanities :n the rural sector, 1t cannot
happen only in one dominant, major
sector, in the rural areas alone, and you
can have your own structure for the
urban and the mdustrial sectors What
happeas in the rural sector will have (o
get reflected in the urban and industrial
sectors; otherwise, you cannot put through
a rigorous land roform programme. Not
only with reference to the ownership but
even with reference to the pattern of produ-
ction, we have to Jook at our mdustrial
policy, review it and evolve a relevant in-
dustrisd policy against the background of
the objectives which we want to achieve as
quickly as poasible. This exercise 18 also
going on.

While these things are going on there
are certain basic things on which we
should alt bs agreed and on which
you will have to take action.
Hon. Members expreseed concern abotit the
riping prices; naturally so, because il there
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is » continuous xise in prices, there is ero-
sion of the purchasing power. Here also,
do you want to control the pelies of the
entire production in the country, that s,
of all commodities 7 Or do we take hold of
certain essentla! commoditios and say that
their prices will be controlled and made
available at reasonable prices to the
people ? We have to identify essential
commodities and these could be easily
wdentified, say, foodgrains, sugar, fuel,
cloth and certain other things.

Can we do this 7 We have attempted to
do 1t Whenever an emergency arises, during
war time, we have a strict rationing system,
Whenever we got into a situation of
scarcity, we try to do it. But as soon as
we get into a8 comlortable position, we
relax and even dismantle the entwe
machinery which had been built up
for the purpose of procurement and
distnbution. 1f we have an ad hec
or short-term programme of
meetmg an emergency alone. we are
bound to get nto difficulties We
have to work out a long-term strategy
with regard to the production, procure-

ment and  distribution of essential
commodities. We are now trying to
work this out In respect of other

commodities, it 1s left to the purchasing
capacity and to the eccentricities or likes
and dishkes of persons to pay more and
get them certain articles. But the basic
commodittes which are ecssential for the
common man, should be taken care of.
In my wview, this should be the price
strategy.

With regard to production, while ait
these institutional changes are pecessaty,
ultimately 1t is only human effort which
can produce things. Particularly, in the
industrial sector today, we have run into
difficulties due to very many reasons. Itis
not the sarse reason, the same cause,
which bas reduced production in the
industrial sector. If we aamlyse it scetor
by sector, in some cases, it is for want of
aw materiale; in somm quses, it ie the
transport problem; in some cases, it is the
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mgintesance problem; In some oases,
cortath margital components are not
avaiiabfe and in certain other cases, it is
the inefficient management. But there
is one common feature which exhibits '
itself in all these areas is the industrial
relations, How are we going to tackle
this problem ? After all, nobody can
say that we arc backward as far as
labour legislation is concerned. 1
think we are one of the progressive
countries  with regard to labour
legislation..

SHRI INDRAJIT GUPTA: Labour

Jegsslation is not only backward but ina
modern industrial society it is primitive

SHRI JYOTIRMOY BOSU : 1 am
silent; I am checking myself.
SHR] C. SUBRAMANIAM : I am

glad you are exercising some restraint, But
ff what we consider as progressive labour
legislation does not deliver the goods, then
that 13 not adequate. Of course, his
concepts are different. We are talking in
terms of what exists in the country and
the system in which we are working. If
some other system comes into existence,
industrial  relations will be on a
dafferent footing. There can be no strikes;
there is no question of protests. If we
reach that stage, then no legislation is
necessary; it 18 a compleie ordered society,
But, fortunately, we do not live in such a
society. 1 hope that is not the goal we
are aiming at. Therefore, in the present
context, if the industrial relations have
got to improve, we have to make
cortain structural changes.

8HRI X. BALADHANDAYUTHAM
{Coimbatore) : Your model is America.

SHRI C. SUBRAMANIAM : It is not
Russia also. We have got to have &n Indian
pastern which we want to evolve. There»
fore, some structural change has got to take
place, particularly if we have to give
inoentive snd motivation to labour 1o
produce more.  That is not going to
bappen in the presant context where he gets

cerinin remuneration  which, however good
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it might be but when compared to other
people who are getting remuneration ata
higher lovel, he foels is not adequate,
Therefore, this aspect of induatrial relations
has to change. Aseven on iand, the
relation has to change, here also the
industrial’Yirelation has got to change.

18 brs.

And how are you going to bring that
about? This will have to be consi.
deved. (Imterruption) Iam not suggesting
any solution. But the present relationship
has not delivered the goods and, therefore,
we have to change it. There are ever so
many patterns; I do not know whether it
1s American o1 Yugoslavian pattern, which
18 sel{-management, or some other pattan
where you make the Jabourers the owners
of the factory; I do not know. Here
1san area in which hard thinking is
necessary and a national consensus is also
necessary. There is no question of playing

politics. If we play politics here,
we are playing a dangerous game,
Therefore we cannot tinker with

this problem. That is why some basic
thinking and not sniping at people whether
it is going to be American or Russian,
is necessary with regard to what we
have got to evolve, taking imto account
the conditions existing in our country.
1 would request the hon. members
belonging to various political parties not
to be obsessed with what is happemog
in other parts of the world; we may have
to gain something from the experience of
those countries, but taking into account
the vonditions existing in the country, we
have to bring about a new industrial
relationship. Otherwise, we may have
investment, but there will not be producs
tion. We may have new science and
technology, but still there will not be prop-
duction, Therefore, this iz another basic
matter on which we have to cvolve a
aational consensus. (lacerrapiion)

Of course, an appeal has been made
that there should be no strikes or Jock.onts.
it is all right; as a shost term megsure, it
will prove effective, But] do not know
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how far the political pirties would
respond to it; it is the political parties
whé have to respond because even
lsbour is in the hands of political
parties. A trade union is not merely
» trade union; it has become an
adjunct to political parties, Therefore, it is
the political parties which have got to come
to an agreement first on what s
called moratorium on  strikes and
tock-outs. In my wiew, moratorium
alone is not going to produce results; it
might, for a short term, till we evolve a
boetter industrial relationship. This may
be a truce; but & more subsisting industrial
selationship will have to be worked out.
It is not that I have no ideas at all,
butr I do not think 1 should dilate on
it and explain it here; it has to be
done in a different forum. Whatever
the other steps we may have to
take, industrial relations have to be
tackled in a very realistic manner.
Without doing that, we are not going to
have increased production which alone
would eradicate poverty.

SHRI D. K. PANDA (Bhanjanagar) :
What is the realistic manner ?

SHRI C. SUBRAMANIAM : Kindly
tell me what it is.

Then we come to another aspect about
which we have been struggling for the past
25 years, ever since we attained indepen-
dence. It is the implementing agency,
our administration at the various
jevels. We have come to the conclusion
that there is no use blaming the indivi
duals e if we are all much better people
thaa those who ate ocvupying the positions
ws officials, They alsc belong to the same
stock. And they are |better trained
and more talented. But they function
in a particular  system, As
long as that system s there, wa
oannot biame the individuals
we have come to the conclusion
that this system has not delivered the
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goods. We have gof tn change that.
It was for that purpose that we had the
Administrative Reforms  Commiission.
Stilf we are struggling with  the same
aystem, with the same procedures, and ws
find ourselves in difficulties.  While
we think in terms of Fifth Man
and betier implementation, we have to
devote attention to the administrative
systems &t various levels, That has
to improve at vacious levels and particu-
iarly at the ground level where imple-
mentation has to take place and at levels
where decisions have to bs taken. I do not
know how far wo are prepared to change
the system and bring in changes in the
administrative system. If we do not do it,
it is going to be a disadvantage in our
approach to the solution of the problem
and in fulfilling our commitment to the
people.

These broad aspects have all to be
taken into consideration. Unless we find
solutions with a broad national consensus
these problems, ali the other dataijls would
be of lesser importance. Once these basic
decisions are taken, ail the other things
would fall in line. 1f you don’t take these
basic decisions, taking decisions on
marginal matters might have marginal
improvements, ‘but we are not going to
meset the situation as a whole. This,
I feel, is the task of the nation
to-day. It 18 the task before Govern.
ment to-day. It is also the task of the
planners. Planning also has become attuned
to these new problems and new approaches
and all the time, we are trying to find solu-
tions to the best of our ability. 1 am not
prepared io say that we are all so pood
that we shall solve many of the probloms.
But we are trying our best to listen te other
people and try to find as best a solution
as possible.

I would like the House to approach
these problems having regard to our
natiopal commitments, Bven though Garfbl
Hatao is a commitment made by one
Party, it has become g nations! comatit~
ment Because it is the mandate which the
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peoplé hive given, Even the other political
Partics which might have some reservations
these programmes and slogans, wilf ¥ am
sure, gt commitied to these objectives,
86 1 want the co-operation of all the
political Parties, not only during this debate
but later on also, That is why we want to
gt the Members involved more and
more, and also the political parties
and other experts, scientists, technolo~
gists, ecconomiats and labour leaders
Involvement of people does not mean that
yougo and ask a peasant ora labourer
Jtis the involvement of the people at
various levels which will produce the
result. We want to make this particular
approach,

With regard to the Fifth Plan, if hon.
Members would think after full considera-
tion, that this is not adequate and some-
thing more will have to be done, we will be
only too glad to have the suggestions of the
hon. Members or of anybody else who has
got any suggestions to make.

With regard to regional imbalances,
some points were made, particularly, by
Mr. Bosu. If I don’t answer them, perhaps,
he might get offended. He has shown some
patience and restrant...{Interruptions) and
I should deal with his point, He has
particularly highlighted the problems of the
north-eastern region, I know it has got
peculiar problems, particularly, political
problems which had intensified economic
and social problems. Fortunately, a new
state of affairs has come into existence.
This is not to the liking of the friends
there, But, whether it {s to their hking
dt hot, 1 am sure they would welcome
the stability, the political stability that
has come about even in their own State
of West Bengal. Because, otherwise, in
spite of investing crores and crores of
fupces, we would not have achioved the
results, we would have achioved only
confusion and chaos. Conditions have
been established whire, even If wa are
prepared 10 sink money, it will produce
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problems of Weit Bengal, 'Wo will mve to
look into the problems of ¢heé northe
eastern region which with the vast indus-
trial resources, is still backward. But, I
will not day that in the north-eastern veg-
fon, ail the states stand on the same foote.
ing. West Bengal stands on a completi
different footing altogether. Till recently,
it was themost progressive and the best
industrialised State and ahead of other
States, But the friends there have managed
to create such a situation there that it has
become a part of the other north-eastert
States, Perhaps, if things had been allowed
to continue {n the sameold way, they
would have become much worse (han even
Assam, Meghrlaya and other regions there,

SHR1 JYOTIRMOY BOSU: 1 am
sOrry you are mistaken,

SHRI C SUBRAMANIAM : We
have to look into these problems, If
more  {nvestment i necessary, that
will have to be given prionty. In my
view, West Bengal problesis are peculiar
and Calcutta’s problems are peculiar.
Calcutta problems cannot be solved unliss
we solve West Bengals problens as a
whole,

Iwould like to make one submise
sion to Mr. Bosu. Heread out the plag
figures, He said West Bengal has got
a smaller share, If he Jooks into the
central  assistance given, he will find
that it is as good as any other State. But the
resources within his State has been much
less. Ido agree. That is due to the inter-
nal conditions. He should realise that more
than Rs. 140 crores have been allotted outs
side the plan for Calcutta’s development,
That work is goingon, It is only for
accounting purposes that it is outside the
Plan. But it {s more than plan expenditure,
If he takes that into account, be will find,
West Bengal Is already getting preferential
treatment.

SHRI K. MANOHARAN : That is why

some asulia. We will have 1 lootinto the. - - o wkyisrigleind disrimiantion, . .
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SHRIC. SUBRAMANIAM: It is getting
tauch bettar treatoaepl. That freatmant
is pecessary for West Bongal. 1 do
ot say we should not give it
If that is tsken into account, the
Statey which bave to complain would be
Assamy and Nagaland  and other
States. Their probiems will have 10 be
looked into.

Fortunately, the north-eastern region
presents a new picture now, after the emer-
gency of Bangla Desh, That north.-eastern
region wil have 1o be looked into ina
different Light altogether. The Planning
Commission will devote its attention to
this region, taking into account
the new situation that has now arisen. I
want to asgure Mr. Bosu and his friends
that we have plans for the development of
the north-eastern region. In the Fifth plan,
1 hope, he will drive some satisfaction when
he fooks into the projects and programmes
that we have for the development of the
Northoastern region.

This, in short, is what I wanted (o piace
before the House in reply. Not that I have
eet every point, which has been raised in
the House, because that would require
much longer time.

As has been pointed out by my Collea-
goe who dealt with the problem more
exhanstively, we are in a politieal and

t
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econbic sityation now whete wo £ah g0
forward in avery big way o tackle this
problem. Many people ask, this approach
was not made diring the First and the
Second Plan, They must leok luto the
order of resources  available and
put into the plan, In the First Plan,
the outlay in the public sector was Rs. 1960
crores, In the Second Plan it was Rs, 4672
crores. During the Thitd Plag, it was
Rs. 8577 croves, These are the actuals | am
gwving. During the Fourth Plan, it was
Rs. 15,900 or Rs. 16000 crores. Having
built up the industrial capacity and the
agricultural potential and the infra-strucs
tures, we are in a position today to make
a frontal attack on poverty and unemploy.
ment. With this new political stability
in the country, I am sure, not only
during the Fifth plan but during the rest
of the Fourth plan, period also we can
make 8 dent on the problems and
leave somewhat an easy situation for
our successors to deal with,

MR. CAAIRMAN : The Debate on the
Motion is concluded. The House now
stands adjourned to meet at 3l A M.
tomotrow.

18.13 hrs

The Lok Sabha then adjourned sil Elgven
of the Clack on Friday, Apell 7, 1972]
Chaitra 18, 1894 (Saka).
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